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w . " b PUBLIGFACCOUNTS COMMITTEE वा न & 6% ,. * 
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. . * न, -The--Hon’ble -Speaker- having. been-'authorised -by a motion ' 
पक moved and passed by the Haryana Vidhan~ Sabha उप its sitting 
** 7 "held” on” 23rd “February, 71989 “to nominate nine members” of sthe 

Committee -on , Public Accounis, forsthe., year 1989-90 nominated: the.. 
* «Committee,: vide: notification :No.. PAC:14/89/25 dated the 17th May, - 

; 1989. Shri Hir#-Nend 'Aryd “wag" appointéd by the Speaker to be ७ 
- +  the (Chairman, of .the .Committee. . ., "y का - - ¢ एल gpravee से 

‘ oyt ol Yy ssons 1 18 e तय हा ८ 

ह* "2. “The *Cimitich fixed/isld "घी total ‘number’ of 76 Ineetings 
. during the period under review’ The names of the members and 

- * stheqs.pumber, of,ymeetings; aftended by eachrone of them are. shown 
in:thel following Mable . 2 Ly एक o भाव ¢ . 
४ कद ये . pedintiare 1. wdner U ४ + सूट - 

दिनाक wTeoante G} ठिकाना + पा कप . [ना o Bt T, e . 
— e T T T e पड एपएपपएएएटए Ty ...-’(.im'.-.- -.'-__‘-.- T — : 

इन्द्र P R का ऊन, नि . 
Lot 5 Name of member - o e ik o Number of meetings- 

. -.:m:_o._ Tead 1.0 गोद रस Lpur wn e कन्या e पार O s, .. l."“'_‘att,e_,.n__d-ed R - 
M . . i है L T YA DI TSV I P * o . 
.’“‘:—_ - e e e T = B - H B ‘.- . दर . 

. [ . ] . K N लि 1 

"1. Shri Hira Nand Arya . ;" 70 § 
o PO था अर कीं . व लय e जे 1) . *' " 

v AT L I कं, अर छत की (जज - 
5 2,:,/Df) Briy Mohan. Gupta. ' है गए एल वि नल ! - oo 

- ettt e o T XIS L L . 
i piru * orah ' ;v . 

*+3, Shri Raftan वे व! Kataria - 26 ‘ 
Tregals 0 4 .t ape it 3 न न 

* " . 4, ShriDurga Dutt’Attri ) e . 66 
+ -~ . - s = . Fi . 

5, Shri.Bhapgi.Ram - हक | S g पर है पलक o 51 - 
. - FT/RET L  * . ' ot 
e endfvenal के ता जे दे बम उन वतफियन: १८. . Lot 

N 6. Shri Mange Ram " .. _ न 2 
- ) e | L जि LRI QUL _ . 

7." Rao Dharam Pal WA उप, Y हा व L N - 

2 .8 ShriSurinderiKumar Madan "पुरे s o7 4 39 2 

" " 9501 Shri*Vedi Singh!Malik उम्शर 92 नाम 10 AT & 1 B ४: 
के दर gty by oeuFae 0 - ghiee npsauistetl पार, T _ _ 
= जद असल B ) sl w1 s et Ungoedzidt il T व 

दे L5 el जा. पा e TR eparigf/Accotinls “Examined I ' 
RS SR L0 I AT TENY S 51 BT E दा VIR - V] ) @t} पा 

- R Pt ST TER S लय [ S वि फनी इवाड, Y QO O PR . 
The Committee -examined the report of the Comptroller and - 

Auditor, General--of4 Indiavfor.the year.1984-85 .(Civil and ‘Revenue 
Réceipts).1and’ also’ examined ¥ partly- the Teport for the -year 1985-86 

T 
* (Civil;and * Revéndg Reeiplo) s 0 5. ' _ L 

- 'k गज 
- 

सन, praomirisgab gt लो Wl हम 

हर किले ‘and Buliness Transacted 
- 

~ 1 

E The detdils/*of" meetings, the number एप mem‘be_\_rs" present and 
SR S .. i e . f ey r - i



‘businéss transacted at each meeting are -given below इन , 

—_——— Y % 

Sr. Date of mesting. Number of " ¢ L7 3 0.0} Posinesd tiansacted 
_ किए, members ... . ,... _ can * 

e L prese_nt PV P S PSRN . S & S/, हक L torr Tt i 
= CR = (i “2 e 2:33 i T T LT oo e oh S 

"___._______.__.__‘%__.__,_________..__._.____m_-—.l#'- } 2 - पे A N ये. व उदयन o रे फिर 

e बे 3 डलिनय ८ कप गन रहदतकाक गए चडफएनया MGHE 0TS L6 IAsh 

1, ' 24th May, 1989 '- th May, 12 

s 
2. 29tH May, 1989 

. .3, *30th May, 1989 न 

3 

M 

4. ‘6th'June, 1989 
- था PO - - 

¥ . 

k] 

u L] 

- i 

IJ_‘ - 

. _‘ 

3 ’ Y 

5. रा Jupc, 1989 

. X L€ किन" and > Accountan 
7' .Speaker)‘Haryana ‘Vidhan Sabha'and YAccountant 

+ Generdl, Hatyandtexplamed' ther scope a_ud'i‘fum:tldfis_ . 

- of the Gopmittee to theymembers: व o 13,4 
. . . - 1 v g “h 

6. Oral‘examination’of-the fepresertatives 'of Agriculture . 
+Department in respect of the report of the Comptroller  * 
and Auditor, General .of India. for the, year 1984-85 . 

['(Civ'il)'l- उन ' सिह TY L C I e 1 पवन AL LR L - 

५ et के TR AT B PR U 
9 + The Committée- considered!the Iéiter *recgived from the 

Commissioner and Secretary, fo'Governmenti Hayyana, 
Agriculture Department. The Committee -acceded अत 

~ the request-made in and decided to/resume the oral 
examination- of~Agriculture Department-seme- time: व 
the month ‘of July, 1989, o 1w sty 

1 1 (¥ s f i~ 
i 

/5 - The Comimittee considéred nine letters received गा, 
- various departments and.noted-the contents-made there- 

- in. . . . v, - 

. S PR «न - 
‘The Committee also framed and approved the quéstion-- 
naire.n respect of फिट irregularities appearing in the 
RJJola_ert of the Comptroller; “apdt Auditpfl Gefierall of 
India for the year 1985-86{Civil) relating 10 the'fol‘lowm'a 
departments :— | हद, I B 

+ .. Agriculture - Treigation न * 
Industrics ) 2 र फ्पीफरयाएट oo 

* ToWn & Country Plapting | BW.D:(B&RMZ - 
: evenue : .7 

Medical & Health " Labour & Employment 
T ' ni A senptd पद oy 

Animal Husbandry  * " Transport L 

Public Health ~ Svipplies &S_*rDI_spo'fial 

'Pood_" & Su’ppl'iq;._-fi'-fi_l'__ (R _'H-omn"r"_-; 71 

4 . The Committec discussed:witlh(.the, Representatives of 
Education Departmemt fégarding non-supply-of replies 
0 the questiopnaire and after hearing the Commissioner 

& Sseretary to Governgpent! Haryana, Education Depart- . 
mient; the Canmiriftee acceded .to- the request made by 
her-in the कि, काटा No. :4009—CEC—89 dated सो. 

हे ० वापस, T पद... sk 2. दाह, 

* malre in: respect, Of ther regulariiies appenring, सन hey -~ 

F, .T"r"an.sngt ke कि, "060-०फर्सशं०ञ 

व जि नि नम य उटैकरिपप[फादद, पं 

हल



:!n_ . - fl भी 1 ४ उप LA g % . I 

-y ¢ है, नाव 3th June; 1989 न तर, L Otal-éxaminationiof the Representatives of Revenuc. ¢, 

दा T उसी i) DEgEtiment in-respect Qf R‘foe एप: of the Comptroller . 

: uditér General of ‘India for the year 1984:85' .} 
. » (Revenue Receiptsh, -, ,. , g i b ; 

& %f पाती ही Gral examination of.the Répresentatives ~ & 
th टी: ‘Department in respect” of vatious para-. . 

o g पर छा ‘the"Report of the Comptroller and Auditor ., 

. .. General..of India. for'the year 1984-85. (Révenue Re- . > 
: BRIt £ T " : 

थे ये 

४ A लेजर | 
‘warious departmcfints and noted contcnts thereof, 

दे हि न -- I I B 

५ OrdPékaniinafibn of the Represcntatives. 0 मिट... | 
‘Dévelophient Department in respect of the report- w न 

e TCompoller. and Auditor General of India ' 

oflmfiefiyé"arlgfl सारा न . . L) 
. 4 LS h A - o . " £ . 

पाप Oral cxamination” -of the' Représentatives of the 
ariment n-respect, ofy the r,r__z-epn_,_rt 

mp ते" AuditgriGeneral, of Indid’ ,* 

the year. 1984-85(Civil). न 
PR हक R " E 

है» Qral.cxamindtion of the:Regerscutatives of the Tourism 

2 Dapartwen inyupspectnf the report of the Comptrollcr 

"काम, Auditor;&eneral of -India for the:.year 1984-85 i 

न लिया... हे. कु दिस नि न TR है * 

TR A R Tt L oy 
पट रिड adjourtied for -want of quorum . + «ला. 

न्
क्
 

28th Jnne, 2. उन सह » (i) 'Ogal: examination..of the Representatives of "the 
पाए rinlent 0 Tespect of . the report of 

the ‘Cormptrofler मं Auditor General-of India for 

the': Vear~1984-85 (Révenue .Receipts) 

3 

‘Orak; cxanimationof (e Représentdivesof . the 

40, W.P:(Public:Health)-in  Téspect  of the. report 

iof, the-Coniptroller:and -Auditor General .of* Indid. | 
for the year-1984-85 -(Revenue Receipts) oL ? 

. s 1 i ed'Dto wateh;the rpecedings 
. हि i1 (;—-"* लगे स्यव 8. एलॉणं anid पलमो्वि t6 ebin , 

R e B of, कई purpese. - 
“'_’_‘I"f" - . T दि पु ¥y o “."“‘L.u.‘ i + . e Wy 

Liv vt र12 4th July, 1989 . A Meeting adjourned. for want. of quorum.- - ° 
Lo विन o Y i At 4 डरे के पे दर पी * 

कद समन पु मर 5 fi‘fiflr‘aofi%ih_‘_}wfia’“'no AT, Represeniatives of the Co,ope-  ° 
. . T : respcct of the report: af ‘the = 

. e ditor _General of India for the . 

कट है है 4: 21110 v 
. न जी, S s S 

3 Agordifig"'ahficms हुं" एव comments आर Appropriation® 
है मी 

A B 

. L‘- s "‘._,- 



T T e e T ये e e e s 
P e g (B T T लि न हा, 
- कू, है न नदी T T e i पप्यस 

} SR . . ‘ 
७ सपसरॉ्ग ४ ,. ज* एट प्ाधदर् (एस छातिदं पट मना माध्टपड td pérsonally~ ' 

. .t ke ' ' कप पीट position. in this be T 

दे लि, o पका, . (i) Resumption .of -oral examinatign of 'ihe Re ° . " e - ८. 1Y * गे शुरााां . presentatives™ of- पट Agriculture Depariment “in पु 
e ¥ T .7 " .respect,of various paragraphs - of the report “of - g 
हे ली हर जीप SAdtankér बला o lthey Comptrolletidnd: Auditor AGensral-tof India लि 

# पर L रथ 8 करत yearj1984-85 (Revenué Receipts) Ca ' 
.. की गई 0 Pl कह T उन रो अप पप्” कद ' “का 

157 12thiJuly, 1989 , 5. (i) एंटी "हवकातिवतर्दपी of the f.R_ehp_resenta(m:s Co_of‘ the -, 
I e . (B&R).in respect  of the report;;of Compta<" +"° *_ 

TR मर ollér/and  Audifor, General. .of Ind?ia }lj' 1 पीट year: - .. 
" Ty .‘r.J ‘ 1984 कक कि [ N AN 

ऋ केले 0T asEsny कर * ७ 
s » (ii) The- Committees gted .the conténts of telegram .. 
Wt e . A ~ & received from the Lok Sabha Secretariat tegarding 
e :-'i-'--_s‘;f"-' e o - ameeting _.of tjh Centra;lJ, P.A.',C(_,z sl A 

जिला g e B - 
Lt - (iii) The Committee considered letter dated the 30¢h June, 

दर ,+ 4 पृ, ४ पेज, ' दर डेप 11989 Teceived fromithe Deputy Secretary, Revenue, . ¢ . 
. लि न Uy ey #:7, +, Haryana,alongwith th¢ unconfitmed proceedings * o 
डे पा चर R vaiA दर ofythe meetingy held on 3 and’14th June, 1989 .. e 

P 'y . {1 M. and.the cqrrections’suggested by him-were accepted ', . 
व - ~ -~ bythe Commiftee: . I .. न 

“कल अन का e 3 पार सका पु यु [री न ठप Furgr 1t Lo - ' [ 

& 7 16. दावा Tuly x19897 "+ 84T The Cofnmiitteediscussed the matter with the Accouiits 
- LR R T Ty L ntGenbral (A&ES. regarding.  laying ©. down-. limits जी 7, ! 

et . respect एव excess expenditure and savings with: reference 
- T - - . -té voted.grants 5 s 4, . AL e ry ‘..___-.T-jv पद गत P ;’ ले कार R ) नि की कि कली . (”?_.ii 2yt [EX थी o 

न e e कर लि साध 57 The Comuditfeercdnsidéted नाई requestireceived from. . * P 
et R व. M पड Commiissioner® Fard Secretary 10. Government LT 
. L Haryana, -Educatiofi*:Depariment: seeking  postpope- ° "~ 

‘ T e ¥y « ment of फिट meeting apd 'degcided {0, examine, the re- -0 % 7 सा हे गा, |." cprésentatives of said T department’at 3'subsequent date LI 
S A (‘ - R R . A T ) et 5y Wy [ * S दर Sl o २४ g The Co"n;m"”l'lttec 2150 noted: the contents of mrl."l'ormatwn ' हनन L दही «न ४ 2. Supplied . by Director-of Agriculture; Haryana vide L, | 3८ 

= " B T कि Ly oL {eucl‘:d‘alcd & 131]1 J’llly, 1989 - कि - P . ) % ) - थी s L o a * ' [ . oot 

VAT गुम July,, 198945 ९52. Oral exemination of the Representatives of the. Industries - 
o लि (s r ; Tt aADed“'parhnGefit in rlebsppect of ite th_rt:];xn:‘t of रतन and. - 
वर, Rty by 4 o Auditor Generalof India for the year 198 evenue v -t -1 v ot सता Redeipts)ior b e, - दर e S 

» 1 3 o Il b TE ) . e, 
= Lyl . 

.3 I8 125t Tuly *89"‘"5; A v लि कान मिस ite नर या विदिशा बीए A 
R उ B R Lo suppli e’ Director o griculture, Harvapa. - . . K R o ही री edsive purchise of pesticides A~ M T का e Lo Y- : TR M T A Rl L न सर ol हकिप ol न नौ 
३, हि U सबब ezamination of thf'e विकार के ए the Home ; . epartment.in respect of, the: report of; t mptrolfe - . L. o il saeelay :,‘J”andA"mito Geiictal Eo कप नि 85 लिपि बन >- ही न I, से पे वा, पं M 

. b Lt Y fnaB) swatibal 98 vhitaigingt) -t gl s T 
- 19.. 26thduly, 1989 _ .63 sThe Committee'discussed the reply to thé Questiopnaire = 

= o with the deparintental representatives .and postponed L@ ARy LN :* : «नी: their oral examinatior?)in respect ofizepart tof: Compt- o कर “हट टू SR 40 esproller and Auditor.General of India‘for the year 19§ * . 
CWRSILIAY ०. जौ हर B3(Civil).as the teply -was ‘not received through the | 25 YD हा; i Governmentsie.-the Commissioner and Secretary of ’ Aot oW जनों Y008 T2 the Department. jed;. | T - . ) . ः ' s . i T L i . . . “ P -, : R है ”. - L. N - - oo - ¥ [ | 
1 जि v L + है हे 3 oL et
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20. Ist August 1989 . 5 Oral -examination-of the Representatives of the Irrigation 

' " Department in respect of report” of the Comptroller 

) s Yt mal Gty . and __Audl'torj___(ien;ral of India for the year 1984-85, 

० किदप्ब्का दे. जा नहा, रे (@IDD 16 A " 
KGN Y1) e EIRY ) . 

21. 2nd August, 1989 2 ° Mec:*tin'g adjouraed for want of Quorum. 

"l Bin ASghst, 1999 75" (1) discuission with the Chief ‘Secretaiyto Govermmicnt, 
Wt a4t T, a0 . Haryana and Representative of the P.W.D.(B&R). 

e H . -.in Tespect of the report of. the Cemptroller and 

2
 

. 14 SR T S TP 4 «गए Tespe ’ G 

' Nl लि वि भी uditor ’JGene_r_al of India for the year 1984-85 

' - , . '(Re‘ven_ue_Re(uce_ipts). N o 

न, कर: » . _ (ii) Oral examination of the Representatives of the 

SRR r.fi_\-‘-»*‘ L वी के %233 2 Transport - Department in respect of the report 
1, ४ हर ८ ।*. * गए... of 'the Comptioller and -Auditor General of India 
पी e ke for the year! 1984-85(Revenue Receipts).. 

भा है «का. लग हे ngiey ey ही नल - ' 

एप) The Comimitfée decided that:the Commitice would 

न T T ', visit Hathai Kund Barrage and Tajcwala projects 
न 571 311 आह कैफ सणा ता हा and Tth September and also-to-hold meeting 

. Ly 4 T o तह gt Tajewala'on Tth Scptember, 1989, - i 
Y ले S परी रा ¥T L /त .o i < " 

23. '9th Augiist,-1939 " ‘5 (i) Oral examination of the Representatives of Animal 
. . हर Husbandry Department in respect of the  report 

=~ 13 I की T 1 दा, = 4oy« कण the Comptroller. and Audi_tor\.G_Wener,a_"l;.,'_o'f Indin 

o I S का S D एन for the. year 1984-85(Civil): ", या कर 7 

"!l“,s{’-."' T _ \“‘;'-.l" ला जि n दा हा पे रह g ः i नि 

P कि रेरर ,० Gy Oral examinatio of the Representatives of the 
. Town and Country Planning  Department कि respect 

नव बॉ गदर पर "छा एए report, ¢ the Compiroller: and,» Auditor 

न कि General of India for the vear 1984-83(Civil}. 

. v . i ) 

24, 16th August,1989 + , & (i) The; Comimiiteq? considered - the. .request - of fhe 
' न. Commissioner’ ‘& Secretary’ 'to ~(jovernment, 

Haryana seeking extension of time for sending 

"-|' 3.'\\".'11’. ही nmwy नये पफिकश िडिसनानु ज़्म्णीं है? 0९ प्रपटनाणपनतीण 270, भ८५६प०ऐ 0 _ ० 

लि, एकल फि दब पठे दी ना न न 2 फए्टिड: ) i s 4t 
. I3 AT - gz यो S S बा e, TT .. - L o i 

लक N ,j:- o नि iy Oral exafination of the Représentatives of the 

' e g T Food and Supplies Department in respect_of the 

T न, न नर Teport Cof the Comptroller _and Auditor General 

vty पा P PR I ‘IOf'In.dia_ ’for_,‘ ithe. year 1984-85(Civil). . 

L sy 21__2_n"‘__d"' !AJ_IJ'B"ust,’_-"‘{'?'?gl 442 0rd1  examindfion of the Representatives of the Excise 
W BT गे ek are “and Taxation ‘Department in respect of the report of 

“ कद P S H-Vthe Comptiolier, and Auditor General -of India for 

. w o """ "the year 1984-85(Revenue Reveipts). 

26. 23rd August, 1989 3 Resumption of .oral examinition of the Represent- 

s cUmemya et 0 i heatives'of the Bicicé and Taxation Departinent in tespeci. 

L SR ये कर v ugs-of thereport of the Compiroller and Auditor” General 

PIng T Hsgis जि मोर sz T 3% of Tadia for.the yéar 1984-85 (Revenue Reciipts). 
QT e g s ok 

(i )The Commitice considered  the request received 27. 29th August, 1989 4 
il sariintiearqat सम Yy हर पिया the H-Fngifieer-in-Chief Irrigation department * 

Haryana.regerding  postponement of the on-the- 

पर ¥, spot study programme of the Committee to Tajewala, 
* Hathni Kund Barrage and the Committee decided 

to defer the said programme.. _ . b 

WYY T sy E o आॉ 
L SRR LT SRS S TER है 1 

L J4 

.. ¥ V. tau . v A H . bty Pt * . 

il % पक 3 LA , atives of the Excise and Taxation Departmernt in 

SO RIS L I A I - 

» ditotemarger है है Y it है; गा x.“.) v gm g रयर दा W Rl ORI 4 
; : =1 दान T 2 (Gi) Resumption of oral 'examination of the represent- | 

iy 

“,



e e LI LMY Y AL LE TS e L vt/ RN LA एकाए' पा पद ग्ामाएं Rt ST 

हक रिविययन्या मा Ypesenri Lo arl - 

देहिकेमार, उप sl 1o el ¥ ¥ कल्कि एिपिपिजिएिट! report of the Comptrollcr 810 
s Auditor © Gencral of India for the year 1924-85 

(Reveriuc Receipts) 
o ) A0 R Y6 Eaaueihh Setai < AT ,. दादाजी, नर T 

रडिनतऊनि September, .., .- कि (i) The Commitice considered ;the request , ef Cem- 
ujlmg)fl fi._,qp“fi, 1,}.,3,1-61: %o मिड ind’'Secrétary to* Goverpmerit; Haryaga, 
Bis ol ससुर -l o nean जनम " Depariment expressing * his inability to 
जि व 1oy it i) cibgl 1o fpaiiend दम of the Committee on 19th Sept.- 

1 तर, 

की कफ svmbthoosged 2t दस जार व पशिगकफ सारा (o 
hogn कह मेक pogst पते fusmn(i)<The Committee secepted the corrections svggested - 
itha! 19 Liazed बार जज कक ifloby theCommissioper and Secretary to Goverrment 

(7 gt sansenfiRkd ot Haryana} Animal Husbandry Deparimeni in the 
proceedings एव the meeting  of the Cemnmitice held 

व बहा कद, लि दो 19. e पढे hebiagh < 00, नि य il 
wrost g Bl3esinT  Low स्वुद्ाध्ति लि वे विडियो five 
e sled 91 e दि जि के tdoar(iil) Oralicxamination of the represcnfatives of the 

281 nmorneT 7 MedicalsEducation Department in respect  of ihe 
report -of Compiroller and Auditor General of 

Famad Yo sordoigoergs 8 sdy ¥ necIndiafor theryear 3984-83(Civillayguas तीए £8 
स्वयं कही T 13T का छा हायरत igKY wehmodagH 

129, "6th’Seprémberivus B35 -Regimptions §f ‘the oral exdmination of the represent- 
1989 lir 3 g ives ‘of: Irfigation department in regard io varicus 

paragraphs एव the report of Comptroller and Auditor 
sl by esrttnimcomaR उन रेत Generalpof Indimy for the year 1984-85(Civil) 

Vaseresr छो 1 rarIna sl g सर्व दी, विसिक oot 
T पर के it 3074 9t S__?E"i हा की दे) फन्णीपरिह कर ग for want of Quorum 

iy 131 15 2018 Bepteiiber) ™42 0 Meetifig radjourhied! for want की Qubriimd AT &S 4 ] मारा ! FIGEY A Tnadeg i पा डे 
पाए के, जिं o हि oo तरह gnfuy grevcH 
था o b YHE IO b ¢ & 33, 26th September ) The Commiitiee considered the request made by 

1989 the Commiésioner and Secretary to Governmeént, 
ok 0 avvitadnesiinafl बी Yo aapllaryana .. FExcise and Taxation Depariment re- 
di ™ vaig T लव. fqammigaC] 2o GAI0INE.  ROsipohement of oral examination fixed 
Tn1ansD 10buA एक | 1a'lata ये sioty271R “September, 1989 and acceded (0. पट 

11 r3,20-080 1 v gy s IEQUESE, e Committee also consideged the 
. ]'erttF.er dd‘_a‘ted" Yath. September, 1989 का सन््मणा 
कनफरयं उरी V9 2svpsdriradnig f of.:Food, &, Supplies, . yana.and, lejler date 
10 153007 465 1o N ,:,G'T,yi r,-ffima'3!‘1.,3!.0",,,1\_ Jth Seprember, 1989 from;“a the” Commissionerand 
D} नह व 119630 aptibiA  छा सिटटाटा 21% 0 ‘Government, Haryana, Health and 

पाप मे snam agMedicali Depatiment and noted  the contents 
thereof, ~ . 

e gl 2l o प्यास एफ. 9 et पर aeitgmoeaf L 9800 उत्प्रट्सह BT 3 
नजर ना o i 12q3Cl aniiex. T oadThe sComntitteerialso agreed 1o the  corrections 
813N} बदल A bas  wlloityeie” isuggested-dyy: thé Deputy Director of Food and 
x5 arravesT) #8-£897 1eSupplies था dhe iproceedings of फिट meeting held 

. on [6th August, 1989 
Brasonr tazupst sl byrshianes उक्त ad¥t B है. हमर pupuA 107 KE 
tarriregsh nolipgninl 1A (fiLOral sexamisation एव फिट representatives of फिट, 
stli-no रा 0 किफारउयपु सन. aeibiDevelopmentiDepartinent in respect of the report 
slswan kT of assiliine a3 31 1o v nmercof the Comptroller and Auditor General of India 
538r25h कमाया जज दस Baw देकर दि पड़ pyeds;1984-85(Civil) 

s Drug adi voizh एव - 
tem . ,BN_'ML_ZTSt_hfl?p llm,bue{ ‘m“: e of‘R'm_cswnphon of oral examination एव the representativex 

c oo eDevelopent’ Department  in respect of report 
2 (3 नर रहे s >ofhé ‘Comptroller and Auditor General of *Tndia 

for the jear 1984-85(Civil) 

89and the Committee acceded उं0 the re- . 

. 
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36, 110 October, "~~~ & व oraT Sxanmiion %Df the representatives” (व the 

. 1989 . Extise gfifl”‘]’a‘mlbi‘“ epartment in respect of the 
. T . rt. of the Comptroller’ and Auditor General 

e पद a0 gellazidiexsof Tridie foririesyehr 1984-85(RevinuccReOHpIs): 
T e PRECCTUR मा e c2get neimimioedl Yo 4] 

syt अधि o [oEnsD Lonlord Sonmetome 
i : (हो लू हु: \teediecided 1o undértake a'study tour 

- 

. SIEZTCny U0 IEEW 0T DurTuoihs paitssdf दे 5 दल MRl Bk 

37. 17th October, ‘6 Oral examination of the re&_resentatwes of theForest 

.. .,1,3‘9. कर करन शव सदा ाटणा' in respect 0, फट report एव the Compt- 

ot BT vt s छाती AuditoroGenetal; of India. fartheyeRe o84z 
& S o T8I S0 LIRS ViRTsT Q881 2६0 - 881 
C 01 zeCoiavell दाठ छेद  +3iis! bre saavrsE ancin . : 

™. © 38y \i fig:‘gfl".fictob:‘g. ध्ल5 ool Re3IMPTioN सम examination of the Forest 

o मद ot पिन o TERICIOENT N ga" ¢t of the teport of the . 
" Comptishier” Atditor Genéral of India for 

1 85(Civ 
u-"f h:r: ‘b न, मटका 1 964 मिस (पं | 

पाए तह vomsidered the matter regarding 
“5८ पिकिक पति" paragraphs सी the A.G.'s 
"*स्फकटट मैप लिटिकहे "लिफिद return of draft “paragraphs 

e DY the.dppartments. to the Audit Office Ve ses 2 ¢ 

&7 Nl _ माय bled i Yy 
(iii) The hhCmnmSI:lttee d[cc‘_kldc'd to pMostpone the stud’Ay tour 

ok lnne sy srootzen ८ Senidsthe ,otatesco ip izorym 8 Asse प् 

करा नस्दोरयर ८3 aoitnsuhbd o हि वि पाई पर पादप T 

24th October, - T Westiig a(f:jbfil““n“”td‘fo!rg" Want of Quorum, oo 

el मिड o .‘o..s,_.%_ & esvilamorstiet कद उठ solisnimers [0 € rmened A5 8 ..... o A i 

4 2. 

* e e मी मर T o 
A लन्ड o sihed 2plhe. - }mmitt@z“tb’fia'dered the: letters%dated 

. 191 O¢tober, 1989, Tictober, 1989 & 4th October, 
1989 received fro Tests Department and Finance 

जिन N = *  Department respectively and poted the contents thereof. 
उदय nefamoint डी Buwebluos suilimmod उडी ) Jsdmens Gt Bk 

तय o8 wBasioa® bas,., समा 
63 i एवं bas ‘{"-b“a_'tui‘-).. 

भरी देपसएफ्फ्ज उदय: s 

दी हैं सिशिएक ¥ the representatives: %%f the 
M ;cgl%—:d एस ~Department in respect - एव the- 

. . फिट कक | सुकिनी ० ढ तललाड़ा and Anditor General 
सा TR *fof “the~year 1984-85(Civil) 

iygean?y दया e sovirninsas: o3 e e 
2t पदक 2 10 yregen ..;g i }%‘ cfiam_lfi“lfd“*%f the representatives- of the 

EBAEQT wnay oMY उची nibET o ह ect of the report of the 
~“Comptrolleriiia पर: General of India for the 

year 1984-85(Civ 

K‘k‘h’ 

HEd- &?ns:d‘cred AetigessBonritions 
rDiretfor  of Ayurveda, Har¥ima in 

95%3 “the meeting held on 30th 
Octo बी 989 "क्र रे. accepted the corrections 
uggested ) 

3 Bobisesnsinmne et .. 
I rmet desdidatil i heg दि 
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B १) जहर R0 बठिजपटजा प्याज ot s आता f - 

दर 

झा 1 3 दे, 3 
’ s 2 (i) Resumption; of ofal* examination of the represent- 

ativesiof Medical & ‘Health department in respect ° 

AT Ll i 1L e of the.teport_ of जप Compiroller and Auditor 
छत B b b e तु . General” of Indid - for the vedr 1984:85(Civil): * 

न गा L a0, से उठ पक ८ 3 

42. 7th November, 3 Resumptiony'of oral’ examination of the representatives 
मन 9 of the Irrigation department-in respect. of report of 

b Vo g + जा तल. चाहा (Somptrollerand Auditor 'Geperal- of India forthe 

Sl e I ear, 1984:85(Civil), * Y | 
Iy देय ik के, 1 T | b 

43) 81 November,l) <. 3! Besumption of oral gxamination of the representatives 
1989 of the Irrigtion department in respect of report” of 

B! खा, T पं vy 
SR W, [ year 1984-85(CiviD:! *० 

WA कक A0 e पिएं देन 
44, lSstgh November, 2 Meeting adjourped for want of Quorem 

s AP89L पर बकरा सतर्क यय4 दस्त जे पिया, सह जि सो ' नजर हा हु 
af 

et जाट न्श्गी कु रद मै धवन PR Y 

45,11428th November, , il 14 [.The Committee considered the letter dated 21st Novim- 
ber, 1989 received; from the Chief Secretary 10 Govern- 
ment, Haryapa and Iétter  dated 16th November, 1989 
received from the Commissioner and Secretary 1o 
Goévernment), Hatyana, Health and ‘Medical /& 1Edu- 
catidh d'epartmeqt and noted the contents théreof, 

4 LI देखें, O B K (R OR 

जे 17 1.» | 
माफ R S व जनता 

) दिन I P हा धद il 
: Thé Committee also considered the request mede by the 

Financial Commissioner, & Secretary to Goverrment, 
*Harysna; Tran$port' Department regerdirg  postpone- L 

i 
kY 

6. 29th Noveinbet, " “4" *The' Committee confiumed the preceedings of its meet- 
1989 ; ings held during “July, 1989 to October, 1989 

Hi o कया तल. § . ये «नर TR T A चादर फिट, / P 
द 

. 47.7 5th December, & 534 The Committee’ decided to postpone. the oral exsmi- 
1989 “**  ndtion!of the representatives of Education department 

. RE: FYIL I SR W/ (एंड. reguest fidxed for that meeting o O ,शि 

48, 6th December, . 5 Oral examination of the represenlatives of ISducauon 
013989 ¢ _ondepartment in respect ..of report of the Comptrollcr 
N O DR YT S nd Ak_u"d'nor Gfineralg of India fonth'c»:yeafabl%tfl B5 

आन BT L Ny | 15591 Yol 
अर न I ST b el - पद 

49. '12th December, 7 The. Committee: considered the information supplied 
ail, 1989 R .ot by the Commissioner , and Secretdary 10 Government 

डा 1 + P a2 7Y Harydnal “Animal,"Husbandry apd by the Managing 
अल इन, n * सगे - Director” of Haryina Dairy Developmeht Cooperative 

Aty erye  Fedetation respectively 
i 

की रे e उप 
ये नाव बजा sl है 4 

सदन T ftesae 10 _‘"'."‘“"‘_‘J,'r AR 

* Department आएं reéspeétydf the report of the Comptroller 
and ‘Avditor Gene{al of India for the year 1984-65 

(Civih. . s f"’--{'“ द ) 

3., .13th December, . 4. Resumption of oral.examination of the. representtives 
ar JOBS At कि लग दे मर Tr IJatnspcmrt Depariment in respectiof-the report. of 
Hid a1z :',_l_:.j'e b ५ . roller anj Anditor General of Indin forttie year 

a )I;.J;"II il जि लकी कक 1984-80. लक के) . 

i The Commitiéé Fécided to hold its meetings at Hazidwar 
and at Rishikesh from 4th to 7th Japuary, 1990, 

¢ 74 miént'pf oral “examination. and acceded to the request, 

Oral examipation of the representatives एव the Transport - 

the Comptrollerand Auditor General of India for the 

rf
\"

*&
:‘
l 

. 
L



A 

4] P 

अप, 
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उ। 79 प्रा December, 1 6 .-, ;The Committee, considered the information supplied by 
दि दे gyprssd)  Lewl/9tthe:Pinance Departmient, concerning regolarisation of 
et s अर से. §hoexcess.over voted/charged appropriations for हिट, year 

voig{el ~71984-85. g v H L. A 

i Lo ही. T २... Oral examination एप representatives.of the Finance, 
et B el +पदुनरणछ, Revenue,-Trrigation and ;Food & Supplies Depdgtiments 
Ttarafl} दें कलर पक कारण respect.of the eportyof Comptroller and Auditor 
ना जूक तर S v~ L +जरजिट्शटास 1 एप-प्ातात [लि] विष: year 1984-85 (Civil) i.e. excess 

व. कप /जहीं qegver voted, grants/charged appropriations 

52’ 30th December;™ * 6  *Qral examination of thérepresentatives of the Finance 
1198 MUy e 1 Revénde, Irrigation,-Comirgunity Development, © ' Trans- 

लपच् नि का तक tee पाठ, Urban Developient and  Agriculture Departments 
in respect ‘of report' of <the. Comptroller and Auditor 

न General of India for the year 1984:85(Civil) ie. excéss 
Te Mt il सो viiover voted grantsicharged appropriations,,, i, « हद 

1 इक गई व पर. ह ४ LSRR (L T दे हक s 
5336t Decernbicr)}  “~7~  The ‘Cofmittee drafted 'its report on appropriation 

- 1989 ) Accounts dnd‘Finance'A¢counts of the Haryana Govern- 
ही . - ment for: the year 1934-85 L 

r38I-5i0 दे इक s I BT | FE + *' धान" 

54, 27th-Decernber; > 16 3-ThHe Committee drafted a part of the 29th Report 
it ¢ for the year 1989-90-o0p फिट repoit of the Comp- 

L ¢ e~ etroller and “Auditor®General of India: for the ¥year 
_ 198485 . 

फिर 2५ न 22: आन के LA जिन LY RN T 

53, .2nd Japvary, 6 - The Committee “considered the request made by 
R 1 LT b पट Coinmissioner ‘and *Secrétary te Govt:; Haryana, 
Al पा * - Health and Medical Education department 'expressing 
AR e . - his inability to atiend फिट, meetings of the Committee 011 
न, मी 4 हर.) Oth apd 10th Januvary; 1990 and acceded to पीट 
TEL L गा Y request. - . 

Lot पति ia ४ Y जप 1 ना [ 1. 
P जन, के जं अप . 

' दि * The Commiitee decided . (0 posipone its meetings - 
- fixed from 4th 10, 7th Januvary, 11990 2६ Haridwar 

कक TR 1: (रह: पी जन and Rishikesh!' = #< i1} B 
R Lt B A बा सर नया तारे STl -1 / 

w पर c " 

56."9th व इराक के prpe 7:37 0rdal examination the representatives of . पीट 
1990 जि Medical rand ith. Department -in respect of the 

S report of the Compiroller _and Aunditor General of 
st पिया सा , * & uf India, for the; year 1985-86 {Civil} 
FUt जप 

57. 10th Janbary, 6 - The Committee “decided to hold its own meetings * 
11 21990 . @ - _ " .at. Haryana Bhavan,,.New Delhi on, 22nd,. 23cd -and 
गत ¥ 4 क 42 दर अत जा अ 20t Jantary, , 19907 इदमत again ou’ 29th &  30tH- 
A37ap Peirtay ही. B . January,. 1990 for .drafiing a part of its 2918 report 
b o [ न है. सिविल जे नयी, नया | s 

58, 16th January, 5 Resumptignt.of. oral.éiamination of- the representa- 
1990 tives of the Transport-Department. in respect एव the 

फिर प्ग हु, '. 4., 5 report of Comptioliers and _Auditorr::Gegeral of 
Lol वििनजज नल w8India.zfori फिट year 1985.86 (Revenue Recéipts) 

Rty e iy by T The S Committee™-ponfifmed.  the proceedings " of its 
oL by 10mns 2/ imeetings held:dufing November, 1989 0. Januvary, $0 

पर Vi The- Colimitted "drdfléd हर वा of “thé¥19th Repdrt 
o Cé‘ e lcrl(bnundlt'tee on the Audit Report ft:’f the 

-y . ompiroller and Auditor General of India for the 
= “या कि पट e उ केला, 1984851 (Revenue Reéceipts) न pértdining™ © 16 

न | रस. बन हक भा (R Transport Deparinient; ६ 
Haryana Bhavan, New Delhj - 

L] - 

उप . ' 22nd Janyary, 
1990 

a a



'y 
b 

. S . 
3 T दर 

. The Committee partly drafied its 291 प2िक रिट् on - 

21 ShaLropdtiof.theoomptroller and::Auditef! Génerak 
505 s Indinsdfor Sther Fear:i1984-85 (Revenue Receipts) 

एस peitdiningte’ Indestriggiand Revenue Department 

.at Haryana Bha®in;é@®ew Delhi. . 

उन st ses. oy The: Combities pastly:dfafted its  20th Report op ही रपउवारि FaguifyyS7ISEes 0o TH afted it 3 _ 
L& 2 LeeTherAudittTeporsiaivilie Comptroller and  Autdior या 20 255 

neiiaua सन उमेरप्मफण eCeharal ० धिातकिदटयि सगफ्ट,  year 1984-85 (Revenuc . 
€ DT न 3 CE-2E8L 15u\Redeiptd) Speriaipingotn CExcise and Taxation Depart- 

रपये दस्य८:५५ ५ et et aryann’ Bhavan, New Delhi. 

G229 उपाए का कटरा 22:54 
-z P00 ८पदू७ 5 

1990 3 
achiliqeiggs e troast @nOhsIndin *f.?!'.‘-"‘hw. कर 1984-85 (नए .at Hagyana, 
नहर, sl दर १७ e नि: New टोपी: 8. R au"éé[— नर 

-दडन््िस् 2 गुट रा परे, Yo . . 
. The Commiites -decflefi_ to undertake an on-the- 

£ झट पक rsg o g_ps.'_1.“519;13.;‘_o“f‘hth{bnwor__km’g of thB'.‘--_HfldYfiI&I_illa.:‘F,Om,ad_." 

o Gy य्यक् o उमर: कक दावे, { BRIWAITI ™ o 
Y पद o isvsoroms iR to O February, 1990. ) & 

B ' R a2 1 . 
64, 5th February, § "एड Committee considered 1he correciions soggested 

1:29.9.}I fgsupys पद a;‘._-d..-h ८८: 136  Financial Commigsioner an -'*‘"'SU%«-' लि 
2] , { 5 

ST A 
TR tond Sy A} - 

पार ¥gesicd By, the Finarcial Commissioner 
_:InT gCreldry दफा, Haryana, Transport Deptt. 
in the proceedipgs o1 “ilie meetings. held on 12th and 

- . . 13th December, 1989 and accepted the corrections. . 
. -."::._‘.u.'-:'san..._'“ g il दम: [+ SRR Yl ss:..'-b‘r!..".."'wfi g'n.."d P - 

LnlibRSE Y 03P रद AU o fih उरी seul ved ॥ 
' F RS ("')n'Scr'uti_ny_ei,l_of_.;lgp__ glies’ received from the Govern- 

ment in Tégard 0 the implementation of obser- 
अल 1.5... .... . rvatj_q_n‘_sfr_cconmme_n‘hd%)tiong as contained in various: 
RN 22:25: oreppnisrofiSPublicAccounts  Comttiiivtedt In? rdt 
Pk यह o -;l: Pfi-_-- '(B‘ - Gr‘?' . 

. i A " L उ 

v L : 0w ) ' 
i ETh'e"\d Comniitiecsfnalised its 30th report on . Sms.c कि 

दर, . . ccss-ema‘bdsf s for ‘year 1984-85. 
zgalisent TWe & सप्य o, bubiogh :-u.‘}..d"'-:-.'::.‘* लि डा एड 8501  दॉप्ट 

८ - ना न, पर : : - 
6550 T Pebepary, i 
STORETEE B2l N6 1130 न Ehpechmmendaidns! #4% contained in  varidus' reports 

_ . oy of Public Accounts Committee in respect of Public & 
“aaseiour ol o ceioxlnuzHealthulepprimeotiness 2 cepnat L it : 
Lt दा okgimy ये s s Tr.w,..—:ii:-.‘-."‘ L) ol इज ' 12 
66. TiFebtuangibos  $ac ThecGompiitds made: on-the-spot swudy of work- 
{24280 #5:.5४94)- 3z.220ingy.0f, the; HaryanazTRoadways depot at Kaithal. 

.g.fl.".'Si'h'.-F,‘cb'ruatx-;q- नर, LazThecLComwittessmade oo the-spot study of working 
0% J0a0=eE oY ए327 दर वाली रद “Hbryana:-Roadways depot at Jind. 

4 

& 84 Febryary,,, ... 5; ;The Com 
"---%99‘}110'\"‘ vt Tl LG दि शी रद 

o, e 2 Rewdyayt 
mitiee, incde~on-the-spot "sfituny_d- Jof, kip, 

Ldepot at*"'firwaflfi' ने o 
on1 LWETIIGgeR HBOA Wil it 
न न कण नि T P है D कि ४ ', नम न गत! कि एन] . . 
B शक ऊहिस्पुथगं, उहक' TR का o InAUe - on-the-spot study of working 

रन लक 5 -्फी लिप सुमन एप्स: रत ways depot at Gurgaon 
की . कया नर्स Y. Py o o .7 जि
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टिक पा e ey सना v 

st fro tiogir S के पकड़  aypinimas अप, % ' L e . “९ 
. o, “0ih Februaryiud 45, 1Sceutinyyof seepliesfeceived’ from “the. Governmient: 
“9, 1990955« bifs. रस करत sndaegard, to, the implemeéntation of observations/’ 

: T recommendations as.contained in varigus: reports रण 

- , -Public Accounts Comimittee: in ‘Tespect; of Revenue - - 
i} N i Department, & 7 7 PR 

o o minop(} Vo fepe 10l Bamuoibh ही नामक, है हा 
» . FTh':'-:.‘- Comm1‘tte1_|='sa.dfsoF c_o_lnsierlegd; le'tedrsl daFte'bd_ पी - 
05000 हें :ए४-४- mary, 1930, 2210 e_bruaz 1990 and 1st February, 

. 25-¢ पी o ¢.01 _.__,‘Q_g-' __3“:{199_‘0‘*‘-‘ पर Fodod, A S_fipbhes,j.ffl-F‘m__‘angc_e_-; and 
चुप: विधडुफाछि o s H__ea'lth,)_D'epar__tm_en_t_{‘tre_‘spc¢t_;\/c'ly..f._“‘_{ hat 9B-014L +_ 

71. 14th Pebruary; - “-4  Scrutiny of “repliessreSaived! दमा! पार Goverint 
1990. मल in. regard _ 10, the ‘im__ple,m__cndtla'tio_n__ of ob_s'erv‘ation.sr.f_' ) 

v . Apnibapa Jecommendatigns 5 ccoptaimed, 10 various reports. ¢ 
e P8 ’-'5‘"'3“DePu_'___b_Il__c Accounts.Co'mmgntc'c in"'respect of Revenue. 

. . AT न दि Department. L i . o a 

) __fi_q_sg:r_b,nl;_.d shdtite sty W amddond उठ  noplitamoD . BT 4 

72, 20th February, '.. 'S Scrutiny of réplies* ecéivediftom:¥itlic;Government’ 
19 = -« id regard to "the _implementation of obgervations/ . | 

A1 Bai {108 bt Iccommepdations s, coptained किम पड रण 
' T जन हो शिग 2 '_hc_.__.-%, ¢eonnts Committée i_u”'-.rgsp'ec_t ol (J-l‘_‘dusth'cs B 

" रस O pydpare तक * N {#; e oY वी, ः 

न... el -'»-"{Th.--'d_"_d)_‘"num”_!"'tt'c":-ealso considbteds e leticr wdteddth: Fep., 
et o 1990 alopgwith its enclosure Grc_c___c__i'vcd from the Co_velcmm_m- 

- पाए हू gsidnenemd pSccretary. 10 -Goyt., JHary nfl.d.,-f'-P-.c. cp- *- 
el ‘et & '_?ancShlwynt DcRptt--.'Y’v'r.e"hrg'ar.din’s% “ disciptinary 

. -; acticn '; gd]::‘r;ts: . Dev Raj ¥obra.  « ] 

o ए९1 नाग डे ले दीं AL e कप B - 
73. 21st February, . 5° Scrutiny, of replies received from the Government 

“TU 1980 , .. एस yidurcgaiddi  the iniplementition cofiiobservations/, 
Co . recommendations सह containéd in varicus reports of ८ 

- * - & Public. Accounts Commitlee in tesprct.‘of the’Animal . 

. . 1HlsbandTy -awdiaSocial “Welfare® departments. , © ®: 

g - PR ELbaYS 51felS yutiny  of ; eplieg, received o from othe | Government, 
m-.y" i 99,}9_‘5'-'--.-5 oc i m"'?fé\lflrfi;fl,r.csarcf' 1o ah ,fi_’-l_'m_.b.p,Ie_me.m_tvat..iqn._-",.."of “Sbservations/’ 
10- 3002 010% vl Ly FeEOMmeRdationd as contdined! i Vurit s 1epotisiof. 
pos 19.“0.11({_(!{03'_ उरी 1o, PublictAcchiuntscCommitfeein) respect; offilie Medieal . 

शतक bas HviD) दर Health, Inttesics. and €ivil, AviatianmDepacipents, * 
_ छवि आए asMiommod) amiamA _olldud Yo tropodl सिर ल किम (alnansS 
लक Mare, 1930 4y s रन, न न e e 
गठन, ले 31 ८1 2 व in freddid, न वीएरग्रिक्ालसटाडिगठि | 6F Cbser- 
05 no szl जी ) boitggipns/iscomnichdzations HssContiin€d) in J¥ayidus 

o लि ] reports’ of  Public _Accounts :Cenfiflitte¢gintfes- - 

o . * ~ pect_of t_he._'Ho_us'i'ng.-_.Te'_chnllc__al E_c]ucwa_hon'_‘_and R4 

. | लि - #.).(&._O‘I,S_)..u_ppl]_es‘ ‘dep_artmen‘ts. . दा. R 

03 कीं १० samisgam ) The Commistes framed; anddpproved the ques-r 
m'..._jo'fi'; शी 20 नया कि योर ाशामल मिि गए वि, नि 
_सिपिविकारणट्ें - तप हद पा छाप पट Teport of Comptrollor-aid2Audifor उसडटिका 

व - \ Y of India_for thé year 1946-87 (Civil and: Revanve ! 
) i - : दि - —Receipts). o ' 

T oa : a.-'.n P4 . A दर P 

p =" (itiy The Committee confirmed the proceedings of ही ' 

) * meetings'held during Japuary, 90 to February, 9. 

16...?'t_h-"M"a_rc‘h, 1990 6 Scrutiny “of replies received; from the__:G_rov__e_rnm'cnt in 
- ' . . regard to the implementation of observations. recomm: , 

L L éndatjons as contained. in'varicus  repofts: of Public'” 
v s -+ * Accounts Committee in. Tespect of-the [Excise  and . 

Texation Dgpartment. - - * "ते - 
- - - - [ L e 

P o के व. *- + i . के i + « र 
- L L . न W 

v f . - न 4 - . i - 

ता . 1 थी है _ 4 

-



- . Ll "o . न . L 

ना दे 1 - i} . . 

जि ' Tt - - “ 4 IS . 

दी = 1 v * r v - 

5 - ) L. ही 

-3 12.0 .. . : R g 
S i ) 
तय ay = - . . s . . . 

= - — - - - ' 

दे का व W At बुना पिएं गली i e e ] e * e पजिनकसन से _ . 

________F‘w_‘____________________
_[__________.___,__.___' - Lo s . L L A - - 5 

b नल gy “शिव Aot gt सन e e e miniim रस . N 

- 

. व नि The tee. finalised.its “291 réport on the’ 
Lo eus s या री b eporfof thel Comptiollér amd Auditor3d@Gengtal of - 
Ve, फेंग पर पुस्तक the yeart1984-85 (Civil and . Reveruei Re- 
BRI o AT LR T PSR A T फंड) बज तब पद लव 
TR पक I K5 s A अत सता पूरिय (it कमर . : = 

. - PRI TRy L E L3 " - L ’ ,;"’ 

गे -% g Meeting Adjourned for want of Quorym . “दा दि पर ] न दी दम 4 e d दया 1 ' 
है न तप देसपस्नियें अत. बाप, . ना पा नये मना खा rpe el 

.~ FThe:imeeting - i;e; fony, 2 . 4-7-89,012-8-89, 19-9-89, 20-9-89 - 
- 24-10-89 ‘and 15-11-89 =werewadjourned’ forf want-of quorum during oo 

© . othe periodqunder; reYieWs . v ¥, iz & T gmmeasT परी है पर . 
_’ अत - AP चपज जा 1 gl A Eargay जप L~ g . . _ 

o 2 पं Mise Jag! Highd -t places "o'hirthan Chandigah .  _ , « s 

The Committee held ~meetings “at ‘pjflaces outside - Chandigarh ° . 
न sper-:detiils+given /फिटरए कोच, दिस *» wanmor % एन, e 'rag' % 

N के कटा A के कर हक वि ही कि et gen ' . एप | 

न, New एिड्राषि न, हा लगता काका 240, 290  and 30th 
L (Sr. No..59tG 63)" 7 Tanyary, 1990 (5 days) - Y 

2t -tKaithal (Sr.. No:. 66) “जनों साफ Eebjuary. 1990.4 . <~ Tt 
. पं के कई के ये 5 L T B फकाद 7९1 वर [नए , ०. .- P . कि 

= 3/0फकिव डा, ०67, 4 T 2 SthiEebiuary. 1990 -  « , 4 
:,‘. . कि कि है i 1 . “n L 

© v 4 Bhiwani'(Sr. No. 68)" ."" “Sih‘February, 1990." - . , ¢ - - 
R 10 Bt e ' कि से दो पा 7 _ T बालक करू T T 

e 5. -Gurgaon (हि. No. 69) - -t -9th Febirary. 1990 L1 . 
. कर लदृूअा o “पा YIEP S - S LT T . ,.*.'- 

की के अर P il ४2. दि ले LYY ली * R R ) 
जि 2T पंच. कर ये हे. ए... Reports ‘Prescented - Lt . 

oy न 0nder’ Rule,. 223, of ;the' Rules की, Procedure and"-Cb"nfi"uct of 
aBusiness in फिट Haryana, Legistative Ajscinbly, the “29th Report -of , 

.. r-Public:Accounts Committee "on utheireport” of the: Comptroller and - हि 
+ Auditor Generaltof कप for- ‘the ‘year!1984-85 (Civil and Revenue : - : 
RE}CE)__lptS) and. 30th Recport of Public Accountss Committee. on .the .- 
A__'pprq,prratto‘nfi,A"’ccounts Finafce* Aécotints of the Haryaha/Govern- . 

' meat for; the year 1984-85 , were, presented- 0 the House .on20th - '+ 
4Jh‘la]?ch“lggt} से न... WM b o y दे N B कर 

\ नि ख उपज  प्जर्प ४48. ऊं। VoW « = L R [ 

= न. «इक मल ही ipegciedings ४ R व - 
- हे . 

. m‘n.-“.fl}.‘_Ai'I ,.re"“cvo"rd“r'"-nf the “proceedifis) of, ‘the mectings of the “Com- .  , 
- पट . has, been " kept. in| फिट " Haryana- Vidhan 'Sabha Sccretariat R 

_ लव जहा U Il U LI T Sk, QT 1 i L 

~ . . .+t | 

e 0 g उ. 'कज्यंधा वी पक D उ्दकाएदकाप, S e HT Ay पं . पा मे कब s : 27 sl इलाज रा उप U gaaglh blod’ . कि 4 . . 
4 "'I' .. . . . t . - - 

४ ngee उसपर: आरती e पद पा oilnotin  हतएडिर ¥ 0@ ताउिय्करफामी 8y कि 
e e I न. (4. «देर पे लग maimatomiVads फो वि का ही ये N . B - b 

~ Vet TN अर 41 butih 0 2L सा जरा उ ' . द. जा पट. 

रिंग जाप सपा न. S3pa0 व oodtimetol) s एपणज छा 7. h b = 
. - .- . Snoan. gel “पिन, M e T 

. i - R . . * 

WALy * i : ’ & “. , - . -
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{GOMMITTEE . ON PUBEIC. UNDERTAKINGS; -+ - 

The: Committece for the year 1939:90."was nominated by ihe 
~..Hon’ble _Speaker.. in_pursuance. of the motion moved and. passed 

by the Haryinas\Midhan- ‘Sabha in its sitting-held~da 23td Febriary, 1989 
authorising him’ to nominate the membeis *3f the Comiittec. 6n 

. Public Undertakings, for the year 198%-90 and was_ notified. vide. ™ 
}f’.. . Haryana Vidhan Sabha Secretariat. Notification No, 1-CPU/1989-50/ 

- 18, dated -the- 17th:- May; 1989 

2. The; Committee fixéd/held a".total number of 69 ineefings 
_,during the period -undér review -out: of which. no business was 

. transacted at 3 meetings; for want of quorum. The names of 
: members. apd the ‘numbér of meetings attended by each ‘of them 

are shown. in the following. table ;- . . 

2 T L 

Sr.  Name of Member Number of .meetings* " 
No: i - o S, 7... attended 

1. Shri Shiv Lal S 55 

o - 2. CEDesRG o धद LT L e 
v %3 Shii Gurdial Singh का: o . ] 28 - 

. ;4 Shn-__Hamam Singh . | ही - ... 63 

. 57 आप Jai-Singli Rafia . 7. 32 

6; Siiri Pardeép Kumgr Chaudbiary < ... . "3 | 

9> .Shri Shiv-Parshad L . . P . 

i है: Shri Tek Chand Najn ._"' o . 47 

9, Smt. Vidya Beniwal e ) . - 39 

#*{0. ,Shri Ram Bitas-Shatiia- S है o o 
नि सनक नि P L A T S L S ——— ek 

.. _*Shri Gurdial Singh Saini, M.L.A... resigned his. scat-from the 
.. . Haryana ‘Legislative Assembly. did ; cédsequently cedséd t6 6 a 

b membar of the Committee with effeci from 13th December, 1989 
M 

-, * किस्सा Ram® Bilas. Sharimd, MI.A., was nominated by the 
Hon'blée Spéaker as a- meémber -of the Committee with effect from 
26th- December; 1989, for. the remainihg period of the year 1989-90\- 

- 

-t 

3, Meetings held and businzsg fransacted बह . 

The = détails showifig dates: of mmeetings held. the number -of 

. . - - - * i 3 ) -, 



' . मी 

T4y, 0T - - 
L 4 B4 I - 

members - present शाप the business ‘transacted at each meeting are 
given in the following table “:— .. 1. : न ey 
- ~ . k] . . लि हि - T 

Sr., Datcof  Numberof + -.° ४८. Businesstfansacted हि 
No. . शाल्टफाएड+  members . . ] ही . - 1, 

. . present. 1 . . ५. A L R L 
R 2 i ] 3 i T 3 . .I|4-' न 

B - थक सन या B ] - - " . [ "- - 

’ 1. गा Juge, 1989 . . 9, (i) Condolence resolution regarding the death एव 
Shri Suresh Chaudhary son of Shri ShivT La} 

\ - Chairman of दि: Committee 

I . N (it) Address by the Depity Speiker, Accountar 
h ", Genéral, Haryapa, फिर Finarcial Commissierier. & 

' Secretary  to  Government; Haryana ard पाए 
> Chairman ‘of the Committee "about the scope- 
SR . , -~ ‘and fenctions of the Committee 

“2. 14th June, [989 दी 5" Belection of the Corpqrations / Boards for exemining 
- their General Working during the year 3989-90 

| 
. है. 19th June, 1989  §, (i) Consideration .of papers placed before | th 

Committee ) 
t. 

(i) Resumption of scrutiny .of the replies received 
. in ‘regard to the implemeniation of ‘reccmimen- 

dationsfobservations contaiped in. the Z0th 
Report एव  the Committee -on  the* General 

o o V' Working, of Haryana. Housing Board. = 

- 4. 20th June, 1939 5 Scrutiny of the replies received in tégard to the 
ः implementation of recommendationsfobservations con- 

_ . tained in the 27th Reportof the Committéc on ~the 
. General Working एव Haryana State Industrial Dcve- 

- lopment Corporation Limiteds - ' 

5; 26th June, 1989 4 Resumption: of 'scrutiny of ‘the, reéplies received in 
- i régard to the implemcntation of recommendations] 

observations conptained .in the 27th Report of the 
.Committee’ on the "General Working of Haryana 
State "Industrial Development * Corporation, Limited 

6, 2Tth Tune, 1989 4 Scrutiny of the replies in regard to the implemen- 
. . tation of recommendationsfobservations'-contained 

- - in various outstanding paragraphs of the &th Report 
नि गा दा . एप the Public Accounts Committee relating to.the’ 

. . Haryana State Electricity Board 

- 7., “3rd July, 1989 । 5 (i) Consideration . of ' papers placed "before- दाह 
Committee,” . 

(it) Scrutiny- 6f the replies in respect of ‘paragraphs 
P ) .. No. 6.7 and 6.8 of the Repott of tEac 

- " “+ . troller, and . Auditor General of India for .t fi.c 
-t ) .. year -1980-81" relating - छह. the Haryana State 

i Electricity . Board and. ‘framed - suppleméntary 
questionnaire. ¢ - i . 

" 4th July,198.9 2 No business transacted for want of gquorum 
- It 

. 10th July, 1989 7 Scrutiny of a part of the repliesreccived in respect of 
. s _paragraph No. 6.7, of -the Report of the Comptroller 

‘ . and Auditor General of India for “the yéar 1981-82 
+ e - relating to the Haryana State FElectricity Board 

~ . . 
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10, . 1107 यार, 1989 ' '8 Serutiny of the remaining “part of the replies received . 
e L, A in vespect, of ppragraph No. 6.7 of the Report of 

e - ५. '*. -, the Comptroller and Auditor ‘General of India for () 

. . 
mkia t v o * .« -.> '* s हिट year 1981-82 relating का, the Haryapa State 
S 1 “at, Electricity Board- and framed supplementigy ques- 

नं पी - tionnaire. 

11.°"17th July, 1989 8 (i) Consideration of the paper placed before the 
) oy p ' L% . Comumittee. . #+' न! 
\ - it P . . - 

vt ) Ql) Scrutiny of the documents received 'from the 
- . . representatives of ‘the Haryana Housing Bopard 
s *, - during the on-thé-spot study tour of the Com- 
ol i = ™, . mittee on 181. March, 1988 of फिट Housing Board 
2 2! 4 Colony, Rewari. * - 

B4 . aL . - 

12, 18th Yuly, 1989 7. Oral examination of, :the representatives of पीट 
Lo S -~ Haryapa. Housing Beard in respect of 1he documents 

- * received from ‘them. during the on the spot study * 
£ -- 4 * ४ . , tour of the Committee of the ~Housing Beard 

. Y . . Colony, Rewaii. N : ही N 

24th July, 1989 7 Scrutiny of a-part of the réplies regard to the 
- " , ‘implémentation 'of ‘recommendations/observations -con- 
जद P . . tained in the 25th Report  of the = Committee. on पट 
Lo , oot b General Working एव" the Kurukshetra  Development 

B v » 4 t l'\ .J_';. ) Board. e 

_14.__.‘-‘2Sth11fl'_y_{.‘.l989 . -8 () Confirmation .of proceedings. ) ’ 
पक - 4 s wil पु. 

. T T मी - r (ii) Scrutiny. of the, remaining part of ' the-replies 
. in' regard to the implementation of reécimmen- 

.. .. . _ dationsfobservations ~-centained.: in .the = 25th 
bl T # Report of ‘the~ Committee on the General 

4 Working vof the  Kurukshetra Development 
s "~ Board - ) 

w - E K 

15. " MstiJuly, 1989 8. Scrutiny-of a part of the replies in respect. of para- 
- . KA graph .No.. 7.7 of the . Report’ of the Comptraller 
- o e ey -+, and Aunditor Gegeral of India for the year ]1982-83 
- - relating to° the Haryana State Electricity ;Board 

¥ 

दि दे » respect of “paragraph No. 17.7 of फिट Report.of 
- 16,-1st A'ugus_t,-'l939r- 7 Scrutiny of the remaining part of _the replies: in 

- iy जि the Comptroller ता ‘Audnoj General -of India for 
the year 1982-83 relating to the Haryana State 

© ...+ + o+, . . Electricity Board -gnd framed ‘!supplementary ques- 2: 
2 St है हा - tionnaire. प तय - 
el S . " - s 

* 17. रच August, 1989 7 Scrutiny of the réplies उप regard to the implemen- 
- PR e tation of recommendationsfobservations contained 

& « &t ™ in,the 26th Report of the Commitice K on फिट 
' . A General Working: of the Haryana Land Reclamation 

. oy न and Dew:lopmen/t_ Corporation ;Limited. ! : 

18, “8th Avgust; 1989 "7  Scrutiny of the veplies in respect: of paragraph No.. 
e, 7.8 of the Report of the Comptroller and Auditor 

vy . . ». - Geheral of Indjz.for the year-1982-83 relating to 
व 8 रे पिन्नाउसाए8 State Electricity' Board and’ framed 

- " supplementary quéstionnaire. . . r 
- * ' 

19. 14tk August, 1989 5 () Consideration., of paper *-placed before -the 
पाक T LY . _Committeg, पे S : 

e~ B 

कल 

i



i, 

x 

24 

25, 

S 

- I . 

. . ¢ = . . 

’ - 

3 . पु - i 

[ ' -5 - न मी सना R I : i - 

1 2 -3 . - = T a . « 

- P -:_'\ ; - " 38 v द [ 

- (i) Scrutiny, of .the. replies in regard 0 the imple- 
’ T umentation.--of, ontstanding recommenddtions/ ™* 
R ”. * observations ;contajined in the 14th. Report of - 
M . हि, thé Committee yon the Generil Working, of 

& ः the Haryana .State -Minor Irrigation (Tubewells) 
. * 'Corporation Limited . 

दी दि i S . » :‘ LI wd | " - - * _% i 

20, 215 August; ~ 3 Scritiny-of+tlie+replies to the duestionnaire on the’ 
1989 Gengral Working of the Haryana Tourism- Cor- 
! - - poration-Limited. - ! 

21, 220d Aligust, 4 ~Oral._examination of the representalives of the 
‘19897 7 ¢ “Toutism * Deépartmént/Haryana Tourism Corporation 

, . का respectof डा General Working of the Haryana 
. Tourism Corporation Limited. 
[ जन e ) लकी व g ० ARy कि & v 

22 28th August, ~5  ‘()“Consideration ":of papers plaged before the. 
" - 1939 . . e Comniittes.~ = - ) 

- i - 4 aN - - i 

- मी ः i __,of ithie "Haryana Tourism Corpordtion” Limited 
2 

vl_igsfgh-'August'“‘. हि 6, (i):Décision o underiake study tour to the States 
“Tamil Nada, *Kerala and Karpataka from 

- सा September} 1989 to "9th October, 1989 

# (i) Resumplionn एव scrutiny of the replies in Tegard 
.- s LT to the flauestlqnnalre on the Genéral Working 

3, «of the "Haryana “Tourism Corporation Limited 
* a b F 

At September, 7, (D'Consideratioh of paper placed before the 
* U Committes ः : 

B = 

(ii) Resumption. of oral examinatiod of the representa- 
H . - satvesof; the Taurism Deépartment/Haryana Tourism 

- e Corpofation in respeét of the General  Working 
. : . s of sthe-"Haryana "Tourism Corporation Limited 
*d e L T थी b जल जज 

-5th September, . 7 Resumption of _oral examination of the representatives 
1989 10fithe Taprism ' DeportmentfHarysna! Toutsm Corpora 

. tion ;in-.respectiofi:the General Working “of the 
. - Haryana *Tourism Corporation Limited 

L E 
है नल न 

पहन 191 बुक, , / हि". -()‘Consideration एप. papers_ placed .before the 

7 

28 

%9 

Committee . 

जि - {ii) Appraisal> of पट arrangements -made in cot- 
. o . inectjon with eithes study tour to the Siates of 

. f Tamil Naduw, Kerala and Kamataka . 

2971]:1 Septemiber, 5 ~Praming -of- - qiiéstionnaite for _ discpssion -with | 
the .counter ,part :Commitiees .during , study ,toir , (0 
othér States, I : 

4 2911 September, 5 _Discussion with* . (hé 'Committee on Public Under- 
आफ््प्- -. T #3 पर of पदों “Nadu on matters of common 

~ifiterest, 
v 

पद पता , 7. ; 2 4 पं 
“Ist'October, 1989 °35  Review , वा पताह ~discussiop held ", with दि 

commitiee of “Tamil Nadu \ 

A



जन ही «39. 

तर 
धन, B onor TR 

31, 3rdiOctoberp नं 
1989 | 

32, 5th Qctober, 
1989 ‘ 

[ ~ 1 ,_"'- !‘." 

33, .Gth Otober, | 
-0 '.[ 989 . थी ¥ 

न दा हक '. ल्टान 

34... 0८ िएंडा, 
1989 

‘ b _ ey 

.,35.1 "1.9‘98th~900t0be"r, | 

नर दर  ह न 

36, 1610 October, 
1989 

- 

. #7 , R H 

37. Lith Oc'tebf:_r,_ 

. o199 हे e 

‘387 Vi3id Odtaber, 
1989 i 

_ 24th O:t\ober,__l 
i 

R 8 - 

. L.'-.I g S 

%41, It November, 
1989 

. पड 

Y- & .Stfitiny of डक) चिधिंटा reflles 

[ 

a - 1 . . 

LI PSS UL B * - S न _ _.' 

1 - 27 3 7 ,. - .. 4 .. , 

30, 2adOctober, . S Consideration of questionnaire to be discussed with 
tvjoge 1 " ~“the’counterpart Committee of Kerala. ' 

WY . ) S 

डे "} Discussion+With ‘the *Committée_on Public, Under- ~ 
.takings ‘of Kerala on matters of commoninterest. 

5 Discussion with thé Chairman, Legislatiye.-Courcil. _ 
R ~ Karpataka on matters of common interest.. . 

< . “: b - n 
i 

N 1 : received - from 
« . ‘the¢ Hatryana Tourism Corporation Limiled 1elating 

"to its - General Working. 

N " -t ".. " 

the. replies to * questicnnaire 57 "Scrutiny ,6fya. pat of 
the Haryard Agricul- on ‘the Général Working of 

. Aural Marketing Board. ¥ oa . 

" “6 Reviewof diséussion held with cousterpart Commi- 
s htee"of i Ketald "and Chairmaen of Legislative Counéil, 
w0 Kearpataka, कि न 

उन - T Fl + . 

..5 *'Sciitiny सा a part of फिट, replies in regard to the 
implementation of recommendationsfobservations (op- 
tained jin 218t "Report of the Committce on the 

_‘LK_.Ge‘ne"ral Working of the Haryana Backwaid ‘Clagses 
“Kiljan Nigarn. . . s 

- L + 

'8, “Refumption of scrutiny of the rcplies उप regard to 
.the. : implementation of reccmmendationsfobeeire- 
tions contained in 215 Report of the ‘Ccmmitice (n 
the: General ~Working of the Haryana Backwzid 

४ ‘Classes-Kalyan Nigam. T, 

6, () Cogsidération ‘of -paper. placed before ke 
4 ‘Coinmitide. . 

\'(ii);'R__'qsfl"um“‘pt'icsni'oJf. oral examination of the’represen- 
y ~  ‘iatives of ..the. ‘Touwrism Department/Haryana * 
. v . 7 Toutism Corporation in respect of the General | 

. | Working of "the” Haryana Tourism Corporation 
rLimitetl. - दि 3 y ' 

- 1 

PR b . ही £ ’ L] 

+ (ii)-Postponment :of ‘oral examination of the repre- 
«न. sentatives of the "Tourism  Department/Haryana 

Tourism Corporation fixed for 24th" September, 
21989, lin.respect  of the Geperal Working of {the 

- Harydna iTourism Corporatioh Limited. 

[ . 

3 (i) Consideration ~of papers placed ™ before the 
1 -« Committeé; - . - oo 

[3 't - DO :. --.-“-_ - R . 

वि Confirmdtion.of " procecdings, 

- १0 Ciiideration_ “of papers « plided ' before ‘the’ 
Y Committee.. ' . 

PR 

‘(i) Framing of .questionnaire on a part .of .the 
= =17 Report of the ‘Comptroller and “Auditor General 

: “of “India for the 'year 1985-86 (Commercial). 

2. No busipess™ transacted for want of quorum. 
o i ‘ 

o से v . पद 
. 

2



1 2 I .-..... “िं .. 7 
LY 

ः ः ं न न की * [४ 
42... 1508 November, 3" Framing .of ?_uestiounaire' on _lhei_" Temaining part एवं 

1989 . .° the Report of the Comptroller and Auditor Geperal 
: . of+India for the year'1985-86 (Commercial). b 

T 43. 28 Novemiber, 2 “No business tiansicted’ for want 0 quorum. ० 
1989 o o N o als 

P r ’ . . . भा 
44; 29th November, 3  Scrutiny .of the replies in regard to the imple- 

1989 - - mentation of recommendationsfobservations. contained 
थी . ; - in the 28th Report of the.Commitice on “the,Gerieral 

- - » - Working-of the Haryana Warehousing Corporation.. . 

45, 4th December, 4 (i) Consideration of. papers placed beéfore, the 
.o 1989 . N Committee, "अं 

) . (ii) Postponment of फिट oral examindtion of the 
- " .representatives , of फिट Tourism Department/ 

¥ : y .+ Haryana ‘Tourism "Corporation fixed for the 4th 
: - : © = and 5th December,; 1989, in respect of the 

८ 1. General  Working” of ‘the Haryapa Tourism 
Corporation Limited. . 

b .. - . 

46! 5th Decem_ber, 7 5 0] S_crutin"y' -of the, rcp_lie‘s to 18. इप्फफाटघा्याधियज 
Tt 1989 . I questions -rece_ivedefl from the -Harydna Tourism 

. " Corporation L‘..muk"t._ . - 
4 

K] 

=, ) ) (i) Decision. to undertake an on-the:spot study of N 
. . the ‘Haryana Tourism Conipléxés ता फिट -State 

] [ . . from 19th December,1989 10 22nd Dec., 1089, 

था 11th Detembar, T s Resumption of oral examination of the re'pr'.e_sen- 
+ 1989 L ' tatives of शॉप Tourism Depirtment/Haryans ‘Toutism 

v - Corporation in regard to “the Gengral Working of 
L . L= . - the Haryana Tourism Corporation - Limited.- -~ ., 

- 48; 12thDecember, 5 'Rcs’u_mptio_n'of oral examination रण the repre‘sentatives_'_ 
= 1989 * of the Tourism--Dépariment/Haryapa Tcourism Cor-: 

. poration “in regard {orihe General Working.'of the 
. - . Haryana : Tourism Corporation Limited. 

. 49. 1810 December, थे कट८पाएज 10 01 oral examination of the re‘presen'tativcs 
1939 “. of the Tourism Department/Haryana Tourism Cor- 

o = ०  poration in. regard to पट General Working of the 
. Haryana .Tourism Corporation Ltd. 

2 50: 19th December, 6 (i)'_.Inf“onn‘ail' clisc}ussi'o'n about the points to एड 
1989 2 . . v discussed during the on-the-spot. study tour to 

. b Tourist Complexes, : 
. . ) - Y * नर * A 

- : (ii} On-the-spot study’ of King Fishér (Ambala City), . R Oasis. (Karnal), Sky Lark (Panipat) Tourist 
भी - Coymp]exes‘,and Kama Lake restavrant, Kafnal. 

¥ [ 

51. 20th December, 5. On-the-spot study  of Badkhal Lake | (Badkhal), 
* 1989 - . * 7 Magpie (Faridabad), Dubchick (सिठ्ठटा) नबएपु , Sohia 

i} N Tourist Complexes, . 

* - 52, 2istDecember, 6 “On-thé-spot 'study Of Jungle Babbler (Dharuhers); 
-, 1989 .7~  Rosy Pelican d.(S__ultanpur,),' Shama (Gurgaon) Tourist- 

- Complexes and Hotel Raj Haps .(Surgj Kund). 

53. 22nd Deembet, . ~ 7 -Review of “discuission held .during " the-” oithe-spot 
1989 - study tour of vdrious Tourist Complexes. ™ 

न . - . ! .
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55... 27th Bece 65, in regard _ ५ हट, imples, .- 
P जी -t उन 1988 kel : . 

o न हे पे. T W G नल पपत- the ' 91 Report of the Committee on एट General * 
. Limited.«, s 

: - . 
. 

[P T ) 
कक कलम 

- : पक..." o g - L :"!‘ A X पप् _ न नि . - 

-56; * lst-“.!a‘nuary'.”- 26 6L fSerutiny of the.}”_r'epfies"‘- rin regard to the implenicn- f 

o 1950 " .~ " tation of vécommendations/observations” contained in 

- *, ' . the, &th Report of the Public Accounts Cofnmittee 

‘o x ™ 4t I A R relating , 10: the Hiryana- State Eleetricity -Board. 
की हे ऋलदू हि. A गौ s n‘p,_. ‘.- ‘r_ A Y e L~ 1‘&. PR -v- . ) . 

S नर धान, इदर्पफाइ एःिप्रवटनगुगीइड पप कंढटहाएँ 10 किट पाल लाधिधंएा, नि 

लि ह ए्ठ r : = N 

न  जआ .. "7 . , Report of the Public Accounts mmittce relating to the - 

T T e @ कर e 7 न Harydna State Elgctricity Board, s जगा Foe G कन... 

हू ० = सह: हि 3पाकाश) ,ा- T -;6‘ i = ] It ] 

,” ९ 1990, दर v g of Tecommendationsjobservations contained .in the विधि 

oo W - . Report of the Public, Accounts Committee relafing to the. 
जि B st B - . 

[ SRR PO जि दि ह 

v b 
- R 

अर * * कि न R हु हद. कुल, . ; P2 

- 2 9th J_aa_n__u__a_rb‘y,.r 2 K e : A 
SR £ रे * tions éontzined. in*the 8th - 

U ; ommitice relating to-the ' 1~ 
. . कर F N वि लि कह . . 

दा k) . i .- A ¥ = ता v = 07 पथ - : . - व 

T 60. (22nd Jaguary, .. r ©6R, Scrutiny एव the:replies in regard®to-the implementation ', - 

. 1980 T, f recommendationsfobservations ‘contained in the/Bth 

ey <. ks .Report of the Public'” A_ccounts.Co_'-m}m_it_,ic_c relating to = 

[ . R या पएं वि । ५ जि e Haryapa Siate Elvetrieity Béard. ) «रे 7 ¢ R 

: + -6l 29thanvary,- [ =7 .- (@} Consideration - of .papers_placcd before the Com- =« 

i . 1990 7% + हि =TT omdttee, ST विद T S (8 " 
ey, _ ey - = SR ला P . का ही [ 

व ही i e, हा e पन . - K ~ न नो दि गन नम नि, नस e 

, o e एप) Seruting, of the feplies> in. regard\ to- the जहा 

नि N Y e el plementdtion of -re¢ommendationsfobservations, ', 

Lo T * दर करों LA -contained ‘inthe हिट Reportofthe Pubtic Accounts 

< =00 T «.* हि. का - ommittee relating to the Haryana State Electricity-" 

.. LT झा s PRI sBoard.. e «7 ok e, b 

- I P Lo डे ooqe हे : 2. एप iy 

कि .62, 30th Jaguary;~ -0 नर 5 Scrutiny of tlie repliesy,in'regard  to-the implemeniation 

. .7 हु दे 2T , से है of recommendations/observations contained’ "पा the 8th 

Lt s T * 1 Report of the Public: Accounts Commiitee felating to o 

= . हक; g the Haryana Staig .Elec_tnc_nly'}-B__o,ar'd__. - . . 

it r पर हि हा... न B i T २५ PR कि 1 

= . i हा 3... “हे 2. है... - रे 
LA 6 Sth ‘Fflebrruarrgy.___ __ " 6. " (i) Scrutiny of the'rcplies 'in regard 10 (पट. लाए टिफाहता 

3 19900 “उमर | tation of recommendations/observations contaiged in 

ey T ; + सर Sthe 8th Report. of the Public Accounts, Committee. 

L . . s 5 थू हर “जता B relating to the Board. - 

र. जप पक R S TR “जन पक दया: गकिद लक हि 

. ' ' - A * (l‘i)‘.confirmatio % T H पक 

- LR ] er . o R Y . i : . - 

Lo e h' . rd_ ’ T o . A 

. 64._S6th Pebruary,: - -8 .- Serutiny of the replies in regatd:  to the implementation # 

नये g0 ,}_\990 Zoad का ता 2 हा recommendationsfobseivations ‘contained, in. फिट ‘8th- 

- SR B e रे डे »mReport of the'Public Accounts Commitfee relating to the 

v -~ .. v HaryapaiState Electricity Beard:. et "7 T L F 

e 5 , , थी L - “ r Lo " i O 3 

L s SR il 5o 1" व NN *. .. 
पटक "1. 5 पर ~ N



है 

दि ् .- fl 
. 29 ] . o, 

T3 T 
65. 12thFebyruary,’ - 6 Going thiough a ‘part of the matéridl: #icived and 

49907 i - - evidence tendeted by ihe,reprc'sen:‘atwcsr-of the Govern- e * mentfHaryana Toutism Corporation for purposes of 
drifting the’ repott on”the General Working of the L. 
‘Corporatign. - ] o 

> TN | F i fi: 

66. 13th Februaiy, 5 Going through फिट remining part of the _{m__la_t;"rial हि न 
- 1990; . -ceived and हशतकाटह téndercd by-thé représentatives 

R : of ‘the Government/Haryana Tourism Corporation for 
©  purposes of drafting* the report on'the General Works 

"mmg of the Corporation. , 
- L T v " . L - he ४. हुए... 28th/Bsbruary, 5 (i) Conside¢ration of:papers placed beforcithe: Com: 

11990 . " oittce. R 
- - न हि 4 . .’ h_ 

(i) Serutiny of the replics . inregard (0 पट implemen- . 
tation of recommendations/observations contained ~ - 

.«  *.. « ,, in the 8th Reéport of Public  Accounis. Committee 
: है. . -~ refating to the Haryana Statc Electricity Board. 

.4' . = ; o B . . ! 

68, 6th March, 1990 6: (i) Confirmation 6f proceedings. . 3 b 

" 7 (i) Drafting: of the Thirtieth Report: ठप General 
- Workifig,,of the Haryani Tourism™:Cofporation 

Limited. = - . o . 

- 69. Tth March, 1990 § Finalisation of the Thirtieth Report on the General 1 ‘. Working- of the Harydga Tovrism Corporation* Lithitcd: 

4... Mzctings hzld at places other than Chandigarh/Haryana, - | 

1. Naw Delhi (Sr. No.27) * 270 Septémbir, 1989 

2. Madras (St. No.28) . - 29th September. 1989 

‘3. . Ramesliwaram (का. No. 29) .+ IstOctober, 1989, 

4. Kanyakumari (डा. No. 30) 2u0d October, 1989 

5. Trivandrum (SrsNo. 31) . . 3d Oct'ob_cr, 1989 . i 

6. Bangalore/(Sr. No. 32) " 5th October, 1989 - . 

7. ‘Mysore (St. No. 33) . 6th Qctober, 1989 7 . 

8. Bangalore (Sr. No. 34) 7th October, 1989 D 
9. New Delhi (St: No. 35). " Sth October. 1989.* " | 

. 

5. Mzetings/on-the-spot study held/conducted outside Chandigarh st 
Y different places पा the State. i 

[ 

"0. Tourist Complexes’ King. Fisher (Ambald™ एल, Oasts 
‘(Karnal) and विनय Lark.. (Panipat) "and Karna Lake 
Restaurant (Karnaly ला. 19th Dex., 1980, . * 

s 

%



‘ 21 '- 

7 (ii) Tourist Complexes Badkhal Lake, Magpie (Faridabad) 
. Dubchick. (Hodel) and Sohna on 20th Dec 1989. 

SATEAEL v ७ हद, 30 ot lald 

दी . . (itf) Tourist Complexes Jungle Babbler (Dharuheia), Rosy 
Tl © 03 Pelicanys(Sultappur)r Shama, (Gurgaon)r and” Hote! Raj 

o : Hans; '(Suraj Kund) on 21stDeci.[989: - 
j:-_ r W5 ' sl कल s "पी 1 .Il.;"“&f.. है हि... 2 "उठी 

o oo (iv) Réview -ofu discussion. held -during. the on-the-spot study 
v« - . tourof Tourist Complexes मां पाया Kund'on 22nd Déc., 1989, 

- 6. Report presented 
L] 

आप Report of the Committee on the Generals Working of 
the Haryana Tourism Corporation Limited ' न न . . LA 

ल् 7:  Piotredings . हम e 4 
2T | e Sat 

S, = Arecords of ctHe proceedinigs of “the - ‘meetings .of the Comi- 
mittee “lias -been kept in the' Haryana Vidhan Sabha “Secretariat 
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IOy R ०, LDATEMY हू दा Ly . 10. 
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" ALY o ST e . Tt A 

it 

1 o A s DRI S L I N 1 L I S A गदर का SR 

COMMITTEE ON ESTIMATES 

.+ Thes Committee on Estimates. forthe' year 1989-90 consisting 
of nine members. was. nofninated by " the’ Speaker. on having becn | = 
authorised by a motion moved and passed by the” Haryana Vidhan k. 

- ySabha: in' jts sittings held oni23rd.-February.:1989 and notified vide का 
{, .Haryana : Vidhan Sabha Sczcretariat notification No. - EC-1/1989-9C/ ) 

20, dated 17th May. 1989 LA ) ey 

.2 2. Shri. Mani Ram, M.L,A. was. appointed as Chairman of 
the Comm'uee - T i N i . it O !l . ! 

3. The Committee held 27 sittings at Chandigarh, and 6 sit- - 
tings outside Chandigarh. The names of the members and auvmbers 
of meetings. attended’ by .each _of them are-shown हा. the table 
given below :— - कद. .o . AR S SV . 

St Nameof Members - Number of ttinmer - Name of Members .. ,* , Number of sittings- . _ 
No.. . ‘ attended * T3 -—-——-———.—__L,_______________.___—___‘—___._~ . 1 - . . L) - "जे 

" 1. ShriMani Ram , Chairman . 32 
2 ShriDevi Dass - Member - 20 

3. ShriKailash Chand Sharma  * Do 0 
- b . . . ) ' » 4. Shri Kishan Singh Sangwan . Do . 7 .. 

-~ 3. Rao Narbir Singh - Do ' हु , 
! 6. Shri Sardul Singh Do . A + i ‘ 

7. Shri Vasu Dev Sharma . Do [1 .. 
8. Shri Satbir Singh Kadian | Do . . - "27 * 

*9. Shri Jagan Nath . : Do तु . ' 15 g 
* *%10. Shri Sita Ram Singla - Do 1z 

' है 2 

. *Shri Jagan Nath M.L.A resigned from the Membership of I9th8e 9Com1mtte on his appointrient as Minister we.f, 5th December, 

“*Shri Sita Ram Singia, M.LA. was nominated to serve on the Committee on Estimates for the remaming period of the year 1989-90 on 27th’ December, 1989 " 
- - A \ 
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Meétings held and Business trausacted | T 
= i न नम 

4.;, The ,dates of ~meetings, .the number .of members _present . 

and businesgstransacted at each meeting are! given below पाना 
. . " o ol ’ 

उन 3t _~graphs of the 16th -Report -of the Estimates Committee 
ey L’ it pfer'the year'1983-84. refating 10 the Health Department. . 

. k1 ] | 2. ¥ A धरने O = : 2 5 ' - . 

ना शा RN न e N V- है व ० | (एज, i Lo . 

4. 19th-June, 1989 - 4. Sprutiny of the replies. reccived from the Government 

Y .. .. i~ % yinconngetionwiththeimplementation of theoutstanding 

अ 1™ पे न. - ' recommendations contained in paragraphs No. 38 and 

M 45 of the-16th.Report~ of the Committee pertaining to 

oo Health Department. 

-y * 

TS T A Y s L C.fi,‘.,' . T अर 
5. 2810 June, 1989 . 4, 0 31" examination का एप 0फ्राएगं 55101 67 and 5६219 * 

P to Government, Haryana, Town .and Country Planning 
Departtment in respect of non supply of the quarterly 

i 

o et 

i . . R L3 ik Py 

.. नि : 2 L progress report  to_the outst‘andmg_paragraphs of the 

T दिन "'20th Report of the Committee on Estimates for the year' .- 
7 सका L 1987-88. . R . 

6. 5th'Jaly, 1989 6 Scrutiny of math__teri_al received.  from the Government . ap 

@ih 1 e v पे. inconnection with the implémentation 'of the outstanding - 

44 A vdosrTus rhcommendations’ contained ¢ in  paragraphs No. 23; 
पार HS ०1 25and 26 of the 19th Report of पट Committee for the 

लि v OB e year]986-87 relating to the Food & Supplies Department. 

Scritiny of the replies received from the Government 7. 1lth July, 1989- 3 ¢ ' i | 
L insconnection’ with the "implementation of. the out- 

. LB ) 

UM I जन *gtanding recommeénddations contained * in various para- " 

I SRR -graphs'NG. 14’and- 15 of the 20th Report .of the Com- ' 

. tv4 2 ० ८ mitiee for the' yéar-1987:88; relating लि. the Town and 

. . T Country Planning Department. * 7~ ) 

T AL जा हज, S A TR LR रद है A 

है. 18thiTuly,}1989: " ¢ 6% (Resumption of scrotiny of 'the replies received fro 

«६ की | 5... . -the'Goyernment’ in connection.with the jthplementation 

e 401 #1337 Tofithe‘utstanding, * recothntendations contained _in 

- ० न; कैर्क के उन 19 ygrioug paragraphs‘No:<16 and 17 of the 20th Report 
-of the Bstimates Commiittce for the year1987-88, relating, 
1o the Town and; Country LI’lal:m'ing Department. ही 

न 

Sr. Dateof '  Number,* ... -+ - .Business Transacted 
No. meeting - of v o0 et 

- ao sh ., Meémbers 7t v > 7 4 - 
«लाए MEPresent  Anr पट नि e ' p ही #Pressent नल Lt vt . 

" 5 = ; — M - - 

निया -- ४. T . R T T T T L या L R रस L 

.a'M--l,._n . L L एटा T S . . 

1. 30 ay, 198¢ ' §"'The Hon. Speaker, Haryana Vidhan Sabha esplained the ही 

रद v / ' scope and functions ए the Committee to the members, R 

2. 6th:Jine; 1989 4 "पा" Committee selécted, to the following depaftments, -~ 
AR ६ ,/ कि examine ’their Budget Estimatesforthe year1989- - 

L L r:_..‘; h . M जया fa i . 

oo दिया e »flz Irrigatiom, I SIS S ST S S 

A स्व 3३५: sS4 tw o "०. A 

अर कद एज, iy s, 2.; -Animal Husbandry, * . f 

+ I बन 

दर N 3. Revenue, and - LT . 

आफ जि 1; e, AeaSecialWellare नल कै, el w देख 

3. 13thJuge, 1989, 3, ‘Scrutiny, of the replies received from the Government . * - 
न ही कर T T गए onnedtiof, संधि the.'implementation of the™ out- - 

- “ stapnding récommendations contained ‘in various para- 

.



—_—_—— e 

3 दी नल et न जि B T i T T L पी 

. 9. 25¢h July, 1989 

Fl 

15. 29th August, 
1989 

L A 

. 10. Ist'August, 1989 

11. 10th August, 1989 
(Shitinla), ., .75 

12. 1210 August, 
(Shumla) 

¥, 

13. “17 August, 1989 .2 

1989 
/ 

14, _'231u'-Au'gu'at,"-f!gsg"; 

o vt ¥ पान 

16, 4th Seplember, - 19897, .- 9+ LA 

17.  8th Septcmber, 
1989 " - न 5० 

[ 

की कर ८ 

कवि 

“5... ग The!Committee तीडलाइइट्से about various -aspects , -3 I ofBudgetil Btimates लिए theiyedri1989-90 oftilie. ! 

k2 

2 

3 

4 

.. 

3 

. (ii) The:Committee also decided to-hold " ité meetings 

" The Comiitteg disctssed in details régarding फिट Budgét 

Animal Husbandry Department. 
—_—— न . - 

न
स
 

8 Shimla on 10th and . 1110 *August, 1989,uresr - 
spectively to frame/finalise #the questionndire एप 
the Budget FEstimates for theiyear:1989-90 of thy ) 

—Am'maI-Husbandry'--Dcpartment‘-.—'* पी , पाए 

Estimates for the year 1989-90 of the Animal Husbandry, . 
Departmient; - it 51wl v १ ईक रु L - 
का 65 = 

Part framing of the:qu_e_s.t;_‘_onna_1r'c' on फिट Budget-Esti- _ 
Jmates for the year 1989-90.of -the Animal “Husbandry™ _ 
Degartnient from * Question-Ng» 1 10 40. : 

Framed the re__mam'ing-‘part"-.of—-t’_he Questionnaire on 
the Budget ~Estimates for the year 1989-90  of ‘the 
Anfi?nn‘al Husbazdtyl Deparoment from question No. 41 
to &7, . 

४. R * मे . Ni . ., . 1., .- . o . 0 business was transdcted for” want .of ~ quorum, 7 
1 -y - .'l.. - ०. - it} i :'" N ~.!|'r ) ()’ Consideration *'6f "commusication’ received “fro’ | + दे valiotis'departments:” =~ . 

ok d LS हि s bt 4 i लि 
.l 

.. . P P TR P -3 . पी, Scrutinyof ieplies “reteived दि the Government ~*i connection” ‘ with « the itiplementation of the = outstending recommendations contianed उप: various 
paragraphg-Nort18, 19,:20;:21, 22 andi23 of ithe's - 

- 20th Repokt-ofs theEstimates Committee for the . ryedrs [9570-88 relating "0 the Town apd Country: Planning:Departinents .41 i . ’ 
b L8 SR " * 

Part  scritiny of replies .Ieceived from the Govern- ment * in -Connection“With-* thé "imiplementation एव “thé-  outstanding - Creécommendatios‘tontained  in vavious *paragraphs No. 247 (1),024(i1);*2526,27 and 28 of the 20th-Report: of the Commiittee'for the year 1987-88 *1élating +“to* thé ‘Tawn*and’ Country Plaoning Depari- m_cflt‘. N ] ) 

™ . 

470 Scrutiny of. the replics , received from the Exeise” । ‘8id. Taxatjon,.Depariment.in connection “with the 
implemientation ४ of, पान outstanding recommerid- 
Aations.contdinéd in-paragraph No. 21 of its 17th 
report.” "7 . . * A 

- 

u) -~ Conside . Iy P - SE (i), Consideration 6f communication r axcewcd frem the FihanceDepartment -regarding. ation एव. the ‘meeting  of the.Committee. to.consider (he Supple-, . Mmentary -Estimates; {first ,instalment) 198590, . ; पी . iy - .y, 1 

(i) Consideration of cemmunication received frem 
. the Jeint Secreieay न पक . Ieparding ‘Shawirg,” theqnabilny of the Finzrcé - JComimissioier andStcréiely  to  Goversment, . Haryaga, (Fiasice , ‘Dépariment 10 - atierd पाई - Ctiimittees’s ~-meeéting, T e, - = 

.- B ey ¥ r 

- - नि 
=



] * - 

लि " L 

" 25 o E 
3 4 तर न कि कह 

गए पशिययटेट्टट्रयोयफस्टयफ्टपसयासपामफस्सपयटनट टन 

न - - ™ - s e i 
1 2™ या सनक - w—— फाप्टपयप्स्य्य गा e 
आन e g 5 

- o A पथ T e o —— T — 
. 

न... * द . . - (DOl examination of the departmental represent- & 

atives 04 various department with regard to. the _ . .. " Supplementary Estimates (Ist Instalment) with 
2 2 न + ८ 2 .. resandtouhelr departments. - 
1T g, 19tH Septeriber, '* 1 " No-bussiriess was trapsacted for want of quornm. 989 I T T e | 

" 19, 26th September, 2. No _business was transa.dcte_d for want of quorum. 1989) ¥y -::i;s"h ~ गा, e T सका * - 

AT S * हर 1" , « * 
20. 4th-Octbber;+1989. 35 - (i) Pary framing of giiestionnaire on the Budget “Fsti: ° L R B mates forithe Lyear 1989-90 relating to the Social . - Welfare Department. - AL 

‘ * " (i) Decision 1० undertaké the study “tour_to the P " -States of sRajasthan -and Gujarat’ frcm 2nd to अर November, 1989, ः ‘o 
- ." हक v . ) कै. . VI 

21. 12thOctober, ° 4. i, Part.discossibn on‘the replies of questionnaire re- 1989 ceived from . the. ‘Animai Husbandry Departmeit » on the Budget Estimates for the year 1989-90... 
fa, & X HEY S P A s S [ =, 22. 120 0ना०08, के L2 -No.buysiness wagtransacted for want of quoruin, - oy . ) * b . i 1989, , , पद ¢ B \ 

23, 26thOctober, » 2 ' . Do 
1989]. ही Lot " .. 

- 24. 2nd November ‘I Do 
1989, b दर, | - - लि न Y. . 

25. 7Tth November, 2 ) Do . . ४. 1989, - , ., . ; . 
26. 30thNovember, .1, ... 4+ Do - 

]9859]'& कर N . . . ’ “ 

27, 5th December, 5  Resumption of discussion on the replies of guéstion-. 1989 _ , न. v, naire _rc_ce.i\"_ed.,,'-from-theA'm'_mal':Hus_bandry'Deparlment - ' on the'Budget” Estimates. for-the year 1989-90. ' 

28. lzthD?c"ember, ", 4 Scrutiny of the replies of questionnaire received from - 1989°113Y 202 3 - "the Apimal Husbardry"Department एव एड Budget Esti: =gt (mates for the, year 1989-90 and.also decided ' 1o orally . . + *  lgkdiine *the deparimental representatives’ in the. next - a . . meeting. . P ‘ B . . ०" सजञभबरद, हे . 
. 

- . e g . + « 29, I9thDecember,. .6 Qral exaivination of the representatives of the Animal टू 1989 Husbandry Department, intespect -of the questionnaire _ ! Sy oy - n .of;-the».C‘omm_itte__e.'-.’_o‘n:-_"t_h'es"_\Bu’d’get. E‘stimalt)e's_';'f_.o,_r;'.ihc' - ते *+ ¥Yoar 1989:90; 

. N . - ) व लि . T . 30. 26th December, ™ <4 ‘Scrutiny of the replies receivéd from the Government in o 1989- सकी पाई L. ‘conriection ‘withy 18" mmpleméntation of the outstapdir g .. recommendations contained in various pragraphs No. 13, 
18,27and 28 of the 19th Report of the FEstimates  ' - e e o T Commiitee for the " year}986:87, relating to Food and भय. «. & i Su__ppl:e_s'.'-Departm_‘e_n_t.- L T 

L, - Foy -- i ..-J-vn' .. H -t - 31. 2nd “Jannafy, 7 7 दूं Decision “to posipone the oral examination of the rep-. B ,- _ ,... , resentatives 01. the Apimal Husbandary Departmpent in - A -Tegpeet छा ड़, फ्टटघिगाशाधा 6. वां पट परत टुढ१ Estimates for LA * t‘he_“-:m‘__ra]_gs ..-9”0.‘ -': i g . 

e 

I



1 2 7, .3 4 

. 32. 1'0t0-l1 January, - -»:‘ G () Co'nfmn'a”tion'of proceedings of the roectings. 
Y1990, त का ' T 

. (0 Resumptions of oral examination of the Departmen- 
- tal representatives in respect of the questiopnaire, of 

- - the Committee on the Budget Fstimates® for the year, 
1989-90 of the Animal Husbandry Department. 

-
t
 

श्र 

त्दता हु" ही 
. . लि Lo b लि हाय दा + 

दर i (iii) Decision to under take an-on-the spot study of the 
various activities of the said department from 29th _ 

। न. . January 10 2nd February, 1990°at Ambala,. Hisar,,, 4. 
L Loharu,, Bhiwani, Rohtak and Gurgton. _ 

,© 33, 22nd January, 5 i Coasid,erat'ionlof'additienal. information’ received 
' 1990 ः v . from the Animal Husba_nd_r’y Department. * 

पं (i} Resumption of oral examination 01 the representati- 
o ves of the-Animal Husbandry Department in respect 

- of the questionnaire एव the Committee on the Budget _ 
‘Estimates for the year 1989-90 in respect of spid'de-:"= 

v - . ' partment’ R, P ket 
o - - 

34, 25thJapuary, = 35 . (i) Informal discussed about the points to be deC'usse‘d . 
1990{Ambalza) , N during-the an-the-spot study tour iith ते viewtoex-"! .- ’ 

: araine the variousactivitiesof 1he'Animal Husbandiy-4! T 
_Department in the State, : ’ 

[ 

- (i} Spot slu‘dy of Government . Poultry Fapm; 
T Ambala, ' L, 

- नि - खरे, iy ‘lr‘-.i.._ ar 

.(iii) Distussion with the representatives of the said-dex: § 
' pariment.. 

N ) ज जन जनी 11, ५ 

35. 30th January, "5 (i) The Commitiee inspected घाट Govt. Livestock Farm*" ' 
1950 (Hisar) -~ * Sheep Brecding.Farm, Fig Breeding Farm, Hatchery | . : 

' Fari, HY. V. 1. Séed Farm Sec-1IT, Stat¢ Cattle'Brees™ - ¢ 
. ding project Sector' ना and Wool Grading-cum= ! 

Marketing Centre मां Hisar. _ Lot । 
. ir A “’ kS N - . . ¢ id . i 

RO . = (ii) Discussion with the representative.of the'said de-"" - 
R * . ¢ partments. प्र f ’ - 

W — . अन्न 1. z 

36. 3lstlapuary, <* + 6 (i) The Committee inspected Sheep & Wodl' Develop- | 
1990 (Bhiwani) - " ment Centre, Tosharm, Wool Granding-cum-Marke- 

.- : ting, Centre Lohari and Hatchery Farm at Bhiwani. 

(i) Discussion with the represéntitives एव the said de- 
partment. A A o जम ह _ . - गा . लय SLF TN N 

. 37. 2nd Febfuary, . 6 ._ _(iq)""I'heConumd'tt'ee inspected theHatch'er‘yFarm,Ro'hta'k, . 
1990 (Guigzaon) " " MB.F. Lakria and.LC.D.P. Gurgaon:, 

i
 

) . . (i) Discussion- with the department representatives at_ , 
R Rohtak, Takeja’ ‘and L.CD.P. Gurgoan 'respec- __ 

i g D tively.” - PR T ' 

. . . . a5 न - "है s 

38, 6th February, L7 (i) Considertation of additional information received 
. 1990. o from Animal Husbandry .Department regarding 

‘material for Budget Estimates for the year 198990, . L. ' 

, Yo
 

b,
 

TR (ii) Censideration of information received from the" " 
. .: 4~ .. 4. Director, Social Welfare Department in respect of 

the Budget Fstimates for-the year 1989-90, 

n



कै - d______—______‘__*_______‘—_________’__—-__r___-_. 

कि ला A e कि भी ) पके या पं ’ 

N ~  ¥e 7, (i) Resumption of oral ékamination of the” répresenta- 
: L -~ tives.of Apimal Husbandry Department: in respect 

[T किए मा , गए फट 54 of the questionnaite of the Committee एप the- Budget 
पी "समय * 2,7 -+ Estimates लि the:year 1989-90. इन न 
पृ नॉन ऊन जन कसा थे L e oa e Zagy : 

हनी 14th February, व Resumption of orz1 examination of the reprecenta- 
. - ,.____‘9 70, _ tivesefthe Animal Husbandry Deptt. inrespect of 
v . L . Qquestionnaire :of *-the: Commiittée on- the Budget 

- vt i e WO timates for the year 1989-90 एव the said department, 
के Al 2 St ' - . L I Y i 

) ' 40, 19_195t0h February, .. 2 No business: was: itansacted-for want .of quorum 
. R o L LT i 
क्र . = % . . - af ~ . L. . 

. 41 qfitgh_'o.‘March 3 (i) Confirmation of पट preccedings: of the meetings.. 
हे a ! t v ‘ म जद. 1 

दया o0 -, L देख 2 
- - (i) Drafted and finalised its Report on the Animal Has- 
. o 2 bandry Department on'the Budget Estipates for the, .. 

: Lo year 1989-90.% * . - 

<l a2 12th Mareb; 30 303 (i) Consideratipof commiupication Teceived from फिट 
9907 "B अत रा हद Financial Cammissioner and Secretary;to Goverp- 

*-L-uv a7 . ment, Haryana, Finance Department regarding cx- 
- s B ‘ £ ... Dressing his inability to attend the meeting. of the 

. - v L mmittee. T L . 

दे . = (i) Taformaily discusséd the genda fixed for the méeting &, 
. o * b 5 and thereafter examined sthe -Supplementary:FPstima-- 

रे है - दर ४. ०५ . tes (2nd .Instalment) लि the: year 1939-90° relating 
० T S कि to various departments. 5 . . 

> . : v L ST (iti) Oral cxamination of representatives. of varicus de- _ 
o P " partments tegarding Supplemcntary Estimates '(2rid 

. * L - Instalment) for _the year 1989.90:rclating to , their 
KN . L departments . A . 

- ? . [ - . - K . 

2 43, »During. .the périod under-review 106. Committee 'presentéd” the 
following Reports 10 "the House: =~ लि, N R 

o बन b O = B b g - 

A जि - f - I. t"’ ' " - " - . L . B ." h * .'T‘.‘ ‘-‘n 

Yot न o SruNo.sg By Whom  Date of Presenlation ‘Subject रे न A 
- presented ; ५, * , P हर. . 

= " . 9 हि के L - LT o 

" g T T s . L= & o a Lo 

. : we व लग ' B ¥ 
5‘-- ) ' d. .Chairman " 11th Septemiber, 1989. Repott of -the Committes - on  Esti- 
W1, ही. , = K mates on 7 the-Supplementry Esti- 
- : ' - matés: (Tst. Tnstalment) for the yvesr - 

हि ® पक + 4 1989-90 .. . 
1 a .1 - . T 

'\ 2."Chaifman~ . 12thMaich, 1990 
कर i 

I8 

B >_‘ o . * - s 

. 3. Chairman <« *-20th Marcli, 1950 . 

N
 . . 

Report of the Committee opn Estima-- 

- 

“ 

tes on the Supplementary Estimates - + « 
(200 “Instalment) for the year 1989. 

22ad Report.of the Committee on 
Estimates on: the Budget Estimates 
of the Animal Husbandry.Depart- 
ment for the year 1989-90. . . 

- ‘ . 

L
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44, “The details 
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Meefings-held at- places. other-than- Chendigark- -~ -~ 

4 -the” Wieetings of tlic Committee held “at places 
. other, than. Chandijgarh, are given below : _ E B ‘ 

StiNo. v .. oDater - v, ४, " Place’ g 
» o हु गा ¥ Lo न्श्म लि g उप BT E पद 

" ; [y . ' 30 4 4 = s G 

. -1 5 10th Augnst, 1989 _ S Shimla 

12: Cbith August, 1989 0 . * ' Bhimla .. 
पक " r कल 4 < § 

34, 29th January, 1990 .- Ambala. | ’ 

35.0 .. 30thJanudry,1990. - 0.t w पक - ¢ .. 

31st January, 1990 . .~ * Bhiwani . 
o . » 

2nd*February, 1990 = B Girgaon . 
PO 

A . record :of - ther proceedings; of . the: meetingss of s thel Commiittce 
) thase beeni-kept 1977 then Haryan‘a_f ‘Vidhan Sabha Sccretdifdt S 

- ’-fi.-fi_\_ . - » 
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COMMITTEE ON THE: WELFARE OF SCHEDULED CASTES 
AND SCHEDULED TRIBES ः 

The. '_Co'mm"'it'te.e. on the फिट of Sc"h__:ed'lfl_ed Castes and -Sche- 

- duled Tribes for the year 1989-90- was constituted as a result of . 

{he motion passed by the Haryana Vidhan Sabha शा its sitting 

held on 23rd February, 1989 authorising the Speaker to nominate 

the Members of the Committee. Shri Buta Singh, M.L.A., was 
appointed as*“Chairman of the Committee by the Hon. Speaker on 

16thr May, 1989. . 

The name of the Méambers of the Committee and- namber of 
meetings attended by each of them, out of the total” number of 

* 50 meetings (this number jncludes six ‘mectings when business couly 

ot «be transacted for want of quorum) held during thé perioy 

; under review, are given below पा 

Sr. Name of Member " . ¢ Number’ of meetings 
No., - attended - 

1८. झपा एप डिफि्वाद ः ही 2 

2. Shri Atma Singh |~ -. S 11 

3. Shri Baparsi Dass ‘ 30 (resigned w.e.f.. 
S - 23:1-90) 

4 ShriBhagMal . - 37... ' 
5. Shri Jai Narain Khundia 26 

" है. Mis: Maydhaavi Qirti - न 
7. Shri'Muni Lal 22. 
8. Shri Risal Singh - हि . 28 

9. Shri Udai Bhan - - L4 

Meetings - held- and business transacted ’ 
y M व . - ' . . b.é 

The details showing dates of meetings, the number of Members. 

presehit and the business transacted at each .meeting are given 

below ना : . 

Sr. Dateof ~ Number of एफ o Busmesstrapsacted ' trapsacted 
No. meeting Members _ 

. फल ° 0 preseft . 

1 2 डे 
1. 6tiJune, “ 6 . () Inauguraladdiess to the Committee by the Hon. 

1989 Speaker on the 'scope and  functions of the. 

Committee. oLt 

हो) Consideration of the papers placed before the. 
Committee. नि i 

: o ‘ 29.



o 

2. 14th Jupe, 
. 1939 

3. «215 June, 
1989 - . . 

P 

4. 28th June, * 
1989 - 

5, 4th July, . 
1989, , , 

6. 12th July, . 
1989 

7. 18th Ialy, 
1989 

.L_' e " ) - L4 . 

10) Selection of the: Departments for exrmiration in 
respect of reservaticnfreprésentation of SCs and STs. 

{iv)- Discussion का the Director, Wellare of Schedulcd 
Castes and Backward Classes Department with 
regard to maintenance of roster registers und also 
keeping close monitoring by the department and the 
submission of quarterly progress repdrts by varicus 
departments: o ः - 

(i) Consideration of the papers plcced _beferg the 
Commitiee. 

- . . | . 

(ii) Scrutiny of the replies received from the Haryana 

L 
State Small Industries and Export Corporition Lid. 
with Tegard to the implementation of recerrmenda- 
tions/observations as contained in the Cermittee’ 
14th Report. b 

# - 

Oral examination of the rcpresentatives of the 
Industries Department and the Haryana State small 
Industries and Export Cerporation Ltd: with: regatd 
to the recommendatiops/ebservations as conteined 
in the Committee’s 14th Report. - 

4 (i) Consideration of the papers pleced  befere the 
Committes. 

(if) Oral examination of the representatives of the 
Co-operation. Departmént with  regard to the 
implementation एप" recommendationsfobservations 
as containd in the Committee’s 14th. Report. 

(ii) The Committeedecided to hold.its nest meetling 

@) 

12th and 13th July, 1989 at Sh,im]a.-_ - 

-3 (i) Scrutiny of the replies received from th_eG“_o_vcmm_'c'n_t 
with regard to the implementation एव reccmmerda- 
tions/observations as contained in the Comrmitice’s 
14th Report in respect.of Health Depariment and , 
decided to ordlly examine the Cemmissioner 2nd 
Secretary to Govt., Haryana, Health Department: 

The Committee decided 1o cancél पट्टा to be 
‘held at Shimla op 12th and 13th July.- 1989, 

(i) Consideration of “the papers placed before फिट 
Committee. 

N . '\ . 
(i) Oral examination of the representatives of Health 

Department with Tégard fo the implementation of 
' recommenda tions/observations as contained in the 
Committee’s .14th Report. - 

(1')'Co"n_"m‘dera_tx'o_n_ of the. papers. placed before the 
-Committee, 

1 b R = 4 

(ii) Scrutiny of the replies received from the Government 
withregard to the implementation of the recommen- 
datidnsfobservationsas contained 10 the Committec’s. 
14th Report in respect of the Haryana State Federa- 
tion of Consumers® Cooperative Wholesale Stores 

एप



- 

4 

8. 25¢th July, 
: 1989 

9. Ist August, ' _ 
1989 

] 
. 

10. 7th August, 
1989~ 

11, 

" 13. 22nd Avgust, 
1989 (Shimin) 

14, 23id- August, 
1989 (Shimla) 

A
 

15. 28th Auvgust, 
1989 ही 

7 

6 
- 

4 

L] 

Ltd. and decided to orally examine the Commissioner, 
and Secretary to Govt.,, Haryana, Cooperation - 
Departmient. .. - N 

ral examindation of the representatives of the 
Cooperation Department with regard' to पट 
implementation ‘of recommendationsfobservations 
as contained in the - Committee’s 14th Report 

e regarding CONFED Lttt 

(i) Consideration of the papers placed before the 
Commitiee. 

(i) The Committee decided to remind various depart- 

. the 
from whom replies - with regard to 
implementation  -of ™ recommendations/ 

observations as contained in the Committee’s 14th 
Report have not been received. 

mehts 

(iif) Scruatiny of the materjal relating to the reservation/ 

पं) Gonsideration of the papers placed before 

representation of Scheduled'Castes and’ Scheduled, 
Tribes in the Industrial Training and vocational Edu- 

~cation'and Labour Departnents vt 

the 
Committee . 

(if) Scrutiny of the material relating (0 reserva't_'_io'n‘;' 

¥ o representation of. the Scheduled Castes anpd 
‘Scheduled Tribes in the Haryana State Board for 
the Prevention apd :Control of Water Pollution: 

() The Committee parily framed the questionnzire in 

(i) The Committe 

respect एव the'Haryana State Board for the Prever- 
tion & Control of Water Péllution. 

decided to hold its meetings at 
Shimla on 22nd & 23rd August, 1989 

f 
{i} Consideration-of the papers placed before the 

(3i) Scrutiny of the replies received from 

Committee. 

the Chijef 
Secretary to Government, Haryana, with regard to 
the implerentation’of recommendations/ obsérva- 
tions as contained in Committee’s 14th Report. 

(i) Finalisation of the questionnaiare in respect of 
L Haryana State Board for the Prevention & Control 

of Water Pollution. 

Framing of फिट questionnaire उप respect of - 
Industrial Training and Vocational Education 
;Depariment - . 

" Framing of the questionnaire in respect of Labour 
Department 

Scrutiny of the replies received from the 
Town and 'Country Planning Department with 
regard to the implementation of recommendations/ 
observations ‘as contained in the Committee’s 
14th  Report regarding Haryapa  Urban 
Development Authority, o 

- 
कप



e M मनाए 2. i 

- 1 अ . जगा . 

16. 4thSeptember, - 4. (0 Scrutiny of the material received from the Finecizl- 

1989 - y . Commissioner and Secretary to Govt, Haryana, 
Toutism Department in respect of tire” Haryana 

o, " Tourism Corporation Lid. relating to the reservation/ . 

_ * . _  Tepresentation of ‘Scheduled Castes. 

) (ii) Confirmation of proceedings. . 

17. [10fSepiedaber, 5 The' Comimittee’ tentatively decided to* undertike 
1989 i study tour to the Union Territory of Andaman & 

_ Nicobar Islands and the States of Tripura and Sikkim 

18: 12th Sepfember, 4 'F'm'ah'_s‘a"':ion' of on-the-spot study tour to the Union 
w1989 - Territory of Andaman Nicobar Islands and the 

: ‘ - . States of Triptta and Sikkim from 12th 10 27th 

- e - October;1989 and the visits. (0 D_aarjeeling. 

19. 1’1 9389th"_8e"p£"e""m"be'r, 5 Discussion regarding’ on-the-spot study tour. 

20, 29th 'Septem_be'r',-- 5. (i) Coniideration -of, the papers placed before the 

1989 - Committee. . 
[ . ‘.. T . - मम + . 

(i) Oral examination of the representatives of “the Local 

L . Government Depaitment with regard to non-supply 

. J tions{observations as contained in the Commitiee’s 
- 14th Report.. . 

“+ . * - P - o= 

ऐप) Oral cxamipation of the representatives of the 

r Agriculture Department with regard to non-supply 

- of replies in, respect of recommenditions/observa- 

- tions ascontained inthe Committee’s 14th Report 
copeerning the Haryana  State. Agricuitural 

. ) Marketing Board. . 

{iv; Oral examination of the representatives एव the Tewn 

. = . & Country Planning Department in tespect of 
implementaiion of récommendations/6bésrvations a5 
contained in the Committee's 14th Reporttegarding 
Haryana Urban Development Authority. 

P 4. 3. . Lt Lw , s 

21. .IQS!Sh,'QOCtober'; 5 (i) Consideration of the papers placed before -ihe 
न Committes. P 

(i} .Oral examination of the representatatives of ihe 
. Trrigation Department with regard to non-supply 

_ of " replies in respect of implementation of 
. recommendaijonsfobservations ‘ascontained in the 

T, Committee’s 14ih Report. Lot 

(iiyQralexaminatlon of the representatived 6f पट Home 
.__Departmenr with regard to non-supply of replies 
in respect of implementations of recommendations; 
observations s contained in the Comriti¢e's 14th 
Report ‘coficerning the Police Departritent. 

(iv) Partly. scrofiny 6f the replies received ficm the 
] Finapcial Comnissioner & Secretary to  Gowt. 
S न Haryana- Irrigation & Powgr Depariment with 
S regard 10 the imiplementaticn of reccmmendations) 

. + observations as contained . in the Cemmittecs’ 
14th' Report regarding Haryapa State Electriciiy 
है - - ey 

* 

& 

’ 

e 
S
N
 

of replies in respect of rimplementationof recommenda- 

B
4
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7 } . " 
31 पड Dccember, 4 . (i} Consideration of the papers placed before the 

33 

1. 2 I B SR ) 

N - I i . ) 
22, 12th Qciober, 3 * ही Consideration of the papers. pleced-’ before the 

1989 (New Delhi) Committee . 

' 5 लि ’ (). Framing of "the’ ¢uésiionnaite for discussion with 
cen . , © 7 itsfcounterpart Commitiees duringfon-the-spot study 
e 4 e , tour 

15th October, . .3 Discussion with' thé joint Secretary,. Welfare +of 
1989 (Ganatok * ' 'Seheduled Caktes and 'Scheduled ‘Tribes 
Sikkim) o . Depariments” Govt. of Sikkim régarding matters of 

] common. interest as there was no Committee on 
- s ' दाह Welfare of S:C./ST, -in Sikkim' Legiglative. 

' T - - < Assembly.: 
1 - k] : 

24, “171h Orc_to_'h:e’:r, "3, Resomptiod of senitiny of replies received from the 
. 198% (Darjeeling) - Financial Commissioner'and Secretary to Govt 

i e . I Haryana; Irrigation .2and Power Depariment’ with 
o T . न T, regard ‘tothe. impleméntation cf reccmmerdations/ 

o observations as, contain ed in Committes's -14th 
N Report-in‘respect of the Haryana State Electricity 

. _ Board व 
4 oy - 3 

25, 2ZIst'October,” + '3 Discussion with the. Commifiee on Welfare of 
1989 (Agariala) - . Scheduled Castes of Tripura. Legislative Assembly 

A [N . sAgartala, regarding matiers of commeon interest 
kS 

26, 24th October, . 3 Discussion with the Countellot-and the Secretary, 
1589 (Port, Pradesh Council,Andaman & Nicobar Islands, re- 
Blain} . garding matter’s of Common interest 

27. .27th October, 3 Review of the discussions -held with various 
' 1989, (N anthorities during on-the-spot study tour i 
‘Delhi) ., » न - 

28, "lzgusdg"N'_ov'e'mber_, 2 . No business wps transacted for want of quorum, .’ 

297 29th-November,: '3 o (i) Copsideration of the papers placed before the 
1989 * - Committce 

: , , (i) Resumption of scrultiny of replies received from the 
- - - Financial -Commissioner’ and- Secretary.to  Govt., 

हू नकरथ कि Haryana, Trrigation and: Power Department, with 
i - . " regard t0 the implementation of reccrmmendaticnsf 

अर vy 3 observations घ5 contained in the Comniittee.’s 1410 
i Reéport cofcerning Haryara Siate Eléctricity Boaid 

30, 6th December, थे" 1Resumption of scrutiny of replies received from ‘the 
1989 B Financial . Commissioner ‘and ~Secretary to , Govt, 

Haryana, Irrigation and Power Department with 
. r regard to. implementation. of recommendationsfob- 
[ : scryvaiions 55: . contained _  the Committees® 14th 

. Report regarding -thé “Haryana State Electricity 
N PR Board 

Committee " 

s + (i) Otal examination.of the representatives of the 
_ - Irtigation and Power Department with regard 

v ’ - : 1o implementation of  recomimendationsfobserva- 
4o b . . tions as- contained ‘in the Committee’s 14th 

दि - : '“BRepod_rt cregurding  Haryana State  Flictriciy 
oard. '' दा दा B - 

. 

.



35. 27 th December, 

b2 

2l 

33. 19th. December, = 4 
.1989 न ) 

Kl 

1989 
उब.. 26 "December, 

- 

" 

1989 

36, 3rd Japudry, 
1990 ¢ 
‘(NewDelhi) _ 

37, 4ch Japuary, 
1990 (New Delhi) 

L . 

38, 9th Janudry, 
- 1590 * 

¥ 

¥ 
5 

. 

.39/ 10th Janu.a'ry', 
71590 PP 

& 

6 

4 

(i) Confirmation of proceedings.. न, 

i 
- 

T ko - - 

1 (i) Oral examination of the representatives of 

Education  Departtnent with . regard to 

implementatioriof recommendations/observations 85 

contained in- the Committee’s 14th Report. 

() Consideration of the papers placed: before .the 
- Committee.. LT T 

(i) Oral esamination -of the representatives of 
Transpori Department with regard to non-supply 

of material regarding reservation/representation of 

-‘Schcduled_..Castes in the said Department. * 

हा), Oral examigation of the representatives of Coop- 
eration’ Department “with regard (o non-supply 
of material regarding reservation/representation of 
Scheduled Castes in the HAFED. 

¥ 
* .. L 

(v) Oral ezamipation .of the representatives of 
Agriculture Department withregard to impletten- 
tation of recommendationsfobservations as.  con- 

tained in the-Committee’s 14th Repori regarding 
Haryana State’ Agricultural Marketing Board. 

कि 
(i) Consideration of the papers placed :before the 

" Committee, : - 

(i) Oral éxamination of the representatives of Home ' 
Depaniment with regard o implementation एवं 
recommendations/observations as contained . in 
the Cemmittee’s: 14th Report .regarding Police 
Department. . T, W 

Scrutiny of thé replies to the questionnaire received 
from the Indusiria]l Training & Vocational Education 
Department. 

4 Scrutiny of= the replicsreceived from the Welfare. 
of Scheduled Castes and Backward. Classes Depart- 
ment with< regard to the -implementations of 
récommenda tionsfobservations as contained in the 
Committee’s  14th' Repori. 

- - s 

5 *(i) » Consideration of the~papers placed before 1he 

+ 

Commitice, 
z . . 

वी Oral examination of the ही of the 
Haryana State ‘Board for the Prevention and 
Contrdl एन Water Pollution with regard to non- 
supply of- replies to the questionnaire regarding. 
reservation/répresentation of Sch_gduled Castes. 

(iii) Oral examination of the representatives of the 

4 

7 Industrial Training - है Vocational FEducation ' 
Department with regard 10 reservationfrepresen- 
tation एवं Scheduled Castes arid Scheduled Tribes. 

(_1"J-_ Consid‘erau"__on'_of the papers placed befo_rc.'t'he 
Comumittee, 

iFAm - - 

-..1"
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I . ‘ © 70 पाठ Oral- examination of the ‘representatives एव फिट 
. e . .. tLocal Government Dcpartment. with regard: to ™ 

. “* A U the “implementation of recommendationsfobserva- 
B = K न". ok , lions as dontained in the “Committec’s I4th 
- लता " Report. , _ _ TR . e L . . N 1. 2० ७ नि - . 

40, 2378 Junuary:: (i) Consideration of the” papers placed . before, the. 
-1990 . . Committee, - - N - . 
ता . L . A . = . 

: W T N P (i) Oral examination. एवं ‘the. representdtives -of वाट 
4 जल 7. .. .Labour Department with regard to. noo-supply 

W ¥ oo ot e cof  veplies: 0: the | questionnaire - regarding . 
Yo R  िनिण्य  ही द . Teservation/representation. of Scheduled (Castes 
पल द = .* . oand Scheduled Tribes, . % .7 s 

o . ही कि (iii} Oral examination. एव the représentatives of the 
2 * . . L *  Irrigation,and Power Department with regard 10, 

B e N e the - implemeatation of , récommendations/obser: 
. : . . vations 'as- contained in फिट Committee’s बाप 

४ 7 कप 4 +, 5.7 " Report regarding  Irrigation  Department.. 
. « e T गिरी R * B 

< 41, 24th January, 4. Scrutiny of Lfi replics Teceived दिए, फिट Environment 
. 1990 Department. - with regard  to. the  reservation/ 

हद कि . , representation of .Scheduled ~Castes’ शाएँ' Scheduled 
Ani. 7 ' ~ %, Tribes हा the Huaryana Stat€ Board for पीट Preventicu. 

* and .Contro! -of Waler Pollution - 
- A ST R4 ey - N - ¢ 7 

T 42, 29th Januvary, 2* No business ‘was, trapsactod for wont of Lducram: 
B 1990 N - अर है. 4 . ._,-‘L दा N 

. 43, उठ Janvary, - . 4 (i Consideration एव फिट papers: pleeed’ before the. 
e 1990 © T Cominittess  ' _ - 

VoL g A 0 (i) Oral examination व" the représentatives एवं the 
ही T ] - . ' Eavirenmeiit Department with regard to reservation/ 

. . »« ¥ . represcatation of Scheduled -Castes-dnd: Scheduled 
v . Tribes ‘in the Haryana . State. Board for the 

i { % . -Pevention and Conirol of Water: Tollution 

हि का L दि व हों? Scrutiny-of (he replics received -from the Labour 
’ कि w .~ P Departmcat-in.respecet of résgrvation/representation 

_ of Schedalyd Castes. - नि 

“ . 44, Tth February,” " 2 No business was transacted: for- want प्ती quorum. 
A, . o - R R ) . ) पा . "o, 

o N < दी X 
- 114§, . 8th Feébfuary, (i Consideration”. of, the papers placed beforc thes 
L T ., 1950 © Committee 
L ४ न" : ; 
. E T - () Oral eramination of the representatives of the 

3 , ’ ८... *.. Labowr ‘Depariment. with regard to reservation/ 
: - - L. B répresentation of Scheduled 'Castes and Scheduled 

TS , Tribes, . . - 

462 lgsgoth February, - 1| 'No busipess was trapsacled. for waitof .§ucrim. 
d 1 . . T व लि . E लि व । 

47 194_9t0.h'“~ Febroary,, - 2 No Dbusinss was “transacted for want of quorum.” 
1 ! N H oo ही - t e . b " ~ 

48. Ist:March, 1990 2" N_o_'_b_’nsiness;:"‘ was transacted, for want of '.qul'o.rum__'._ 

' + ”.. Te o .o 

कं
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49.. 2nd March, 1990 

30, 9th March, 1990 

3 (i) Consideration of the papers placed before thé 

e 
Lo 

o 

Committes” * ™ 

A 

P 

(i) Oral ‘examination of the representatives of the 
Favironment Deépartment with Tegard to reser- 

svationfrépresentation , of  Scheduled Castes and 
Scheduled Tribes: in the Harvama State Board 
for:™the ;. Prevention -and 

+ 
Pollution.™. . 

mmitice 

'Cantrol ‘of “Wager 
- 

_ 3, (i) Consideration of the papers placed ~before, the 
. 

« (i) Drafting and finalization of 15th- Report of the 
. Commijtee:~for the: Year 1989-90._ 

(iti} Confirmation’ of ._prcccedmgs of the. Commitiec. 

. B 

Report ‘Presented 
W e 

During ‘the périod .wndér review; .the Committee presented 115 
Fifteenth Report-for the year+989-90-to the House on 26th March 

A record of the proceedings of the Committce has been kept. , 
"~ in the Haryana Vidhan Sabha "~ Secretariat. . 
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Bafare et v 2 एव सिगाढ सका न रस सर 

T p e COMMITTEE CNAGOVERNMENT ASSURANCES: 
AL GFE T R दिन सोच Ty "पी “ दी LRI 7 i iy सच 

The Committee on Government Assurances of the . Haryana 
Vidhan Sabha consisting' of nine members and two .Special Invitees 
was nominated” by “the "Haun, Spgakér, o the "16th May, - 1989, 7.9th: 
August, 1989 and 5th January, 1990 "and notified on 17th May: 
1989, 11th May, 1989 and. 8th January. ;11990ntrespectively. Sh 
Mohammad Aslam Khan ‘was , appointed as :Chairman: of the: Com- 
mittee by the: Hon'ble Speaker. ~ . . 

3 - | 
. 2: The “name, of the Members of the + Committee -and number 

of meetihgs - dttendeéd*’byleach ‘of ;them, out of the total- number 
of 51 meetings (this number inciudes’ one meeting when business 
cou'ditnott:be:: transacted-fori wantirof xquorurh) held »duringi the 
pefiod 2 under'révigw. v afe givens below - — 

o 

एम पर Name: of Member ¢ Mombor e v पा पर Nomber of . कला: ;&7 Number of meetings. 
No R B attended . 

- - — e s e i “हा गया 'एकएवतंग प्यड = 

1:.  ~ Sh. Mohmmad Aslam Khan 47¢ 
2. *Sh. K.P. Bhallas'" . T ही गईं पाती 

3 Sh, K.8. Sangwan - ] कि 
ही 3L s K L"”‘Bhal%',- L है मे ः ग् 1: 

,. ' 5." +oSH MakhariSingliy 40z - o0 29 
6. Sh. Rattan Lal Kataria T 23... 

- T Sh, Sardul Singh *’ ~ 14 
Wfi h | Ll flSh jsa_tlbgrnslnghw K@dm;p; ~ p vk डी 32), - T 

नजर I 1 BT हैक. | - गिर . Sh? Sdan"lkhan "I-Io_qm_. o oo ) 46 
T AT [ व TEG T हज 1 AT न 

सी 1८ पा यही ये ८ 7 सदा. न. Specialidnvitees ह 
८ न शा s ० '. ” न खत थी v . उर्फ SRR Singh Magd D8 7 
32 I SmEsSushinga Swarajy T 4 

» + 

S —— 

o) *_5‘1;13“".‘;'E_K.“ATP_."}.Bfi_p.Ha resignedt from the'<membership of~'theé- Com- 
पारी 26 " Wee.f.'5th Décember,.1989 छू ;appointment as Chairman 

एक “हल s athr T4 कन्या 1 iy oMy Rm नर कर ज = चिकन et 

o2 asgH REn Singht Mann जड़ी Hofingted as Special, Invitge for , 
the ‘Committee on Sth डी 1989 बीत Tesigned from the;Comihittee 
w.e.f.'5-12-1989 on. his Appointment ‘as Chiéf Parliamentary Secretary 

e " 

. #%igmt Sushma Swaraj was nominated as Special Invite for 
the Committee on 5th January; 1990 PR 

A 
37 
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Meetinrgs held and business transacted 

I The' -details showing”the *dafes” छा ¥méétings~the number of ~ » 

members present and thebusiness transacted at cach mecting are given 

‘bélow ;— . 7 e पिन पा ¢ oy Trogeet) o T 

-+ + «* &.-« ¢  धिय ही “ना v o दि + उहि दिल राह किम 
— - T NI BT T S vt vt Lot ey e ks 

डी. Dateofmeeting Number " Businesstransacted” =5 32 % "9, 47 1’“ 5 No.. ; तह «' S दल कि लव ., " bt (_u_{, ८2 YA o 

.-' r., members "न. अर T शक न. Sadd 
e + g v रथ गे यहा, पतन जि ज-, Bomm : दे 

i ' 5 3 S “-.;4",',._’"_"—_'__—6 उपर छल कुक st 

स्व ह६य ं 1 'r” का v i ' m;.'{‘ न 

1. 5th Tune, 1989, , 7 | Discussion  was held regardig score and. furetion 

. of the Committce: 
P 1 AT वन साय न ,. ' a 

2. 13th June,:1989 - * 4. Scruliny .of पट . Statement of assutances: given एक 
- the Ministers. . on the, Poor,of the House ) during 

पट Session held in फिट Month एव Aligust, 1988 w 

* 3. 19th~June,” 1939 7 -Scrutiny—of—replies received from various Govt 

!t 2w. 7 Departments with regard/ to -implémentation of 

PR ) outstanding assurandes e 

T4 228dJude, 1989 सा TTT  र Do -—- St ) 

(NewDelhd) . न छह, IR A Lram skl e N Y 
5. 23rd June, 1989 7 . Do. '£+T "4 e~ ’ 

(New Delki) " : 
कक ड. हि ला कर कह दर N 

6. 3rd_July, 1989 

5 

= : = 

7. 10th July, 1989 

8 171 July. 1939 7 
T 

9. 24th July, 1989 

‘10, दबा Nily, 1959 . B ;,Scrutiny, of replics. .received:pfrom various. Govt. 

, T W 

& Oral cxarmnatic;n of representatives of the Hgalth - 
Deptt. in respect of implementation “&f outstanding 
assurances contained ‘sin Pthe , 201 Report of »the 

i (NSRS O ¥ ) 

(दर हे (e - 4 

Oral examiination of:theiDepariment representatives 
of the Health Depariment inrespect of implemen- 
tation of outstinding” assurancés “contaired in” the 
200 Report of, the Committec“and assurances of 
the Session"held in the month of August, 1988 

7 Otal  ‘cxamination .of ; the . representatives एव the - 
Health Departmiefit 'in réspect of remaining ' out- 
standing assuranfes . चित. 722 to 732, ;0f the Scesion 
held in the month of August, 198 

e [ 

Departmernits®, with regard ‘to lmplemc‘n_tatmn of 2 'R अव L] 

S 't out standing Assurances.o - -2 4 मं पिन o 
” . सकने 811 ficsnge हा दवा e दतिया . o 

11. 3rd Awvgust 7  Scrutiny of the statement of assurapces given by 
लि र ) 20 e My stsers“E on 1thsegs flqor 9!‘ ,t!le-rl-lquso daring 

alimar'ba ; ¢ Ba घट sion '19 ’ 
“ J-& K Ry नव प् ्स पक o जि हए 5af पर कर्र दे 

- ८ १... नव सा s सा-ईर्पछवरा el o एडिएनियव L e 
12 ’1‘_4981hgnA_ugust, 7 दी Do 

(1S 13, इक सिने दा पा सि; 7. g7 कराए jmdete - 
(S"'J“a &KMam) ) दि . gl e L.unmsied पर 

13. 5th Augost, 1989 7 cn Do ) 
(Pehalgam) . Yo लि 
J& K
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1 ‘_4,..“,1.-0'111 Augpst, | . 6,. 0151 examinatiof of representatives of the Transport 
1989 T, oo Deptt, with regard 02 implementation of outstanding 
e - ' " .assurances contained’.jn the 20th Report of the 

. . 7 'Commijttee.  ~ 

15. 23’ Aghst, 1989 -+3. न) Considération of the aper placed before ‘the 
R AN TS S या Commiftes, - T oL 

. " (i) Oral examination of the represéntatives of the 
s el byt ;2 - oI, Education.Deptt. with” regard to ‘not " sending- 
जि IR A0 T § SR the. replies to. the assurances .which are pending 

ः g : with Department. ¢ * . 

कै 16. . 315t Avgust, ;i ना डे /. ()-Scrutiny .of- replies received fromr the, - varicus 
a4 1989 " 1 s+ 4 Govt. Departments with regard to implementa- 
famte Lad कर .4 su# .1 . tion of outstanding assurances contained in the 

| ः ः 20th Report. for the year 1988-89, 
R भले न" . 

N उन कब 2. (ई (i} The Committee confirmed th\e__ procecdings:,of 
AT पी T et e g e सफर | meetings, held by ‘the Committee. 

ता जे न HLA L LR TL el Y J: A0 gen o अल: g - 

wd या के जज e g बज tured वाई अर ) ) . . . 
+ 17:1.68h Sc"ptcmlae_r, . 5, Scrutiny, of replies, received from the varius Govern- 

1989 _ ment Departments with regard to implementation of 
outstanding assurances . contained. in its 20th . 

न, कक i ., , , Report 2nd the statements of assurances-for _the 
Peped हब नर मी का e दाह, Session; 1988, * w, ४ है 7 
ब्याह पान T B L PRI | अ P e Dt - . 

२१8, Y120k "September, _“f'rfi'- Chalked dut the ‘study, tour programme to other 
- 1989 ' States, o s 

A% है. 5, Committee discusstd. various फप्राइजपर detail with 
1. lese * वजन अदा 1. , Iegard 1o the. study tour programme from "13th 
TR इस 1.Qctober, 1989 to, undertake by the Committee. 

. e .- ™ - 

20, '26th September, 5 Commiltee discussed the arrangements made for- the 
., 198% _ . study tour “programme commencing, from 13th Octo- 

2T हो सा s जा e wactabr 19890 “ T ’ 
स्व यूज S L सन 14. ४. P 

31} 3rd Oethbte 6 Scrutity of replies received from the various Govern- 
'. 1989, हे" 7, 7 ment, Departments-with regards to implementation of 

outstanding assurances contained in its 20th Report. 

Cog, 

. P पर = PP T पा .;.* . . - e&‘ ¢ i P L . जाता - r.".. पट कद 

227 ने 2ुप्ठ 0टठ9ी, “:i*7' ~Commiltee इिसट्म' दधटडपंएााउ700 206: 850ए5500 with 
=t -fih'-«h-_gsg i उ+न .1 3" tqhe Sister*Commiittees of other States to be”visited 
w1 (New Delfi) “‘-”- थी * " by the Committee during the tour. * . . 

+त । L . v ) . पथ - N N ~ 

23. 14th October, - 6 Discussion with the Hon. De_putyrd__ Speaker of 'the 
वो EE 1989 दा 4 थ. मे. ह # Tripura Legislative Assembly regarding matters--of 
wopti(Agariala)y 1, 3 . common interest asthe meeting with Sister 'Conimittee 
जी 4t Lirstnes सा. जे; could mnot be arranged due to soms unavoidable 

उच्ी 7८,. o ] circumstances, . oY 

5. रब, नव October, : ;46 Discussion with the”Siater- Corimittee>of ‘Meghalaya 
' 1989 (Shillong) Legislativé Asserribly regarding matters of common 

. दि interest. N 
P - a 

v om g s 

.,"F“JEIJS“-G 1%t October, ., " 6" Committee reviewed the proceedings 01. the meetings of 
s 1-1939 (Chirrapunjiy, =~  the Committee held al Agartala and, Shillong and- 

2 नाप, ही व "3150 reviewed' théir experience gained by them during 
. their tour to the. States’ of Tripura, and, Meghalaya, 

# कप M ol की 3 9 i N B Rt LI ol 

--26/7 F91h 02092, ¥+ ¢ .6.s 7Discusiion’ with. the’Secretary and- Committee Officer 
1201989 (Gangtok) s5i5: 4 - of: the: Sikkim Legi}sfil‘a_tive_ Assembly 'tegarding’ matters 

e R W ST TP _n1‘-r:,'-.g_ )



N - नव कस . कि i . . 5 नि . बन जि 
दा थी - e L M 

. - * - 
oy LI wt 

T i - - - N . O . . 

b 40 जो ~ " नि . i 3 _ i " . B 

- I “न न न “णण- «कण “थे T 7 e e निशा o e St e, एप mn i न लए, ला e = 

iy i L e n e यन-, e g N R Rl R RN Y ety R 4 टाटा उलट अदा 2 

o T b “व मिस TG g fetesitad th® ‘mecting Wit हे gfilster 
4n e 17 BOSOPG miee: पति “आठ? be arranged due 0 शाह - | 

ok B सपने gy u:dab'l@‘c.rrcmfan"‘ses - 

Y fy22nd Qetober,, | .. 6 mmittes reviewed (the proceedings :0fihe Cemmittee शत न o) 23R सिपशाल्का कर 2460 पर्स रह Agartaln, जी बीवी अधि - 
(Darzeeling) 

2 ¥ - 

sdi S .o AT SO नम b N7  FE PV PR L R [y प्रा 

28on24thiOctober, L1+ 1918 tiiCommifieeCreviewsd the -discussion held .during its 
-ontQ8% 1 (NewiDelhj) ~uivtitoul! to tHeStates 'of Tripura, Meghalaya and 

TF . Sikkimzivhqac? दि, g 

129:1s3rd:November, ». 230§ _t:Committeeipaysed’cbidolance resdlutioalom पार्ट आते! . < 
. - 230989y दा. .. सिर andwsuddén deémide -of Kr. :Vijay Pal. Slogh, Ex 

R o गई पा 3D-)'“‘Spaakeqi OpfitHaryana Vidhan -Sabha and stepd 
: * Ry B2 17 i silencerfof] दी minutes. कि L 

. 130.25291R " Novembe कि, $40ra e@jfir_"nall पी परं्फराट्बएघिपंकटड of the Irrigation e & £ - Po g‘r ent in respect .of implementation ; - N o of .outstanding ‘assurances of the -20th Report.of { 
- हर 2. जे नर 5l bavlsCommittee “ सोएत ne'sidrincds (of « EESEGIonA Reld एक्ट अपन हा «७. जप्नपुवा SAUSGStIT 9885 ot विज : 

s सह नी बे L S न Y e VLT ए, ली ST T = . कि - 

“31: “4the Decéitiber, 0+ 447G of) 'ephtl_‘es received _from various Govt, - Qfi'“‘ L -~ 19, ) Hofents” पाए ‘respect of implementation ‘of out- " . 
SO geiton प्+ जा. सिह dspEncesyof दाह समपीनजविकण्शाद 71 he- 
T A सादर - एंड - 

= $32; 8107४ Decembery , SlG?Scrfifi;ny?' दम licsFeceived from®Vatiota* उपटराफतीटी। 
T {1’98‘9 पद यु उन o Dephttm ts“mdrc“..esbc“ct of ' implementatior¥of out- 

न AL & Is 5 लि ला सर डाताएताए समा मैंटटडन छा" the - 20th Report .of the 
. mimiftee 

लि न ॥ टन ० डी ने # कीट 1. पवय यह: (१.4 हु. न | ् T iniuio जे मु "(६ . o 
. 339 180 Decdmber- <1 g Contmitres formafiy_{ discussed' the agenda "with (he 1 _ represemthauves छा" the Irrigation and Pfower Depart- R : o ment wi re%gard te, implementation, of _outstanding ST NG है कारन ना का DTk rTiceat e'dfm lh'edw'% mB the 20tfi“‘filfi$-o‘ ला फ़्ई पं दे तप बनाना T 3 ना 7०. (काश शिटटर्मं] प्रटन्डीं after left 10. Tajewald 

.:.'p न 24 -धयू जैन क 3 बग्द (TR PRI S e B चादर इन जिया - " 
पर 5 न ६ ८ पम्प प्ि 25 fit,ccwcd from .thy e State 
£ 9@ ot शव.) iy हे &) £ aryana in respec: नए o i व Ay व्जथिश्थिय ol o la.?fl‘ g assurances {.8s:(¢Qnipin In - . कि नए सूपाडि O सरल मा. the  Commities v 
दा ४ टी दा. oM -जर iy  पापहट्ारर B मेज सं, कक 135.:520th “December, 4 #5waAScrutinygiof repliest recéived from. thé Triigation 
s ruA289 {Tajewdia) | tioorr Department;i Hanyeria in fespect ofsimpleshéntation या उपर g iz o ol iwofsootstEnding idssurances: as  contained था the R 
' . th Reporusofiithed Committee ' . i 

भ लन्ड 261h Decembier,. ५. 5).Comutitter discussedthcddetails EdtouD Qéufifi'?r'u.é:m“c . P TRy .\939_._- नारी दा. b,y visitediRajssthinssd ide) 
., शिया ' 

28th D=cember, . 4. Commitiee discussed ‘the matters . "‘"'"t"'-‘.l'Rl,939'_,.,""03591.11'3}- “h‘ "}m"‘terem}a__.s'“";w‘rn"tfi‘" मिट िज ५) दे . जनधन. हट - ad %, il . 
न नि, डिपिकेण: नल 41 राठाएड3 योर कि 0 पड शक एटिप्ाडीब तर 0 कि k . oo h_ P K Fa है * TisA h 

i + R ag-dom मिट्टी, ¥ Seruting of replies received frcm  the. various I {Amer, 1, oy £r.,3x2G0vemmentsiDeparsments -with yegardsy tadmplom én: 

कि Report .of the Ccwrmittee - 

wrt + S 320 ¢ ना mz‘fltwfg of म:संप शिवा पाए. assureces pasDXCRNFined  in- 
" जज



-7 N ’ E ‘ - - कि 

1. वर थी - ) = * t 

@ , 3 ¢« 41 ) % . 
L] * iy ) v ! - - दि " fi" 

: . 1 ol -3 = il . . - 

_ 39. 30 Tiateintery [ 4 FASGATAI of S2epliés) réceivedibfriom) the ~ various 
- 1939 (Pushkar, - ¥ Government ‘Departments with. regard 'to implemen- 
. anedRapstan) 4, oo tahqlep of rg.lotstawnhdmg agsurancey.as goBtamed in the 

के S 120 1 S SR Tor L 4 l'm")h‘*:- RSP TPE Y S कु M ANTPRTRIRVA K A पा, पु 
W 400V stdattuafiab90, 54 riSetutiny; ofcreplids: reveived: from theiyaviousiGover: .. 

* walN(NelwtDelhili ~ [sinf . ~mentol) tsf,with s regard y to implementation .. « 
¢ ¥ w320 ४ f3 oulstfind?nk" suri‘a]ncesfl'h's corfl airied ~in*'the ' 20th 

] o Report N 3 Lo 

H - ‘flf53IOlll'-lJanh"ary"11’990'3*7’ शत चल निजपीरनुठ £ ’ T aUR T नगर थी 
‘ * पद AIaneid Sl हा" जया] 

*. 420 24th January 5, Oral ‘examination -of ‘the Chief Sec‘r_;tary and’ re-: 
L L R a3 7t I preseiyttivesiof {nhe Finahce9Mépdmment will regard L~ 

. to implementation. ‘of outstanding.assurances.iy4% . 

La Y4B, hafhIamanarysi) नए 45 (y@apéx placed shefare;the ‘Committee, and> noted * 
T 4 T ‘lt? (Rptsna-ts-/{;' कै 1 SR L R यु [ B3 T कर 

र
ु
 

e e e e मनन, न व! SCTULINY._of _replies recéived from  the vanolus 
N ; Government _Deparimenis पा regatd 16 7 imples 

. cENFsA 20 उशाधिएान: mientation -of .outsidfding 4 &ssfances s 2 
bt Tis et 

. .ok _bth February, .o .4 .. Sepitiny. of_replies. received . frem_the, various Govern-, ' 
- - - ! पक T ment -Departments .with regard "0 implementation of * 
e v LR T + outstanding assurances L - R b3 1] 
el e e " " 

» 457 13th Fcb'c'r‘uary,' ; S+ The Comitte Hivitwed® Mok गयी Repoit 
नहा 1990 (रह) *' दिए [V 2 JF A ¥ ‘T‘:J'a) नि b 

., . 
_ . . .48 " 14'th February, "< 6 The Commiti€edraviewed sthonssurdnces’cof Avgust, . 

1930 (NewDelhi) Session,” 1988, et g ] s 
. . . b c e = T . 

" 47; 15th February, ~ 6, फिट Committee:lreviewed o theizasquranges ofwthe 7, | 
1990 {(NewDelhi) . Budget Session, 1989 Sy, . 

[ जय ४. कम, जन, s ) : 

N 7 48. 2lst-Febrpary, -~ '3 Scrutiny ‘of replies receiypd~ frem. yarous Govt. 
] C 19900 TR T e Departments™ with regard ib’ riplementation® " of 
’ - « ००27 ० डिएएडए वन LT कर 

49. 28th Fgbruary, 2 N busings was trapsacted. forowant; of Quorum. 

7+ 50 8ih March, 1990 5... (): Committeé. confirmed the \-profecdingsof its - 
‘DY Ghimla) दशा: gy g RHORS MEEUDRS: o " L ey e,  * 
L ' Y1 Pardy deafted it55215fiReport 20140006. Committes 

' * on Goverpment.assurances for the year 13 शिश- 
i e o गए I TR T PP Y न - 

. Q'L{'l-(?‘“ginrnfh”" L{-Ch [किए जरा नि the é%-e'rrm_fimg part Rep‘l_ort nd fi{m(__h'sed its .~ 

व - Mo , , 2 9उतिय dny . पीर रिए पर भर पक el 4, कर T 
' फाड़. hHasl 07 एरि' शव A -Report . Plesented सी] AT S एव. e, 1) 

. - 3 2 Mot मे 5 तु nois उनका T 
w, AR "छा ng ‘thepe od - undar iey; रा (जगा विटिट,,0365६0167 its 

. Twentyfirst -Report "for the year 1559-90"'to 1006" Houise - on .the 20th  * 
19:Mateh; 38990, Tmmmon . A ने. Pun रे gl A 0 7, 
veniinat वे घाव गुम [} ..f-dl.:m 1T पी सेन जय दी पक . 
anydixbiays el 10 ff- का हि T उप G पक ता Bl रद i 

L9 Saatadordliol the prdédedings™of 3¥he - Commiticers has गीटंट S kEpt 
+ , 7. उप, the Haryapa Vidkan Sabha -Sccretariat 
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+ अं - ]_"I 
i लगन न e शा एव जा b नर न - न R — - ने न नी न A 

¥ न्ड न « COMMITTEE. ON SUBORDINATE LEGISI;A*'I'I‘.E_O@,NF S 
H s कर T a T 31% «# जे गए ¥ 

The' Committee,” consisting of’ eight; Members ‘of ‘the’Haryana 

vidhan Sabha, including "the Advocate General, Haryana, was nomi- 
nated by the Hen'ble Speaker on the «17th May; .11989 uwdey Noti- 

R ficag_t_lon No. HVS-LA"(Sub-Leg)-17/89-90/21, dated the:»17th¥:May, 
1989 ' v 

Shri Surender, was appointed as the Chairman. of the, Com- ं 

हट न तर 

हन
ी 

हि,
 

mittee by the. Speaker. 2 

... 5 The Committee _held .40 meetings ;- during the period.t under 
कटा ! ' i कद 1 जि 

'+ 1.The प्रोकह « एव Members and: number of. meetings iattended 'by 
each of them.are shown.in the“following table “Eal 

४ - rd I T by | - 

St Name of Members ™ 7, “ ¢’ Number of Ineetings 
No. attended _ 
L VU I S R S S S SR S . N k] e T # P T RS S SLY S 

T ; N R S = घर दर ) 
1 Shri Surender जद दा ना कु SR 24 

. 2., ,ShriYogesh Chand Sharma  , खा . उन नि हा 2 
3. -*Shri Raghu Yadav . व ताज TRl 

4 Shri Mahender Partap Singh. ., . ... . 7 ४ Bkt e 

5 Shri Tayyab Hussain SR SIS L 
6! Shri Lachhman Dass Bajaj+ + > 1 प WLy w38 R & 

. बिन लिन s 5T ्ज्ा एि 
7. Shri Jagpal Singh . _ A g 

‘8., ' Advogate Gemeral© ¢ 7' Pt .m0 सात, लग 

Specinl Invitée 

i *=Dr,"Kamla Verma था न पा * ना हुए! र ! 

N Rules S("rlltinlsed et 4 की गा की 

The Committee scrutiniséd” the' Punjab Distillery उरपाह्ड,' 1932 ° 
framed under the .Punjab Excise Act, 1914 

- Ir“'J L. ] O T, [T _ - 

RE
NE
! 

“* सन ‘Raghy Yadavy ' ML.A,, ,resighed from“'the ;Membership 
of the Haryana Legislative Assembly with effect from ‘the 4th 
October, 1989, vide Notification.No.,1HVS-LA-109/89/50, dated the 
6th Octobér, 1989. As a cohséquence thercof his seat fell vacant 

thé *Committee * 00. Subofdindte Leégislation 5 “हरा bt 
et 2. कार o - 20 गत - तु दी उन्दविहु हा दा ये 

**Dr., Kamla Verma, M.L.A.. was nominated by:the, Speaker 
as a Special Invitee of the Committee -with effect from 16th Januaiy, 
1990 for the remaining period of "‘the"yeai' 1989:90, vide Notification . 
No.. HVS:LA,(Sub:Leg)-1/1989-90/7, i, dated. the 16th, January, 1990 

A TR LT दि W N iy e * . 

TR -42 

<



न नि हि 
न नव i g 

नाप dates—of -the- meetings, - the -tlumber- of>: Members_and -the  _ 

business’ transacted,.at each mccting are given ‘below : - 
L) ्यस्छरी किट L 

VRSN 1 iU P S B S r-" N . o i -, 

SriDate of meeting Number Businessr transicted, Lo सन 
‘ No. > ; of - ) N ' नि : 

- . memblers.-" «दा _ evet 
: X ‘ gpecia - S की g 

Lt :,,”‘ _{-"-rr W Wnvitee है गए W कि नव S 2 0 prA W 

S e अकी LT e मी L B 

N हा SN रे Rt W गम पथ जा वाह ड Y, का i . 4 R PO _-. कि है * oo t_ 

- oy _L सब्र दर सा चुका, पर पियार्लल न प््न i न कान “r B TN R & 3 

"15६ Juae, 1989 i3 1L Welcorme address*by .the Hon'ble . Députy Spéaker - 

al Harvana, Vidhan Sabha Lt 
रे हज दा की दा e 01 hy 

Bt पाटिल  जष्दि किए इद् ले 

PR a - -, P bl & 
2. .Discussion o : the. scope’ and’ functions of the 

किए एंकर 4 o सैफ ण्ट 0 (.0पापॉटिट, का की - ] 

PR . के." Sclection of ‘Rules for Serutiny. ~ + = -1 7, 
.. .o p i T per P 

i . चर 1 4" Appaisal* एव सलाह दप0ाद& * एक the * previousy 

* टायर, 4T oy वे की रत प्लयूपिस्मंपाा दिए, प्रिंटर ० र. जद: 82 5,3 I . il he ] b k i 

- 

A g 
%% 3T 10885 T AT बला of v the  Pusijab Distilléry’ चाहा 1932 . 

framed under - फिट Punjob. Excise दा, 1914 , 
¥ 

f13 _}_-2 ihYine; 1989 +9 मस्तक Résumption :of scrutiny of the =Punjab Distillery 

oA उप कह il bog ARulcs,g}_lflS?BZ, rframed  under’ the” Punjab. Excise 

' ' ct, } LY L - k Lo 

T N 
L] 

4 1939 
= 10 का क्र! दिन 1932 “framed under the Punjab Excisc 

B TR e S ) b 
w - 

180" 3§th June, 1989 पट? 73+ 4, । Resumption; of ;Serutiny. of " the Pupjab Distillery 

_Rulest+ 19325 freméd  under +the Pupjab .Excise 
H ही B 

EETTI ) * Act, 1914 . S 
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नह, सहन Tuly;2 1989 '+ Toghre  -Meeting-iadjourned _ for ‘wamt .of Quorum. "7 
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“13th Julf, 1989 _ 2 Muoeting edjoursed for went ‘of  Querum 
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: 11, 151: Avgust, 1989 प् 3 QOp-thespot. study of Panipat Distillery 

Brlormuat, L1 e i Nagar e 2T T + . SRR 
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. bty 8 wdzy gybey होने, जि य अपन Tprn Ty 
b2, पटक पट, 1939 नुदें 23 1% Spo 35}_I—Tdy ‘of ‘Haryana Distillery, Yamuna ¢ 

[ 

22 पट्टा of Serutiny -of the  Punjib’ Distillery. - 

3 . 

20tH 1 Fuly 1989 =% 3५, 1i-~Resumption, of-cratiny. of the “Punjdb. Distillery ', 

L .t .. Rules, 1932 framed _under .the Punjzb. Excise 

‘ ‘ ) , - Act; 1914 कि . _ 

- "l'}"[."-"{'l- @ T ar 
* 

जी 5 - दो हि; A 1o e Hhe ;Committee décidéd. to “onder ke उप Esthe- 

i R M देन हार किए, study’ of ,thé: Distilleries located at-‘Panipat 

< = Wt Yamuna ~NagarZand  Hiser from- 15. August 

Dot दर Y उ . पर ptogird, August, 1989, o g ७. g 

. 9. 25thJuly, 1989 ° 3 Resumption .of  scrutiny. “of the Punjab%tDistillery , 

2 . Rules,” 1932 framed -under the  Punjab "Excisg Act, -, 

w, chlend defawd 52 %o ¢oA9I4 19 s T - RS 
JOA 2o से षिधप ot w0y Dot जि र J - “ P IR LS 

10: 3ist July, 1989 4 Resumption * of scrutiny. of the Punjab’ Distillery 
Rales, 1932 framed under the Panjab Exicse Act, 
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On-the-spot पी 
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19897~ 4.~ Reésumption “of ~xcruti 

dy “of “Distillery 

- i 2 ST Sl LY 

[5éated ot 
पाए —the—~Punjab—DistiHlers— 

Riiles 19322 ffaried underd™the Punjabr BxoisdlAct, 
1914, 

Rules, 1932 framed und 

नाल 

Resumption व  scrutiny ता Punjab Distilléty 

1914 

" v AdtpE 
"t # 

197 “आफ Sepembsrtt 3 Tl 
© 1959 i : पक 40 

56t है के 
9४091 | शी 

» 27, 261.11,]??,9‘_“,“ ५... , b 

Rules 

- [ न जलन -y < 
N » 

Punjab Exicze Act;: 

के के e 

ileiy.. 
1932 ‘framed under the Pygniab Exicise 

19147574 
MY पर कक, 

2. The Committéé decided to undertake a study 
tour:to” thé*Stfes of Nagalend, Manigur .and - . 

O M A S AP 3 

Meghatiyalfrom 26th September to. 7th. October, 
1989, 

'fkgxilrf r 2 

- 

September, 1989, | 

‘Nagaland“and “Meghalaya. 

1 
tolir 1ok the! Sidtes tof - Nagdland;: Maidur 

17:4 .31 st August,« 19897 512 न Meeting sdioupned for want of* Quorum . 

Punjab Distillery .. 

' 

2 

3 

Reésumption:=Sf :scrutiny of thed PunjabgDistillery 
Rufes?+193% framed ' under फिट -Punjab  Excise 
Act, 1914 kL 0 7 

2, The Committeer decided, to- hold, dts n@%-@}ceté ng 
“in .the: HATyananBhawah, New®DeMhiton 2 

401 Capccllationn of Ftour to the Siates:of ¢ Manipur, 

- ™ 

[ 13 

ik 

3 

217 ;3rd Gétober, 1989 3 " Resumption of _scrutiny. of the 
: T}Rglu]es, 1932 . fratried under the ¢PipjabyExcise: Act 

लय हक है सा तल नाग 3F ना * हि, b 
22,  11th October; , 3 ?um tion of..scrutiny -of the -Punjab Distillery 
. B es, 7 1932 uframéd! unders the sPinjab Excise Act,. | 
R T U N . # « £ I x 

.23, ‘16th'October, ; = 3+.. Resumption ~of ~serutiny एवं, फिट ' Pupjab Distillery 
« = है 989, लए; - *.-.,f,lgRules, 1232% framied” under the -Punjab Excise Act 

- i b . - रब" न, ey 

24, 24th October, - रा for ‘want [ 0 Querum. 

प्र हि, दि पे व T N ;'r_-' IR 3 पद परी: ot ( माटड 

N R L T g बे  ग५ 1 R <) - 

< 25 12th December, 3 Rcswnlp“non of scrutiny of the Punjab Distillery 
o+ 198 Rules, 1932 framed. under the Punjab ‘Excise Act, 

ता G N T 4 &t L SR ० L P है CORIRY nk दही 
. के व ० व L लि उन humend PR बना 

26 198th December, 2. :Mecting adjourned. for want of Quorum, 

£ RS वि “जा मे बहू. PR ) हू ट्रेन गए boaud +* 

Commitiee, decided * to, under take a study 
Jand 

Maghalaya -ébmirtencing from 16th January, 1920 
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हा...» ATy है व मीन्लि AR ™ १ 27 Resumptidhiof serutiny of -the Punjab Distillery =~ 7 
i . “ - - Rules, . 1932 ' framed पत्ता the 'Punjab Excise - 

. . कि न. Act, 1914 . 
- . botoa AT करारा ‘4 

28. 4thJa_nua'ry‘,l990 2 Meeting adjourned for want of Quorum. 

29, 15"fit‘-',l"a'n""ufi"ary,l!i!ifll‘t 4 *:Resumption:_of I~'.-s‘::rutmg,- एवं the *Punjab Distillery 
Ralss, 1932 framed under the Puajab' Excise Act 

. . 1914 g _ 
ol . कु ४... _. ३. -/.. कक g _ Y 

" 302220 Tanuaty, 1990 3 Mesting agjoliged for want of,Quorugity, iy . 
3. 3h January, 3 1. Oral examination of the. representatives of the 

1933 * Excise 'and Taxation Department in respect of 
th: Puajab Distillery Rules; 1932 framed upder 

i = the Puniab Excisé Act, 1914 

N - 2, The Committee also decided to hold its own 
" .7 mizetingstat Shimla on 13th and 14th February, 

) 1990 हि drafting of its Report 

उठ," 5th February, 5 1. Resumption of scrutiny of the Punjab Distillery * ~ 
1990 Rules, 1932 framed under the Punjab Excise- 

Act, 1914 . ¥ 

v 2. The Committee partly drafted and approved 
. . its 21st Report. 

33 12th Febraary, v 3 Mazsting adjourned for want of Quorum. However, 
<1930 . पिंड member present decided to hold the next meset- 

ings of the Committee at New Delhi on 19th & 
20th. Febroary, 1990 . 

3t - lSgt_oh Fébruary, 3 Meeling adjourned for want of Quorum . ' 
19 B _ « 

- 35, 1194th Fobruary, 3 Meeting adjourned for want of Quorum. . : o 
i g I ] ., ._“ i 

_36६. 180 February, 3, Meeting adjourned for want of Quorum.. 
- o 

- - Ly 47: 

3T 20‘t0h[‘-ebruary, * 3. Meeting adjourncd for want of Guorum. 
1990- : T s 

- 

उड़, 28th Februiry, 3 Mieting adja"ur"'ned' छा want of Quorum. 
- 1950 v ' Yo - o .o ] Y 

39. 7th March, 1990 .3 Meeting * adiduened for want *of Quorum. 
3 

.40, 13th'Mairch, 1990 4 1,‘Resumption of oral examination of the represen- 
- tatives of the Excise and Taxation Department 

in respect of 15. Punjab Distillery Rules, 1932 
. : framed under the Punjab Excise Act, 1914 v 

. - 2. The Committee also. drafted the remaining part - 
: . of its Report. dand. finalised the samc की 

- - 

Meeting at places other than Chandigarh 

The- Committee = undertook an _on-the-spot study tour of the 
Distilleries located at Panipat, Yamuna Nagar and Hisar from 
Ist to 3rd August, 1989 

. . -
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- The Committee alstr-held- it msetings थी" New” Delhi’ तक 25tH.. 
September, 1989, .19th and 20th February, 1990 and at Shim'a on 

. I3th” and 14th" Februdry, 1990. . ) . व 

Report Presented 

., The Co__"_m_m".i_t_tee__prpls_ented_ to 'the House its 2Ist Report fof 
the )'__.'é'ar 4989-90 or the 29th March, 1990. 

£ 

+ . Avrecord of the ;‘p_r_o_OEe_rdi_ngs 04 6 जुणाी (टर6 has boen kept 
in the Haryana Vidhdn Sabha Secretdiiat. 
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y THE COMMITTIEE OF PRIVILEGES A 

. The Committeo .of :Privileges. .consisting of हा. members was * 
- nommated- by the Speaker on the 4th Deécember, 1987 " .. 
f‘.!‘» 

' Shri Atma Ram Godara, M.L.A. was appoinied by the Speaker as 
Chaitman of the. Committee. . The .namhes of the-members of the Com- 
mittée; ate. as under देन - * 

1. Shri Atma Ram Godara, M.L.A i ) Chairman 

2. ShriBhagwan Sahai, M.L:A. ) Member 

3. Shri Risal Slngf M.LA ' - © ¢ Member 

4.% Shyi.Lachhman Dass Bajaj,, M.L.A © 1 Member 

5.+ Shri-Jagpal Singh Chaudhary; M.L:A. , sMetiber 

6. .Shri Balbir Singh-Chaudhary, ‘M:L.A .~ Member 

Shri Kahiti Parkagh Bhalla, MLA. ~ ~ *  Member 
बट 8 --Shri:Mohammad Aslam Khap, -M.L A 3 o e rfll_‘_M'x_emmbcr 

. 8. Shri Piru Ram, M.L.A ¢ Member: 

10. *Shri Muni Lal, M.L.A . ५०. Mermber 

The Committec of Privileges consisting of eight members was re- . 
nominated by the Speaker on the 16th May:. 1989. - 

. Shri Atma Ram,Godara M.L.A. was appointed by the ‘Speaker,as 
Chairman of the Committee. The names of the mémbers of the Committee 
are as under :—- . . S ' T 

1 S_h__ri'A_tma Ra{m’_God'ara_ . B Chairman- _| 

. 2. :Shri Bhagwan Sahai Rawat . Member 

3. ShriBalbir Singh Chaudhary - o Member. 
4. Rao Dharam Pal = - - et WMember 

S. Shri K.P. Bhalla, - ' © 1 iMember 
n 6. Shri*Mohinder §ingh Dahiya . yMember 

' 7. Shri Hazar Chand अर पट्टा 
8. Shri P.K. Chaudhary दि « L ' Member 

9. Shri Mani Ram' "~ Member _ 

10: Shri Satbir Singh . -+ ‘Member 
11. _S_hri'N_arb'ir Singh . “Member 

12. Shri Ashok Kumer दी #ैडपाणिडए 

47
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Shri-Atma 'Ram Godara, M.L:A. Chairman 0 the Committee of 
Privileges resigned fromthe. 
with effect from 8th August, 

Chairmangliip/membership 6f the! Committce 
1989 —member Shri Bhagwan Sabai Rawat, M.L.A. of the Committeé »Was nominated-as Chairman of .thé: Committee 

of Privileges in the .,.vacancyi caused rby ..thé’ resignation-i ¢f ] 
Shri’ Atma Ram Godara with effebt from  31st August, . ] . 

H, "Ll + ' अप बच, डे 

989. * 
A सनी “हि / प्डी - T T N L Ve नि R o .2_3‘__111},' Kaptt; Parkash ;Bhalla, M.L: है , s miember of ithe? Cominittee: 0. 

Privileges resigned from the membership of 
from 26th December, 1989, . 

हे पुन . sy v [ I * . i : _ Sarvshri Mani Ram; ‘Narbir Singh, - Satbir Sitigh,and Ashok , हसन, M.L.As 'Were- nominated as members of thé 
1990. . __isting,v_”alci_awn_cies w.e.f.. 6th March, 

The .Cominittee held a total niimbés.of 
period under under review. The names, of the members -and. . the. .o 
mezetings‘atteiided by each of thenl aré'showi in'the following ta‘b__-__wle 1= | . . ——————ee o टन न - N हा S e L ¥ L # [ 

the Committee” with effect/ " 

जनक पा A g टी L 

‘Committee dgainst the ex:" 
Fi कर लॉग दे का रे पं जी 

“49 “£ठहु&' त्ताएड़ पड 
-numbery; एट 

14 I - T ये शव Y 

Sr. . _ ame of members, 
No. 14500 : R I Pt 

_‘_-“_—_—--_-'__—__'_"—'—"'h'————————-—-—h-.._.___._‘_ 4+ 

2. g Numbers of meetings ;. =2 atténded. 

1 S.hrv'_iuA"_t‘m‘\'r‘r:a.Ram Godara, MLA 
नहा स्थायी . T न हि 

P 

3. :Shri Balbir. Singh Chau]_du___h_'a'__r_rIi,y,)- M“LMA 
SR T G ¢ g6 o BB ROV 

. .2. ShriBhagwan Sahai Rawat, MLA ' A134 फिर 

5 ShrivJagpal Sideh (लावा R A R A1 & फिर यही = A पाए 5.+ 8hrixJagpal Sifgh CHATA KAy, MUAH AL, माया सेवी कि री vire न 
c':‘::'l'n"fif':.g‘p,'i.’- .’=_t;-.g—:,_‘*._*-_-'-.‘*" पद छापे रपट) R AT ;200 PR उप पं AR L B 

6. ShriKanti Parkash Bhalla, MLA 
7. :Shfiloachhman Dass Bafj.aj. MLA 

ATa gy oadorat न हा £ 

उपयिय et I | परत 

. 4. Shri Risal Singh, MEA नी €101 25 0y सं सिफ्ुरे, it एवं it 
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A T i g oTh जन 
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थी गे s विद 
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Sl < As - डकार eGad pepa it d ८ 
8. Shii Mohammad Aslam Khan, MLA ey A पु भव ८ “225: \ . L radby A rpmeaided A g 

s 9. उठा कप दर का, MLA ! A प्वफ्यारद चंद्र  .क 

Shri-Muni Lal, ' MLA 
Rad(Dharm Pal, MLA 
Shri"Mdhinder Singh, MLA . 

13. हि (दावे, MLA 

< 

EX 

ST छगषा 

इस केक: Chaudhary, MLA 
. _S‘h‘_rm_"l,.M'mam Ram, MLA 

Shri:Narbir Singh, MLA- 
Shri Satbir Singh, MLA 
Shri Ashok Kimar, MLA = 3% 
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e 2 - 5 g Qu_eslsions-oIr;'_P'_rivi_lege Pending- -, - 

L. "The Committe€ considéred the quéstion of alleged breach of pri- 
vilege against::Shri-Hazari.Lal, Deputy:Supe rintendent of Police, Jind in 
réspect of his‘using most derogatory insulting dnd contemptuous lanignage 
against Stir1" DD Attri, *MIA"and 'the ‘House'on 12th September, 1987 
"छा फतह, कि हनन स्व ना X4 बल ही ह .'; [ L. :- ’ . 

+ 2, The Committee considered question of " alleged breach of privilege 
against Sarvshii Inder Singh; Nain and Bhalle.Ram. *Ex. M.L.As in regard 
to the obstruction and .manbandling, of - Hon'ble Chief Ministér and 
Sagvshri Vasudev Sharma, Mange Ram and DHir Pal, M.L.As while they - 
were"coming towards'the 'Haiyana Vidban,Sabha to aitend the Session on 
2036 Defember. 19870, "कि पं  ' 
गगन लकी o H I सदा S T B बज ही . . 
3. The Committeé consideied’ quéstion' हा" alleged breach of privi- 

lege against Shri D.R.. Chaudhary. Editor, Printer & Publisher of the | 
Weekly _Pe'__e'ng"—for"_-'_p"_ub'l_i_s'hing‘"J_ib_e"!‘lo“"u‘“s_"._‘jm:_a"tt_e_'r__’;_“- in“its isste ‘dated 26th ' 
Adgust' 1988, piaKing setious allégations.of] corruption and using veéry 
dérogatary language against,the. Hon’ble, menibers of the House and \ 

* Hon'ble Deputy Chief Minister-Shri -B:D:Gupta. . 

o पर्दा: Confimitté® considered quéstion. of alleged breach of 
Privilege against Shri :Rajinder .Chaudhary; M/SJindal Irrigation Limited, 
Bhiwanit and Shri:Sita- Ram Jindal,  Proprictor.and M.D. of the Firm 

AR कट , पता या 

+ 

है 

" *iedMJS Jindal “Irrigation’VLimited - Banglore, Jfor their threatening on, 
telephone to Shri Hira Nand Arya, M.L.A, 61°'27th May, 1988 and to sue 
hiny:the dameges.on, account of defamation. ., . " 
5yt it वायरल हर e e -u..;'-r"n. T b \ B 

-5, y1dhe;Committee. considered: question of alleged breach of privilege 
, against'Saivshri Paramjit Singh, Héad'Constable Traffic and Suriit Singh, 
Constable of .Chandigarh Police in regard, to misbehaviour and obstruct- 

" जाई, §arvshri Yogesh Chand Sharma and Surinder Kumar Madan, M.L.As 
while they were coming. (0. atténd-the Haryana Vidhan Sablia Session 

- LI L i . . 

छा the 10th March, 19§89, * 
न. प्रिय 9t a3tk amalreers :’..~‘!"'__r'-f_‘:"l-fl_ aiiy लग | N e 

s G’ -, '."C £ al o F s oA b d- B afl sy ! . . Py न “पी consideréd guestion’of alleged breach 0  privi- 

सफल 4t WY present ग्रे हू il e 
e A IV S ] ] 4 PN B ILL BT PR 

Aoah T nty D e Y e h--t- - e T gt . 
iégs agmst,S_hrrl Raghu Yadav, ;MLA “(how Ex- MLA) in regard.to the 
press statement given by him published in the.Daily Nationdl Herald Dated 
12 th¥March, 89 vasting ‘reflection* ot the ,_'--1"(pm"artiality- of thé Hon'ble 
Speaker ita¥i ¢  सम्था हि पीपल e A ' न 
कही गगन मै avarg कैंप A sty र्य e करें - 

“treg 3wt o4 LT o 
L T R b ,I|M~e‘e;_tiplgr'Sjnh"e"'-_ld':a__llld".B“‘”nté"iness Transacted. - 
PSP TN 4 FEPIL LIV VLU DS AL Y 11 N [ T DO 1) ' . ..- किन हि 

Sr. Date of meeting Number = Business transacted 
‘Nelz  ze@zay sl of ये या, gy पका qlegd IR0 
पथ कार डा o imembers Ao of दे दफा 7 el 

3 s -1 - LT 
i ey e R 

--- || a 2 - दे था 

स्यल दिशा लय प्रए हे oy गा रह हद कूद ला ये, प्र शेड 

1 .*.,‘-’19__th‘-".Ap_n,J’,}P__.SQ,.. a5 ,__,“."-_. ¢;y Compmitfee 3 d 
A Lo A TN WA रह 3 

; ] lecidéd toh cUonTsideri]the fiincot 1ce 
i L] ) p_l:iv_:ird‘ege' moti b_n agdinst the U.T. Police officials 
AN A "in'_\.',re,-rga_'__.r.‘to'__f'f.;m_ls'Ae_'ha___v__io_ur and obstructing Sarvshri 

i M-Yogesh thh'lIa‘n_d'h_Sh_arma and Surinder Kumhar- HaMadzn, 
anafiylen गया पटल et LgreMLAswhile they were coming , to-attend the Haryena 
T aThel e  िसपकातासियं sivb ‘Sessiofi, on the 10th March, 1989, 

E . hd
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4 4 + » The Committee alzo idecided -to consider the पाएपिएट 
Lo . of privilege motion _-agaipst--Shri Raghu Yadav 

(Now Ex-M.L.A) for, his+ alleged -press 

L
 

1 

7 «2... 2518 Apri, 1989 
] 

3. Oth May, 1989 

4. 16th May, 1989 

5. 22nd _Ma_y,‘_.__19_8_9 

1 

statement chsting aspersion पा. फिट :mpart:alltyf- of ~ 
the Hon'ble Speaker. 

The Committee, alsordecided tororally ezamine Shri 
! Hira *Nand Arya, "MLL.A. 'in “regard 10 'noticé of 

privilege motion giveri by-him. - " 

The Committee .also decided -to , orally .examipe 
Sarvshri- Harpal Singh and” Kishan- Singh - Sangwan, 
M. L. As.- की regird to their notice of “privilege 
motion given by them against Shri D. R. Chaudbary, 
Printer'-and”, Publishér of Weekly’: Peeng, " ' 

E] 

# The Committee considered :the :privilege mation 
given notice of :by Dr. Mangal Sein, M.L.A. againss 
the Union “Terrtdry Police “officials in_regard ‘to the 
misbehaviour - with *Sagwshri :Yogesh Chand' Sharma 
andiSurinder Kumar-Madan, M. L. #As. w 

The Committee considered -the Privilege- motion 
given by Shei; “Surinder Kumar Madan,-M:L.A, agiinst 

¢ -Shri:5 Raghw -Yaday, M: LA, i{{nowEx-"M. LEAD 
. in. repard. 0 .tlie press statement’ given' by.7him 

Scasnng reflection on jthe impartiality: ofi-the Haon'ble 
peaker 

- न के 

7 The Committeedecided 10 0800 cxamine to movers 
of the privilege motion who had givén the notice 
of privilege motion tgainst the-Union. Territory Police 
officialy amd Shri Rughu Yaday; ‘Fx--M.L.A 

The' 'Commitice uecided to  undértake the study 
पता: 10 the States. of ~Nagaland ~ard~ Sikkim “पिछला 

3lst .May. to “11th, June, ,11959 D 
] r 

8 The Committee -consideted the re a_luest received 
from Dr. Mangal- Scin,, M, L. A. ,with. regard 10 

1... Jpostponement. ” of -his’ oral examination and decided 
10. examine—him. on+22nd May, *1 989 

* The ,Commiitee _;recorded sthe .oral, gyidence,iof - 
Shri. “Surinder Kumar, M. L. A. in regard नए, the 
question of alleged breach of privilege .against Shri 
Raghu_ Yadav, Ex-M. L. A. in regard to the press 
‘statemeit given-"by “him casting reflections .on the 

-—impartiality of--the ~Hon’ble Speaker - 

The Committee decided to orally examipe Shri 
Raghu Yadav, M-L. A. in regard to the ndtice of 
;surmlcge motion-  given "against him b Shri 
urinder- -Kumar-+Madag,- -M: L:-A- on- 15th June, 

- .- - - - . > 

4- The Committee waited for.the oral examination .of 
Dr: “Mangal’ Sein, .till' 12.00 Noon but ‘sitice * he. did 
not come.' the commitiee decided to examine him 

“again-on Sth’ Jupe; 1989, 

* The. Committee cpnsidered the -pénding. privilege 
issues, - - - ' .
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१ 2910 MY 1889 2 रह ~Ths -:Conniittec .+informally  discussed -the : writi¢n 
., w * का दा... 'झंडलिप्रहाए, इधशिएंघडा by .Shri Hazari"Lal, D..5. P 

. LT .~ Jind, C 

e ke w - ' 

- 7 Sth-June;+1 989 4+ "The .Comntittee /recorded. the ‘oral evidenge ‘of Dr 
: *a एप को 3T s o~ Mingal ‘Seim, McL., A. in regard to the question: of 

* L -l 7 alleged breach of "privilege. dgainst the Union Territory 

e e " Police officials in' regard 10. misbehaviour with Sarv- 

< F «न हा ' * 23 eTrhr, -Yogeshc Chnad Shamma and. Surinder - Kumsar 

5 .- ¥ +Madah, M/L:As . - 

© 7. हा न उत्ता Junei 1989, " “हे. Consider. the pending privilege issues. | ° : 

- न. 2letJune- 1989 4. The C)mmittee recorded - the -oral cvidence of Shri 
- - Hira Mand Arya, M.L:A. ना regard ‘to the question ~ 

. R " of allefi_cd breaéh of privilege: agripst. ‘Shri Rajinder . -« 

* # जे Chaudhary छत 7 आए: Sita- Ram. Jindal .n regard 

. N to thréatening - Shri Hira Nand Arya, M: LA, on - 

“a , ... phoocion.27th.May, 1938 and to-sue -him for damages 

-7 . - on-accounit of defamation . - 

यह व कै o नानक w0 The ~Committec considered the réguest -received  : 

- नें. कि 7 0. from . Shri“Kishan  Singh Sangwan- cxpressing hig: 

- न. ० हु रे. -ty Cinability ~fo appcar before the Committer on 2151. 

C =5 s X June, , 1939 डाउन घाटी Committee acceded to ‘tho . - 
b पथ 2 «दि, e oy lirequest .made, therein. -Shri rpal Singh M: L. A 
i s L T तु * . 2= पाए not come: ह॥ “1.15 p.m., the, Commitiee therefore - 

a4t w D07 Lo cdeferred  their oral-evidence लि . 
e 

. £ ५. Tl T थे नाप... 5४. 

. 10. 28th Jane; 1989 °: 4 , The . Cominitice _ dceided: that the . substituted 

o " .-~ scrvice may~be cffceted on छाए  through 5.D.O 

*्पे T e i, rRewastigs the suminons coulid-tivi. be ‘served to:‘Shri 

दी A .o 7y Raphu-Yadav, ExMLA; . 
. T et न कप वि 

. 7Y UBEG Hira Nidnd _ Arja, MLA. given in writting: that 

_ oy -y o he ‘does nol want (o give more tvidence घड़े, this- stage 

- ले % % % - 7 and hasrequisted that it may: फट treated’ agclosed 

- «= 7 O “Thy _ Cominittee décided to summon“Shei Sita Ram st 

. % . Jindal and-Shei, Rajinder Chaudhary: ° ¢ ’ 

I 

4 - . . पड 

दर 11. 4th July, 1989 L2 Meeting adiourned for want.6f quorum. =~ 

12, 10tk July, 1989 .= ."4  -Neithet any -acknowledgerricnt- of . .the :summons 

T. . P has been rcceived . पारस any री the two Contemnors 

AV T तल. v v o uppeared before the Cormmittee The Commitlee 

I R सी Ly decided 0 give dnather oppostunity and’ desired 

तन लो L * बचा पट, be issued summons 2ffesh undet registered 

R N : . post L . L «7. रा B 

! + 

! O L ही . " गा.  Commitieeralso decided 1081 Sarvshri-Harpal 

[T - e e Singh and. Kishan ‘Singh = ‘Sangwai; M.L.As. ber 

o दा s o, .iésued summons. A fresh for appearirig before. the 

किन! फे - R Committee fot: their oral evidence. 

N The Committes Consideréd the request’ received 

" ~from Shri Raghu Yadav, MLA requesting for-fixing ™ 

any date’for bis oral evidence. The Commitice de- . 

) h__md'ed to give him apother opportunity 1o -examind . 

लि, नए , - . . - 
मा o 
नम L. L 4 . 

¢ . Shri.Harpal:Singh, MLA: neither’ -3ent any acknow:: . 
-« * ledgment of: the “summons nor appeared * before the 
""" Cominittee. A request’on behalf of Shri' . Kishan 

*Singh-Sangwan, MLA for fixing any date for 

2 ol r [ 
. N s . नि «दर: न 

+ i 
.
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R जि LT सहन पं oral'evidenice *was placed before theé Comimittes 
AT el el et रा apdrths.Committec decided 0 .sumsmons them on 

-0 \ o 3st July, 1989 . ] - 

दा % ssh¥a bae o Brve o yThe Committee alSo detided thiat summons be issved . 7o % 
ProAT g, ते दर. नाप joiSarvshri Tnder Sipgh ‘Nain and Bhalle. Ram, Ex- & 

था A I T “ * ८. v o MYLiAs.efor their oral evidénce 
F T T टॉप जी T 

1 Tha Committee 'ekxamined the writtea statement of 

जा डिक AN S कक 

"14. 20th July, 1989« ०5 
- S Shri#Hazari, Lal, tD: 8. P s . 

13, 25th Fuly, 49397 “दी 2 'Sarvshri Sita'Ram JJindal नाते: Ranjmder Chaudhary . ¥ 
e & «.. ... did not appeared before the Committee nor- sent s 

- व नली पल जा b T N cany comminnication for posdpot nement एप their évi-- - 
PRI el L N T तो s 0 rdencess The Comittee decided: 1hat fresh summons . 
s L S ब ,उ. * ' tolboth! bé sent op the new addresses: to appear o 

" नर, हे (I before the;Comumittce for oral evidence, . e 
* - I Fa - बे e g 11 वे - 

16: 2315 Jaly, 1989 * - 7% “THe'Cotnmitiee récorded the oral bvidence of Shri 
- s 7% 77 Kishan 'Singh” Sangwan, - MLA. | 

RO रे पड AU सुन ke तह ' हलक does ता appeared before the | 
) Committeetill date. " Since:the statement of पीठ v 

othér-camplainant;” Shri Kishan Singh Sangwan, 
1 पक जद कुल O 

हि हा B . g 

Nt Y e v MLA was récoided by the Comhittee and the (0: e 
ST e, Ty, mnittee' féels'that the motion of Shtj Harpal Singh s 

. गए हि व ला is"substantially the sapie and' is covered by. Shri , 7 
दर #EY 2 sSangwan’s  motion the Committes decided . 

पिया, न o ey, " dispense withtheora) examipation of Shri Harpal ) 

02. TP Singh MR - 
P ' 4t "है vor 

e T ; 1 The:Committee alio.decided to suinmon Shri D.R . 
' o - Chaudhary,” - Editer,  Printer’ & Publisher “of 
सचिन चल Weekly Peeng लि oral evidence IV 

! 7 3rd A,.ru"g_"-us_'?_a'- 1989 ‘7" . ‘Thé Comiiiti¢c consider the pending privilege issue - . 
< कि - et . w7 asainst Shri Hewari Lal, D. 5, P L , 

~ I8 Tth August; 1989 7,3 "~ ‘! Metting adjourned for want of giorum पल 

19. (बीए 'हताइईपडा, (989" + 2. - w Meeting’ adjourned for want of .quorgin i नाग 2 

«दी 28th Augustil989"' 4 * ८. -Mecting ad‘ourned for want of guorum v ;: . 

4721 5th Seplember 1989 4 . 7 The Committee drafted:and finalised its fifth prelinyi- . 
AR वर करत st « hary teport'with regard to the question of alleged . 
वन न. + हा . breach र privilege against Shri Hazari Lal, Depuiv . 
o ' ५ है 7 हो Superinténdént of Police. Yind_ in respectt of his ' 

ते न Ay 1 पर e . _ "using most derogatory, insulti ng and contemphious 
L # हक. नि - नकाइएवएट kgainst Shri D.D. Attri MLA ans the Houso 

'y 4 हि * कि <7 ते पा 21९ गरिलियो9 0 1987 on phone for seeking. oL 4 के 1 L « पदों Y extension of time for inaking the fina’ rerort up to - t 
* ‘-"‘(’ - - thhe Cfih’-st sitting of the nedxl Sesston and ‘a«thorised 

st 1 s tn> Chairmar 10 sign and present.to t पट तिगणड on 
e Caup A u,’”},"— 0 118 Beptember, 1989 i o 

H . Fl - A 
gl v 3 धंधा L, अर थी Comoittee also drafted and finalised its fourth v 
LA हु वि मी न । fupge . rpreliminarireportinregardto the question of alleged - 
. S ~ %« -breach of privilege ‘against Shri Inder Singh Na - 

" LA ¢ aid Shri Bhialle Ram, Ex-MLAs .in regard to'the _ | 
i N ; " ;obstruction .and ‘manhandling of Hon'dle' Chief 
“पा .. - Pl 7 sMipister :and "Sarvshri Vasudev * Sharma, * Mange 

न. न T Ty T पक उस “Ramfand जान Pal, MLAs' while they ‘were coming 
के, या e N O दाना towatds the Harvana Vidhan Sabha to attend the: 

३ 

E] . N + -
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A ‘Session on. 21st December, 1987 : for.seeking, ek« , 
. tension oftime for making the final report. upto किट 

‘- ' -Chairman to sign_and present” the.report fo “the * 
» न House op 110 September, 1989, L 

The Commiitee "drafted and- finalised’ its secopd 
T preliminary feport in regard-to the:question of 2lle- = 
v ged breach of privilege against Shri D.R, Chaudhaty, . 

छाए, Printér Pablisher of the -Weekly.Peeng 
. Aio regaid (0 Publishing libelldus matter in its 

3. 'issue dated 26—8—88' making scrious, allepatiogg:™ - ~* 
.- of corr tgutmu and using very, de &ogatory language 
~tagajnst the Hon'ble Members of this House:and the 

उनरद * o Deputy Chief Minister, Shri B.D. " Guptafor seeking 
* 7 ~cexiensibn of time for making the final report upto -, 

the first sitting.of the next:Session and authorised 
© ", the:Chairian 10 sign'and present‘the report to. the 

- 

Tha: Committee drafted. and figalised its first 
न . preliminary Teport with'regard (0. the question of न. 

" alleged “breach- of; - privilegé  against. Sdrvshri 
Param.ut Singh;: Head Constable Traffice and Surjit , 

5 . v Singh, Constable of Chandigarh police in, regerd:to 
_~ ;misbehaviour and obstructing Sarvshri Yegesh Chand 

Sharma आएं Surinder Kutmir Madan; MLAs . while -~ 
ता. * they were' coming to attend the: Hatryana Vidhan 

+ firstsitting of the next Session and authori sed” the - 

Housc.on 1110 September,= 1989, L 

Rl 

Sabha Session on-the 10th March, 1989 forséeking = -5 * 
= extersion.of time for making the final reportiupte "+ 

the first sitting of. the’ next. Sessiofi -and aythoristd - 

b 
“- » ¢ House on 11th Sepfember, 1989 

« " ~<The Committee drafted-and figalifed its  first pré- 

एन जज, 7 हा सर पाए 
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liminary report:  with, régard -to ‘therguestion 'of 
‘}la'eged' bréach of privilege dgainst Shri -Reghu 
addv, LA, पा ~regard to the preis state- 

e ment given by धर published; in the daily” Natidnal . 
Hérild  datedythe 12th March, 1989 casting देन 
flections on the impartiality एवं the Hon'ble Spéaker 
for seeking extension-of time for making the fipal 

. & -+ report upto the first sitting of the next Session 
and anthgrisedithe Chairman:tosign.and present 

.+ thereport.to the House'on 111. Septeniber, 1989 

* . . The Committee desired that the'draft report in reé.ard = 
e to.the Privilege metion given noti¢e एव by.Shri Hira 

~  “The Coramiittee decidéd fo undertake वि study 

आए. Sita’ Ram Jindal be prepared-and put-up in.its रे 
meeting to:be held oii 8th September, 1989 . 

Tie Committee finaliscd 'its report’ with regard to 
. the -question of alleged bréach [of privilege_against . 

i Shri Rajinder Chaudhary and Shri Sita- Ram Jindal ~ - 
in regard to threaténing Shri: Hirh  MNand Arya, 

कण 
the Chdirman. 10 sign and -present ‘the reportito the~ < 

... Mand:Arya' against Shri Rajinder Chaudhary and - - 

MLA: on phone on 27th May, =1988' and to'sue ., - 
him .damages on account!of defamation.” The 
Committee authorised -the .Chairmasa to sigh. and 
present the report to the House ही - 

Consideratiofi of the privilege nidtion agdinst Shri,. 1 
Hazari Lal, Deputy Spupermtendent Policé, Jind * 

tour to the Stdtes of Rajasthan- and Gujarat W.e.f, 
22nd November, 198 वजन PiaL १. 

=k oty e * 
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34, 4 Oclober; Tyt ~Meeting adjourned for want of quoter . 1989 न ‘. T दर . ;o ) . - -, ; e - . - - e - Aoy 
25,/11 October; 5 'Co’fuside’r'.the_fl_'re_port__r_occi.ved from the Home S_ccrc('-“_ %3 

= 7 1989 tary, Chandigarh adipinistration in regard to the - 1 
. . bappening at’ th¢: baricade ‘or 10—3-~89, - 

‘ कि : The -Committee. decided ; that” Sarvshri ‘Surinder, 
* - -+, . Kumar Madan and Yogesh Chand Shariva sy be, 

- ad - %’ summoned before the 'Committec on 23rd " Qctober, . . ‘ . 1989 Nt s - - . ., v o : . . . 
r 1 . . . मत जि मो SR Insupersession of itseautier decision, the Comivittee ~ & न व . - decided'to undertake the stisdy tour-to the States of . . 

. - : . Nagaland, .Meghalaya gnd Sikkim with.effect frdin 
. ८ ५. . 20ऐ  Novemiber, 1589.. ; . 

E o .- PRI A ;. Lt Lt v T 26.-17 Octobar, - _ Mecetipg adjourned for want of quorum. - 

"27. 23rd October, ~4 ' The Committé recorded the oral evidence of Shri * 
1989 ™~ Sutinder Kumar Madin, MLA  in.regard to, the. 

- = question of alleged breach of . privilege against ‘the - 
T . . L Union -Te_m_'tolh_ry," Police officirIs'in'tegard to mis» o5 B . % 7 behavidur with-them.. N A 

'28.-..2'?'Bthg__oéw"_ber,' T3 M'ce’t_in‘g'fa_"d'jo'um-"hc_d-f"o"r;wa'n't of quotdm.. | 

‘2_9.'~196t5h9N_"o‘ve_m__b'e'r', . एक फाइब्पपहू ०तजारतस्त छि wantof quorvm:, - = . - 
3 2 Tk £ R ~ e "o x कि ः - 

30, है I T Meeting' adjourncd for want एव quorufi. T 

31, 12th Deceimbet ‘6 =, The Comumittée considered’ 18९ pendipg privilege - . 19897. ’ - issues dnd:decidéd that Shri Yogesh Chand Sharma, . . -t MLA. be . summorned * to appear before the! 

ने व दर ' मदर R . . . i 
N - The Comimittee also decided that summons be issued 4 v ः A to Shei:D.R: Chaudhary, Editor; Printer & Publi- - . sher,s Peeng. “Weekly, to- appear. before. the ) I S ¢oa -Comimittee ' for 'oral: evidence.. 1 * o R . हर «न - . ) - ली . Lo ., b . ) 

. o The Comhittee decided 10 undertake 4 study tous. . - of the Statés of Bibar and Uttar Pradesh, .. 
- ऊ2.. 21st Décember, 5. . The Committee considered the pending privilege .. * RS 1989 . ., issues. ., ’ T . S . 7 

- "33, 27th Decem- 2 - Meeting adjouined for want of quorum. =T एल [989 . थी Joutned एक, want 9 quorum. ' 
oL . . = Ao . . L -, 

* सब, 2ndJanuary * - 2 | Meeting adjourned Tor want of quorum; ' " 1990 . . . un T quoru - 

. 35 .BthJinuary, 37 The Comriiitte"drafted and{finalished its‘-m‘m_"'"-_'p"re-"_r N ig9%0 ) . limindary repart with regard to the question of alleged - o breach of privilege againsi Shri Hazari Lal, Deputy - o - - Superititendent of Police, Jind, in respect of his 4 _ . * - . using most dezSgatory, insulting and contemptudus न . Ia_ng‘u_age;agalns_t._Sh.n_D.‘_D._iAttn‘,' MLA and”the . ¢



# न... ,.... आं the House on 12--9—87 on ‘phone for sceking ¢x-. = . 
L - रे. _ +~ tepsion of time for making the final report upto the.  » 

™ - o first sitting of 'the next Session and authorised ‘ikie = 
. o . ; Chaitman, पं sign »and. present the répert to the - 

=3 e House on 15—1:--90.. < - लत ४. - B - 

“७ R . LT . The Committee also-drafted .and finalised .its fifth - 
$ न... है preliniinary report inregard to the question ए alléged:” 

: i v .o - bréach of privilege.against Shri' Inder’Singh Nain- 
७ o ¢ = and Shri'Bhalle’Ram,. Ex- MLAs in‘reégard to the 

. न .. ...... . - obstruction'and पादापशिप्तातिड of (the, then) सलाद 
- “की, के. Chief Ministerand ला फडधि। Yasudev Sharma, Mange ~ 

a - Ramand Dhir Pal, M. As whilethey were coming ¥ 
- व T सर !' towards the: Haryana Vidhan Sabha'to attend ther = 

£ .l प Session on 2151 December, 1987 for-seeking exten- = * + 
को LT ' » sion of time for making ‘the firal report upto the  2 

L Lo er “नयी sitting of *the mexi Session. ahd authorised 
L + .. *. ० "¢ the Chairman to sign-and present the report to the .. 

N * House on 15--1—90, . - . s E LT 
T R PO है. के जे १. R 

K o LE - . « " 'The Committee drafted and finalised its third pre- . 
.o ] . liminary report in régard. to the: question of alleged 

) है न. breach of privilepeagajnst.Shii D.R. Chaudhary, 
स्व, TN न Editor, Printer.and Publisher of thé Weéekly Peeng ; 
%"{'_..‘ LA T , 7,I.¢ -inregard to publishing libellous mattér in'its’issue - 
i’ रथ १ के dated 26-8-88 makingserious allegations of ‘corrup-. न 

जि ' - * ' tion and using very derdgatory Jlanguage against 
i . ‘& = -7 the Hon'bleMembers of this House and the Deputly 

a 7 e, * - L% Chief 'Ministér, Shei B.D. .Gupta- for seeking ex-"  , 
e «आर 1 o tension of time for making the firal report-upto.the 

हे जज T TE LT L >. FirsCsitting of (06 next Session and-atthorised. the 
[T . o -« < Chairman to Sign and. présent the report to the 
- - . . = House on.15~-1—80;, . 

[ ¢ - " 

हू ही वि + कण * , " . The Committee 8180 drafied-and finalised its second = 
६८ या. L -+« preliminary report with regard to. the question aof 

R L e .. .alleged breach एव privilege against Sarvshri- Pard mjit 
बन ०... : . ~Singh Head Constablé वाट, नहाते Surjit ‘Singh, 

. N गए - .« Constable, “of Chandjgath police “in régardto 
L न नि R , . misbéhaviour शत obstructing Sarvshri ~Yogesh 

- : *.-Chand Sharma and Surinder Kumar Madap, . MLAs 
. T -~  while théy, were coming.to atteénd -the: Haryapa Vi 

मा «लि 7 dban ‘Sabha 5880, on the. 10th March, 1989 for ] 
. a e seeking extension of time for making the final report . .. 

«.. रे. * + .= upto the first sitting of {he next Session and authori- 
S & "»7 _s. , sed the-Chairman "0 sipn and present the report to 

. .l t के ५ House on 15—1—90 v 
दर हि - S STy 1y R 

ले 3 L 1< ' 2 . The.Committee drafted and fipilised its second pre- ~ , 
[ 28 L .. #a*  liminary-report with regard fo the question of-alle-, ~ _ 

v - i  -ged breach of privilege agiinst Shri Raghu Yadav. v 
. R दी . MLA (now Fx-MLA) in regard to the press state- 

’ A LT ment given by hini published in the'daily Natiopal 
* _ हक e 4« . - Herald dated 12-—=3--80 casting reflections’on-the 

. . impartiality वी the ‘Hon'ble ‘Speaker for séeking 
) -, extension of  time; for making. the final report ~ | 
- st , ० उै - ¥ - < upto the Brst sitting of the next. Session and author- 

थी .. L - 3 .. ised the Chairmdn 6 sign‘and present. the report 
. रे oy iz to the -Hovse on-15th. Janpary, 1990 

न 36.: 24th January, . '3 7" Thes Commitieé: considered the pending_privilége Do P 99, ey 0 < motions, I - 

37, \"Is"'_janua“h'_r'y',. 1990 - 2८ 7 , ~Meeting.adjourred -for want of quoruin, की " ) 

' kN T ) - L. M ’ " . ’ o '
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- T i ! . ; - ८ - T न ' _ . Y ——— A e न A ) S SR - - '. — LT . 

हि - .|“--___-H_—-—-_—_____“—_--H—_H-__LF——_W. 
+ /‘I‘ o _ __.' e दी ल््स हि ¢ . ‘. -_ if 1 दि दर - Lo हि 

" 38, .6th January, 1990° " 41 7" "The Committée framed its_questionnaire for, dis- e 
. हि, TR “7"  cussion. with the, Commistée of JPrivileges of Bihar <" R wa की AL धन या Legislative Assembly.  . -7 ' ) 

KT e x brus ’ दि . W v नि तक हि - N . - - |3 m‘- v =39 रा aFcrlml'!_._. 2 » ‘Meeting adjourned for want of quorum. के ये 

. 40... SthiFebruary; , 2 :Meeting"adjouriéd “for want of -quorum: * Vot के  ध्यकिते: et T SRR i et : 

. थै1.. l(lgoth February,. .+ 2. Meetinig “ddjoumned - for. want-of guorum, =+ सम न - L L कू दि रथ Lt हां "का b ४. न 
) g "\_. 9 ' L r.: e .. "':_ « «हर व - . - .. L . P न जग है 

प N नमन o - ' By L S g 'r — s . . Lo ~ लक 7 मे... 121 छििशिएयाऊु, ' पद ~Megting-adjouried for कहा एप: quotum. , . 
e ;_‘l' 1990 कि | दर. ए £ ' r‘_“;'"- e N w "':w- 

r 43. 14th February, '., . 2 Meeting adjoyrned for -want"of quorym, « -, 7 ¢ [ <. 1950 v L वर e - A Y T - T R B £ b " K'—:,‘ .. ."._‘.‘.NJ{. e R . B = . 

iy नि 2+ "Meeting adjoumed for wamt*of quorum.. R . है दर .. T T T ४ ' - - का e 
. 4. AP February, . 8~ - The Committes Gontidersd the’ fending privilege , - LTy, -+ 1990 - न P L Yo sues) T S Wi . P e 

** 46, 21st-February, .. Nil . Meeting 2djolimed for want of. quortim. . - न ८“ = दि A तंग, हल; - 
. -47. 9th March, 1990° -4- . Méetifig adjoutmed for want'of quorum. . - . & Py -"; T e - ...__ - धन यू, लगा ५ a . . . (. . 

-, 48 12th March, 1990 8- . The Commijitee drafted and finalised ifs sevénth - . © 7 < "+, .Préliminaty. feport ‘with regard to the guestionof . . .t - नल रा alleged breach of privilegé against: Shri HazatiLal v+ | 5 et . ., © " Deputy Superintondent of Police, Jind. in respect . ; ", . दर "न. एक using, डा: ‘derogatory, insulting ‘and .- P S . contemptuons‘language  against Shri ‘D.D. Attri, PO T . n * "M.L.A. and’ the . House on 12th September; 1987 
o . , = on.phone " for ‘secking extension -of 'firs_u‘m_e____for . - >>. अदा + + mmakingr the final -report upto the t sitticg. T के दल S 1 . Ofthenext Session’and authorised the Chajmanto _. .' N Ty LT : sign &nd present k_.the_re’po_r_t_'to the Hoyse on12th- न.  =* 
s "__‘-' गा . -~ « March,"lg_go_.:.- . __A . - - दि 

नकल . - K} "__-r; . _‘.'\__. v P ';-. " - 

* ' qj दे wes [ The Committee drafted &gd Hnalised its sixth . - » . " 'preliminary teport-in regard  to-the question.of alleg- BRI A . A ' ed: breach of privilege against Shri Tnder Singh Nain' ke % % .53~ & न . <. *and Shri Bha#é-Ram, Ex- MLAs. in regaid to the 
. रथ र मद - o'b_s‘truction_-'a__'nd_'ma"n‘_hflndhn'g of (the then)y-Hon’ble © . g T A . 'Chief Ministerand Satvshri VasudevSharma, Mapge , * o लि . i S " Ramand Dhir शिव MLAs while they were ‘coming ' - %‘. ) B T ९ . .» towdrds-the Haryana Vidhan Sabha’ to attned the e . Se न." T Session on 21st December, 1987 for seeking exten-" e . oo L. ' .7 ‘sion yof time:for making the final réport up tothe." - - . . 7 first sitting uplo the next Session and authorised™ ~ , | 

A o - - -the Chairman to-sign apd present the réport.to-the तय ० + नि - House on{2=-3=90 . , ., I S 
.. . s, i . . e - av ० 
S Ty P The Commiitee draffed and’ finalifed ifs fo__'u'\rth"p're_'- - . e N liminary report in-regard to the questicn of alleged , - ™ H * थे. A ot breach of privilege against Shri DR, Chaudhary,:” . - by ¥ Editor, Printér and Publisher of ‘the Weekly Pceng, 2 . ] < e ‘d_l_n.regard 1o- publishing: libellous. matter. in"its issue™= . oo . . dated 26—8—88 making serious allegation’of co- . ¢ . N Tuption " 2nd susing . very dercgatory” _lan_g‘d_‘uage,-fi_ . . . o~ & - * Bgainst the Hon’ble Members of this Houge ardithe ने - 

न ज्ड " | कि * ‘I\"- b ' पा ! - ’ =+ . ~ e -
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= Deputy Chief Minister,Shei B:D. Gupta for seeking: . 
extension of ‘time -for making: the final repori.upto 

2+ the fisst? sitting of the next Session andauthorised 
the :Chairman to sign and preserit-the report-fc the 

. House o, 1239067 ८ £oaw TR 

: N < e ५ Y T Gomnitiee diafted and, finalised its third’pre-'.  : 
I 7. * 2 = limiparyreport withregard t(.’)- the guéstion of alleged . 

. दे ः * A Lreach of privilege against Sarvshri Paramjit Singh, - 
का %, R Head™ Considble “Traffic and Surjit :Singh,’ Conps- 

. . L table of Chandigarh policé कान regard to misbeha™: . 
. ’ ना s हे न उदय cacviours आते  obstructings Sarvshri  Yogesh Chapd o 

पट S 3. «जप s eSharma and Surinder'Kumar लव एस, M. L:As while” दा - 
अल - Ve 2 Hey Were ‘corhing १6 attend " the Haryahi Vidhan e 

कल .+ मय . =g <" . है Sabha Session on the.10th' March, 1989 for seeking " . 
जि व . ' -, extension of time for making the final report upto , 

. - thefirst sitting of the next Sestion and authorised 
Vo . PR the Chdirman to sign and. present -the report to the _ 1? ' - T House .on '12—3~%0 o e 

. दि o ’ e T st The Committee drafied and finalised its third pre= 
एड * ४ , oo T : limindry report with regard 10 the question of,alle- " 
. - g, . ged- breach एव privilege dgainst:Shri Raghi . Yadav, _ 

e o .~ MLA (now Ex--MLA) . in régard.to the press state- : 
o e . . . न ment -given” by him publised in फिट -daily National 
नल धर . o . -~ Herald -dated "12-—3—89- casting refléctions on-the A TR . ¢ % ° impartiality of the'Hon'blé Speaker for secking exten c 

Lk S ९५ हे. # -~ .« *. sionof timefor making the फिएमा feport upto_the ¢ 
कै के. रे हि. + के," [Mst'sitting of 'thé next उटकंठए एप authorised:the 

८ हद ke T ;e . ¢ Chairman to.sign and ‘present 108 report.to the 
Lo R House on' -12—3-90.., . - अं e 

Tl ™49, 1-_26th March;- 4 Meeting ‘adjournéd किए want एव quorum.; . - : = 
हल T E = LT [ sy B % 

. AN Meetings Adjourned for want of Quorumi - - - 
r नि e नस 

¥ *'The méetings i.e. on 4-7-89, 7-8-89; 14-8-89, 21-8-89; 38-8-89,27-9:89, ' . 
. * 4-10-89; 10-10-89, 27-10-89, '6-11-89, 6-12-89, 27-12-80, -2-1-80, 8-1 < 
o 24-1-90,- 7-2-90, 9:2:90 ‘10-2-90, 12-2-90, 14-2-90, 15-2:90, 93 .Q(f 
T and 26-3-90 were. -adjourned for want of quorum during.under-review. 

' * -+ Meetingsheld at places-othier then Chandigarh - - ¢ 

<t The: Committee held meetings at places.out side:Chiandigiah as per " , 
* :'. detal]s glven be10w - - - 'y L '1" s o . . L T 

हा व. रन ६ कवि , 2. है T 00789 T L . . TN I el o . L . oo 
" s « v New दफा है दो हा et 389 o 
“2 T - == .. NewDeli . o 271089 Lo, - . N . . . LR “NBWD_B.H]], . e R .6_-2_90‘_'. -~ . - ० 

न मे L Patma ० दो नाटक हु . 
रह T  रिवििण ला T T कर, LY L ५ पान " . L . T4 E]0-2-80 L रा, 

व L T नाल Vamnasi < e * 12290 ले. "5 
हि कि S, Luckmow _ न . 14-2:90 .7+ T 

. ही g कर की -, .. - " A‘Yodh.ya - ,_l L ’ K. 15"2 90 . LY ‘ “w 

e . }..E, " . :) >  Néw Delhi b . . कि ) « 17290 © पे ' . 

- - o ना यों - & _.' £, L] Yo m ' e
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' ‘ Reports ‘Presented -~ : - - 

" The Chairman' of 2 Committee ('Shn‘.'d Bhagwan ‘Sahai ‘Rawat. . 
MLA) presented the final report of the Commiittee of privileges to the 
House on-11-9-89 on the matter in regard to. the. question of alleged 
breach of privilege against.Shri Rajinder Chaudhary and Skri Sita Ram 
Jindal in regard to threatening Shri Hira Nand Arya, MLA on phone on 
+27-5-88 and to sue him damages on account of defamation. o 

. Proceedings 

“A record of proceedings of the meetings of the Committee has 
been kept'in theu Hiryana Vidhan Sabha Secretriat. b 
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‘BUSINESS ADVISORY ‘COMMITTEE 

The:Business Advisory Committee which was constituted on the 
' 16th Fébruary, 1989 continued to function”upto 3rd September, 1989 

when a new Conimittee- was nominated by the Hon'ble. Speaker 
on the 4th Scptembér, 1989 *and. was notified vide notification 
No. HVS-LA-85/89/34 dated 5th- Sepiember. 1989. The Committec 
which was constituted” on 4th September, 1989 held one méeting-1.e. on 
11th Septeitiber. 1989. The names of the. Members of the Committee/ 

Splecla] Invitee and the meeting attended by each Meinber घाट, given 
below ;-- ~ 

डा. Name of बन . T N_o.o_f.me_cting - 
No. Member | ;| ) . attended 

. 1. Sardar Harmohindcr Singh Chatha. ~ .o 1 = . 
Speaker. | . ol T 

© 2. .*Ch. Devilal, Chic{ Minisicr . . Nl 
3. Ch. Verender Singh, Parliamentary Affairs Is., Ty 

- Minister . ' 

d. डाल Suraj Bhan Revenue Ministér 1 
% ' 1 

5. :Shri Dhir Pal. Chicf Parliamzniary Secretary. i 

6. Shri Mohammed Aslam एवं, M.L.A Nib 

- o ' - = Special Invitce o, L 

"1. Ch. Kulbir Singh' Malik. Deputy Speaker 1 

Report - Presented I 

The “folfowing report was presented -on the date moicd against: 
i " 

Bty 

8r. Subject of Report - ' Dateof _ . 

No ) 4 i . . Prcsentation 

1 . - o ’ 3 R 
लए - L= = — = " 

4, ®##Recommendation regarding allocation 11th September, 

of time for transaction of Govt. Business + 1989. 7 दि 

for the meetings of the Vidhan Sabha held . -~ . '~ 
from 1101 to 13th - September, 1989 ie 
obituary Rsferences. Papers. to be laid/re- 

१ S TS



. . न न S e 4 ' 

i # - ! . 4 ~y 
- . 1, ) T "7 . 

¥ w A 1 . B : T e 
M a . . . . - " ' ] r .—., N 

' b I hd * A 3. ६ 

. R - B0 ._. . [ 
नि ~ ! की कि ) ! कि = - T * ) हाँ ् h !: ४ - ' ;‘ - 

T B ,___—_—__-_—-_—_-__-——___—‘. - S £ "o 
. > मी नह. ता . - i 4 4 M B < - 

b Iv- हर लि 2 1 वि का. न ) X 3 T g ' SR T Rt R R R, L e TR +] S गा ) . i e e - . i - Y T T ही ! . . चना ना हा S A .-...." 7? सनक * हू. * न . . laid-onthe Table of the House, Prescntation । गए Y e 
.t . . ofSupplementary Estimates, (FirstInstalment) . 
C, e + ._l_QCO_89-.9_0=andnthc, reports of>:the” Estimates, होंगी wio पक 
L Committee theréon, PreSentation of five . - N «की मी गा «2. ५ 16 . L » 1 हद. नई L s -~Preliminary .Réports of'the’, _ommittee.” of- P ¥ v 

. .. Privileges~and extension'of tinie for presefi-+ " g 
.. .,y  -tation of final Reports theréon, Preséntation, - - P Sk ग ह, 

© . <. Consideration. dnd. adoption काट {Report" s % -0 
4 - of.the. Commiticc of Privileges regarding 7.+ ~ 0+ & T 

* न. - ralleged breach ‘of-privilege agdinst -Shri पु न 
. 7 _ Rajindér Chaudhary and Shri Sita Ram  ” ” %o सा * .. o 
> ' - Jindal i’ regard to.threatenings Shri Hira L रेल . B 

. पु" ‘Nand.Arya, M.L.A. on Phone on 27-5-88" - _ दा व दो 
) and to sue him for damages "तार, décount ” - * . + 

४... ; wof.defamation, Jeave to’%introdute. अत -~ - सा _ 
" - - introduction .of: the :Government “Billx Dis<+. & % AN LR S 
N - cussion and” Voting on. Supplementary, * A A . 
. * 2 Estimates (First Instalment) 1989-90, Govi,! , % ° " - o, 
/... Bills Appropriation:Bill, 1989"in respect’ of © व ST T L ४. व 

। ' v ‘Supplementary Estimates «(First Instalfnent) = - o e 
०, 1989900 LT o * दी. न ४. ".. S AN पप ) . , r . ~‘_ - पल, बजा, "ड कि - 3 . --‘,#' P LT \: «h 

"~ - 'The Business Advisory Committeé. which was constituted-on the 4th Voo . September;. 1989 contmued: to funétion upto  Ith January; 1990+ whien " ) 
.. &new Committee - was nominated by the: Honbie Speakeron thé , ~° 

' N 00, January, 1990 and was nominated, vide' notification \No.” HVS- , 
" LA-30/90/4 dated 0 January, 1990: ,The Committec Which wascon- ¢ o ., 

. stituted o the 10th January, 1990 held one meeting ie. }5th January:: <. 
ने... 1990... The famts of the Members of, the Committee/Special Invitde and & -~ 

. the.meéting attended by.each Member.are given below = LR ' 

नए Name'of . LS ST - No 01 theeting, मे. - 
w7 rNo. Member है . . "1 v, catteided T - R - गा - El e -. 3 i —..‘__’_fl____‘_____a 'l दम जि गएपपिए जि गए - . !‘-s.___"-______... . R - 

P Sarddr Ha_‘rm'éo‘hflin_dcr 'S'i_ngh_-_““C-'h_a_tha._ Spéaker.” 7 : . सर लि - Tz 
_ 2. ShriB.D. Guptd, Deputy Chicf Minister  * S T - 
-5 3. Ch, V"'_ere-nder'Sr_'n_g'h‘,_ 'Par;l'ia"\m"e’_n,ta,_r’__y Afi'a'irf_s N जा यूँ «, - T 

- Minister, . = *, 3R S ते R 
. -4, Shri Dhir Pal, Minister of State Yo PL TR 

“ पं a न e . b s है I के एप, ' किन . T . - - 

+ 5. Shn Suraj Bhan. M.L/A. . ", . | , T e .‘; 1, # रन -« 
6.. ___'S‘_hri'*Mo_h__a'm_"'m'ad..As_I,am_K__-h,a__Hn,_\_,-_M_._L_."A"._- दा हल जीप o 

, भी ह 7" प््ग डी, लि P " H रनों BT [ + -"P o J *  Special Invite¢ न «छू ० दे RPN SR < N 

3 Lk Ch. Kulbir Singh Malik~Deputy Speaker न, " .; - 1 e 

B » ' . . « : e . i . i . न लि ‘o कि न. s - [} L~ i Yo . A N K ;
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+ ~ The following report. W_as*_pr_esen-ted on the: date: noted against :--* 

61 

रद * .Report Presented ) ' . 
जज 

for transaction- of Governinent _Business for दि. 1990 
meetings of the Vidhan Sabha held.from 15th to 
17th January, 1990, i.e. Obituary References, Papers - 
to be laid/re-laid on the Tabie ofthe. House, i 
Presentation of five Pre-liminary Reports-of 
the Committee of Privileges and extension of 7 ° -~ 

-~ time for presentation of the final Reports 
thereon, dis-ussion on Governor’s Address and, -7 
Voting on Motion -of Thanks, Goverpmedt Bill; - 
Official Resolution , दर 

. ., The Business Advisory Committee, which was constituted on thé 
10th January, 1990 continued o function -ddpto 5th _March, 1990 
,when anew Committee wag nominated bythe Hon’ble, Speaker on the 

Sr. - Subject of Report _ . _ Daleof Presentation 
No. K . : R . 

" . N 

1.” Recomimendation regarding allocation'of time  15th January, 

o6th Madrch, 1990 and was notified -vide notification No: H.V.S.-L.A.-, 
30/90/15,. dated 6th March, 1990 

The Commitice which was' constituted on 6th-March, 1990 held 
four meetings i.e. on 12 th March, 16th March,.19th March, and 20th . 
Midrehi 1990, The names of the Members '0 the -Committee/Special 
Invitee and the mectings attended by each Member ate given Lelow दा 

= 

Sr. Name of Mémber.. _ " - No. of meetings 
No. ‘ . - ‘ . _att'_en“ded - 

1. तु इनका, पफाठाफिवल उफ्छा छाबाड, ऊब्णध्न 4. Singh Chatha, S.peaker i «4 

2. * $hiiB.D. Gupta, Deputy Chief Minister वी 

3. शर्ण, Sampat Singh, Home Minister ही 4 - 

4. Shri Dhir Pal Singh, Ministef of State. -~ © पक चैट 

डॉ Shei Suraj छिकिण,, MLA. .- - . ८ L 
6. -Shri Mohammad Aslam Khan,'_A_M.Lz.A. Nit - 

Special In_vi(.‘e_c. . - 

L. Ch. Kulbir Singh Malik, .Depu_fyf Speaker Nil» 

: ‘- 
ar
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P oy कि | हु व - _.'I'-. ) . A - A 

. N _ L. i‘Re’po:iul't_-'_"P'reEnl&e_"ni' g ) ः 
की N _: o 'rt' . o s e ey of d}"" _ कि रु जम न . a}_ L = 

- The following-repoits Wéré-presénitedon ‘the ddte§ ndtéd Zgainst 
- each —. I न o, 

<-.‘.'l .-:I लि RO Y S वन न नम [y J._;':.-'I' - - s ) ही ५, रथ. Lo -"""‘“___.._._,_..._____,_____,_‘_..___________,H"".“. _1' ही नि बह K 

Sr.  ‘Subject of Reports - " _ Date o'f..’P_1___'escn_1'_‘at{'i'd"n' ) सुर 
- -.N_.o- B . Cu - v . - दा पल — o 

.'1 ) i 2 .....{l..:LL“ __L__—___*___—_fi-fl_m-fl_m;‘._‘.—'l].d;!ru'tl धन 3 सा o, -"3"- 
. . T बला की «४ ग्द ey . A T 1 07 . _'\"__;F._ 

o gl il fd- T S N T P T\ P 1. Re'comm;--n"datio"n’s.r-c_"g’a_r_,uzg 'aI_lo_‘cat:o_n'o_\f time हि ‘March, _ 
+ _.for transaction'of Goverdiment Business for पट «1990 - o ) ' 

meetings of the Vidhan Sabha ;’"_‘,hcld"_fr_o_m,_,'-I‘Ztlkh_' I G e P 
to 16th "March, 1990, जिम 20th and 29th'Mareh,” - - . 
1990, i.e. Obituary References, Papers’ to__"""b_'“e'_‘ U oo . 

= ¢ laid/re-laid on the Table: 6fihe' Holise Pre- - i तु 
< sentation .of Supplémentary  ड11ा810 5 2nd e e et 

Instalment) 1989-90 and the Réport: of thé" - " b 
.- Estimates _Com_,_mit_l‘.e_e."_th'er_eO'n,--_._Pre_se'Ln_l’atjon__.-_ ,O.Affi.,",e' .o 

ही 5y “Preliminary उधर of rt_h',e'-‘-__C-!Cf'hlm"'l'ttcc' of T 
. o P_-rlville"g_c‘s':an_d.‘.'exté_',nsilo"n_v‘ of वि शिििटडदरलि कि, L, LA 

** एव final. Reports_ theréon. जि PR S P 
,- © " Voting on.Stpplciientary stimate's ™ (2nd * s TR - 
o Instalment) for the year 1989-90: ‘Piestuitation’ ~ - . 

, . ‘of Budget . for I‘th__e,yi_efl_r 1990-91,- General dis- . . . 2... 
न 2... icussion on Budget,'for the'\ yéar 199091, ! LTIt , 
7, Resumption’ of Genéral ‘discussion. 00 “the NG R A 

‘ Bullget for'the year 1990-91 andreply bythe™ >, = i = Financé Minister, Discussion~ahd Voting. 61~ 
Demands for Grants on the Bidget Estimates: . "2 _ .. -. . 

.+ for the year 1990-91,, ‘Presentation of*Assembly, ; e * 7 
) Cominittees Reports, Appropriation’ Bill in . Wl ) 

- . ‘sreipect of Supplementdry Estimates (2nd Instal- . _ . . L ¢ o 
© % .mant) 1989-90, Appropriation Bill in respect of 2 A i 

- . ..Budget Estimates for.the year 19%0-91, _ _ - T 
. G‘__o.__vernme_n't B_I'Ils"." el G e 2 | 

<" . "2 Recomm:ndations regarding. allocation of time.. 20th Match. = 
" for transaction of Government Business -for the. , 1990 _ 

mectings of the Vidhan Sabha held ; od 20thy Ay 7 हर L _ 
and 29th March, 1990 i.e. 'Papers 0 be laid _ ] 5 
on the Tabje of_th'e__H'o_use_,- Presentation, iofs 2 &4 - £ v 4 

) Assembly Committées Reports, Motion nnder - . : . 
‘Rule, "84, Government Bills. U दे. + है. लग . 

* - " ST i -t 3 b ;..r'-'t 1L £ :1‘ . 5 

+ i .4."‘.-' LA L3 दी 
- . ¥ दर 

! - हज S S N पड ही गज न ८ 
नाल जय स्का ना ता b Sy = - -_— - न जन जला - ',__;__..___..( 

. § - '
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. ) o ..~ House Committee_ . . L 

« . The Committee for the yéar 1989-90; consisting of पीट miembets 
) .was nopiinated. by पड़ Hon'ble Speaker on,16th May, 1989. . = 

- 

» . 2. Shri. Kulbir.Singh, Malik, Deputy - Speaker was the Ex-Officio 
A Chairman of the Cominittee . . 
- i हज है, iR | . . 

3. The Copmmittee held a.total nymber;of 17 meetings: 2. 

i 4. The names of thé: members and the.number of meetings atiended 
= . byeach of them are:given, inthe following: table :(— . - 

| o, Sry J,.]f\I\T,ztL,rn“'_ of the: Member = | B , दर 4« No. of meetings 
- Q.. नि जि कर ४ पक तो जद e e व" | घशएपडए " : kS - 

- Ch. Kulbir Singh Malik; Deputy Speaker "पल KulbirSingh Malik; Deputy Speaker. . . 16 - - 
. Ex-Officio Chairman’. ~ . 7", | , व 

। ७ * ’ मा छाप जप सरिकाय, . थी ही कि जी न . हि | B . - . 14 . - 

o Shri K.L. Bhatia I U 16 - 

>y 4. ShriVasuDev-Sharma’ @ < -+ =4 S ; 

. ‘51. Shfl'-ra,_l“slng,.h- L‘.‘Rana g . : i oo ‘; ] 4. T यों हद W T 

. ir . o ! Y f IR 

*6. -Gapt: Ajay-Singhi’. - . - ., 1 . ‘2 
S 

. , डी Piry: Ram, M.L.A. resigned- ~from the membership -of the 

’ Committes W.e.f.. 18:10-1989 on his appointment as Chief Parliament- 
T . ary.Secretary -and.in:his:placé:- Capt. ‘Ajay Singh, M.L.A; was nomina- 

- natedia§ member ofithesCommittee. w.e.f. 4th December, 1989, for पी 7 

: remaining period of the year"i'e. 1989-90. . . O 

i}: s . लिपिक यज़यट - e ——T ——_ 

T . 5. .The dates of meetings hé]d, the number of the members present 

and; businesstransacted at each mdeting ‘are-given -below 
, W ) £ & 3 o % ___-_-_—__fi_——-fi_——_“.r_ 

Sr. Date,of megting. No, of L न Buginess transacted, N R 
. - No. ;mgmbers present T e e, e 

o | SO NN S . «यु हि, लि 4 » . .' 

"_.-\_,-';‘6_‘__ TR W T - L _‘-\’» [ T f 

| . 39th May, 1989. 4 (i) The Secretary weicomed the members of the Co- 
" . A . जा. .-, -~ mmittee and.explained to them thegcope and func~ 

. T . TR tigis, एव. the -, Committee . 

- 1 ली". | पा कि 

" .. Gk हे « “जगा The Comgiittee reviewed the: steps taken for the 

+ « ही .. लि jmprovement ए पाई functioning -of पट MLAS 

P A TR Hbsteland decided that the preséat rate of Rs. 21/~ o 

N T ,. है, " 4; 7 pér.day per.room. charged from other than the 

Vo दा L MEAs bé enbianced १0 Rs, 30/ per day per rcom 

i v ह . ..;; .~ (jii) The Committee -also decided that no room shounld 

जी मैप 1% सके दम न, . 06 allotted  'to,any member -until ‘andunless the 

g b * ' . ., Oeciipaiioh~reaister placed at “the’ Reéception of 
MLAs, Hostel is:signed by:the member.



ar 

2. 5th June, 1989 03- Y The Committee discussed फिट steps taken' for the 
दी अणुकए५/हाएट of the workingof the M.L.As Hostel 

- . 1 ‘and Flats and desited/decided as' under:—: दी ) 
- - 3 

- fay . (D) That if any room attendant in future found witiiout 
uniforms on duty, his name.be sent 10 the Secre- 
tary, for taking necessary- disciplinary action 

. ' (if) That no person should be allowed to-stay inthe 
. MLAs: Hostel in -the. name of M.L.A. except:. 

hisfher blood relation. . - . 

[(iii) That the Hospitality Organisation, Depa"'r_tment; “ 
- - Haryana be requested 10 display फिट minu in-each 
Lo - room -for-the convenience—of the mergpers,. = - 

(iv) List of the revized rcom rent” hed displayed’af'the - 
Reception Counter of theMLAs Hostel for the 

- convenience of the Hon'ble Members 
7 . 

(को That the Engincer-in-Chief, PWD'(B&R), Haryana 
Chandigarh may be asked to appear before the Co- 
mmittee का its next meeting for discussing: the- 

. . matter relating to the installation of desert . 
. A coolers in the MLAs :Hostel., . e T 

3. 12th June, 1989 3 () A communication feceived from Shri R.A. Goel; । 
. ' Engineer-in-Chief, P.W.D. (B&R) Branch" régar- 

. ) ding showing his inability to attend the ‘meeting of - 
o the Committee was placed before~the Committee.™ 

.- ' and the Committee acceded to- the request smade—... - 
therein.” 

(ii) The Committee held discussion” with फिट Chief . 
L . Engineer,” Buildings, _ Haryana on the-estimates> ' 

- . - ¢  submitted by PWD (B&R) Branchforthe installaZis. - - 
v . . 'tion'of desertscoolers in the rooms of M.L.As 

) Hostel. पद Committee was of the view that the 
. A N l;'pnceof the coolers is too-much “and the same should * . 

. 7 " rbe less, - C T गण 

-
 

- 

2 
T, After-desailed discussion, the Comimittee directéd | - 

N the representatives of PWD (B&R) Brarch 0 दहन 
+ . vise the estimates ard submit the same to the Vi- 

dhan Sabha Secretriat with in two or three daEs 
s and the Chief Engineer Buildings promised’to su 

L . .. . it the same with in two एवं three days 

(iii) The Commitice allottéd the “Motor Garage No. 3 
]to Shri Kanti Parkash Bhalla, M.L.A. bydraw of -~ 
ots 

- [ " ' W e . 

4.~ 20th उपाए, 1989 3 (D) The revised estimates of Rs. 1,64,580/- for पट 
) . installation of फिट désert ccolers था the rcems - 

of M.L As Hostel was placed before the Com- 
- mittee and the Committee approved the same 

(it) The Ccmmittee decided that 1he Geoverrmernt may 
) berequested woerate crepcst एव Walcr Carrier , 

* न *- ४. +in the M.L.As Hostel लि filling the desert ccolers . 
- . . with water, _ .. 

5.__ 27k June, 1989 - . 3+ ही Resumpticn ¢fdiscussion on the steps  taken' for 
s * का, .. .4 + theimprovement of the werking of the ML As 

To b A L4 - -Hostel and Flats . 

. I
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कर et - - ) " Lo i ) 

L हि LT पु | ] 2_1._ -\g B i B ' 3 ‘..‘ ; नि - ] --Jl _'f‘-.r-"" ;." 

- L0 दी i B .o (i) The:Conimiflee’decided thdt* the Black® होते Whité 
. R इकन श्र इज A1 लि Y Television bereplaced --by 8 coloured ' Television - 

™ - लि तन सगाई, et साइट केड the seme’is not  giving: proper service and. - 

2 R A हु. उपर u“d’"remamLs""most of the, time out"of order 7 
N पं N TR 1 

" * U6, Tth July, 1989 3 The Committee.discussed with the Special Repre-. 
. A (Haryanz Bhawam" =% ri.lsentative:cuin:Commissioner 9" Haryana. t{Bhawan: - 

न Neww Delhi)£ > 47 < &, %% and thefDirector, Hospitality Organisation on the 
- + following pbintst~ , . v T~ 

o = 2 
ie 

() Enhancement of:Rdom Rent in.Haryana Bhawan, 
s NewDelhi., o5 

0 ' 
, ((1_1'1) Regarding.,, iallotment -of irooms in' Haryana 

35. सिर समय 

कि की 
न उदार ५3 i 

- 

v - L Bhawan, New Delhi‘to M.L.As and the Com- w 
e et « " mittee Members. © ., हे जि . 

TN AM AL e ST पे प्र TRzl 0 T 0 “ 
. 2 vrally (पन्ना, नी न G Régarding - Chtéring.  and cleariliness - arrdnge- 
L द, १ है. ments in- Haryana Bhawan, New Delh . 

LI "y : Y 

"7 4.1tk Jily,.1989,. . 2. ...7 Discossion in respect . of the..steps taken -for.the. [ 2 
. | improvement. of the wotking of the M.L.As . 

सर A है. 18th hily, 1989 4 . Discussion in‘respect of the steps taken forthe - . 
e, e फरार दल Byl दिए, मंद tovimprovement of the working of the’MikrAs Hostel. ., 

EY 

B 

* . . Y E UL 3 T नी T Ty T SN T पूरी न ८ 

9. -25th July, 1980 (i)’ The Committee discussed . with the Chiel' Secrefary ? 
P न हि . «. ** to Government, Haryana -regarding dlfcretlorxfifl‘ : 

- - R - quota in respect -of alloument of yooms - by-special, 
. : 7 व . : Representative-.cum-Commissioner, - Haryana * 

- - . Bhawan, New Delhi and réservation of ‘rocms for : 
3 ) . . the Committees of Hatyanz °~ Vidhan Sabha in e 

5 . A . . - Haryana Bhawan, New Dethi. नल .« Tae 
. + o - - ‘. . . - o PR 

नस T I, (i) The Committee decided that the Honble ledys . 
" VL. हा ८ " member $mt. Vidya Beniwal .be reqhested to - 
o L o F take ‘over the possession. of Flat No. 24 . within 
?-» L £ “_ . 7 15 days :otherwise ‘allotment of flat in her pame 

. o .. . will be cancelled  and the. same will be allotted 
. iy ) - . -to-some. other. M.L.A T 4 

< =10, जड़ August, 1989 3 (). The Committee went, through the draft rules for ot . 
T ., reguilating” the.use of accommcdation in‘the Legis- 

. . W . ~ "' lators ‘Hostel. - ] , दो e o . . . ” 
_! बा व N Lo - थी 

. . s .~ -“w ' (iiy The Committee also’ decided to, hold . its. “riext 
A नि . . . ' 77" .meeting on 11tk August, 1989 at Musiooric. and 
- लि पे न कप 13th August, 1989 at Haridwar, 
T . ., . सं . 

: 117 10th August, 1989 3 +The Committee discussed the steps taken लिए the - 
a .. i improvement of the'M:L.Ag Hostel, . ., . 

. 12. 110 . August, 1989- 3 The Coinmittee,  partly considered _thediaftrules 
> {(Mussoorie) : . ~forallotment -ofaccommedation जा M:L.Ags Hostel _ 

. उठ, 13th Augost, 1989 .3 The Committes further condidered: the draft rules T 
. (Haridwar) e for-allotment of accommodation in M:L.As Hostel 

) 14, 5th'Septémber, 1989 '3 The Committee allotted the rocimns to.the members. ¥ 
Lo हग in-the M:L.As Hostel for the duraticn: of tle + 
s it : Assembly Session' ¢cammencing ™ from 111tk Sepr- - 

4 N eniber, 1989 1 . ¥ i 
- | दि हि
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1 2 3 3 4 4 . .\ 

15.., 18th December, 1989 2, The Committee discussed घाट steps taken for the' 
I L improvement of;the M.L.As - Hostel and decided 

. + s _ 7 hat the bell system in the rooms of M.L.As - 
0 T +  Hostel.on the pattern of Haryana ‘Bhawan, New 

. e Delhi.be alse. made 

16, 2ndrdannary, 1990<" "4 The Commitice discussed the. steps taken, for, the 
Hlmp\rolo‘vement of the workiag ' 0, the,” M:L.As 
एंड ) 

17 SthJanuary, 1990 3. (i)' The -Committee orally examined the represent- 
atives एव the P*W.D. (B&R) and Hospitality Organ- 
isation, Haryanz wilth regard to the _fii rove- 

R ment एव the ' working of the As Hostel 
b ' . ‘concernipg to their departments 

(१) The Committee allotted- the M, L.As Flat Noi 25 
]Io पं Ram Bilas,Sharma, M.L.A. by draw. of 
ots., .. . 

' . 4 ' 

[N 

+ कक न तय एप्पल एएएएएएएल्ए T et 
' LS 

. ' Proceedings ' 

A record.of the proceedings.of the Committee has been kept in the 
Haryana Vidhan Sabha Secretariat 
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ही 
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- AN D M Emy 'k . लक "के el  + «हक, 
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o B LISl A मा व N S नादात et b T 
T - I £ Tl Ty . + g ' लत P bR A R 
O स्व Committee Review 1989-90 D  ; 

लि R - . नारद . 
= - मि-के नो. न ग 

. _T_he._C-ommit_te’e.con_'sist\i:n'g' of Six msm'b'e‘rsk__wa's-n_"o"m'i_n"a"t_ed'b‘y'th'e Hon™ - 

ble Speaker on 16th May, 1989 for the year, 1989-50. "Shri Kailash Chand : 

. Sharma,-a-mzmber of the Committee was appointed 4§ Chaiiman, Master’ 

~ .Shiv Parshad and Shii' Ashok Kumar M.L.As were nominated 85 Spe- * 

Gidl invitees: to-serve ol t’___hc‘\.‘_L‘_i__brary*"_Co'mm_itt'ee'on 31-7:1989 and 6-3-1990 

.Tespectively .:-f__or;e'th_e.r.c'_main_'ing'gp_eriaod.- of the.year 1989-90. - .. .~ 

_ The names of the __me'___mb'fle'é_r__s,_ Special invitees.of the Committes and 

. ‘_th';":___n"fim___"_r.bét"_'b’t,-‘.’_111"'_*"u.c'ht"ilnfi'g"'_s“d‘t_té__n*'d'd_'_ by “edch ofjthem out-of thieitota]l number 

- o 33umeeiiigs:{this, number includes the four, meetings, in-which business . 

could not betrafisacted for want of quorum)- heid during’ the. period 
3 

. undes teview, are given below दान o . 
' " ‘s IR & L के fueTdd - 1 b 

. . " - L T ”.d.L.' e * - . " 

=8 M_,.-.‘_IN,_,a_‘_m_e_,of-_th_.e._, ember, . .7, ST . No..of meetings .. | 

, No. .4 LY - attended . 7. 

T Lol T L mE e 4 "C @ e e . 
1. Shri Kailash:Chand Sharma, Chairman = 25 - T 

० न 

रदूज एप फिड़ाछिए रु SUAK, Member [ - 8 TS L 
Lo । 

रे के TR Rt s PR : ः 
3 " Shn .S#u_r_mfle_r-_K_u__ar'M_ad'an. Member 23 L 

* Ll अर बह ही हा है पक A न दर 

रे g, । ड्ित पद! 32 छा Momber ८ पक « * ... - हि 

गा ९5५ -. कफ: Jasma एक, एतैल्फॉड८ कं . सा PN . 

« 6. . Miss Maydbaavi Qirti,. Member. - Lo 
i लक _ हाल  काज़कि पथ ने नयों र - I3 ’ जन a, 

7. Master-Shiv Parshad. Special "-,"‘n_v""-i'{'cc\' L1 * 7 
(न & 

L "k पर o nii-Abhok Kifiidr $3¢bial InViree'; Lo« T s 
F e ! .|_ P -t o A L 

LS | है 

न BV ey 
+ 

T i - B 2 i S * [ 

. The Committec s3lected the.publéations on .different subiccts. The ™ "7 - 

' value: of*the .publications.piicchased, during ; the, year . including * the ' 
) it BT R ना कि i - ) के 

5 COSt™ न एप «hsWspapers/magazinesclc,, 7 -was.Rs. उठ.112.55. उा addition 

न 

. 7 (0 ilwGoveinmznt publications: "wo'rth_'Rs.-';.10,'500_. were also “purchased .- 
1'1"3 " ‘x':.:" LT R . T यु e - . i 

PR 

* « . The.Commitiee also undertook a stidy tour to the .States’of Tripura,  *- 

-“Meghalaya, *Sikkif “and discusséd” the ‘matters” of common’ interest  ° 

with .counter-part -committeesfofficers, The' Committee” also studied” the 

z<functioning:of Librari¢s there.and .also < the. procedure adopted- for ke 

L selection: of ‘books etc. of the respective. Legislative Libragies. . ' - 
लत 

O G 2 Mdetings held जावे िडिकहिड Transacted ., 
& T ..'A-Qr L £ हि कर दब ही नज पी - के. * . b 4 . - 
z2it . Ditails fegarding the: datés-of meetings held, number of members 

o S £ v दि e L i ऋण My 

पा हे छह हारी जौ फ हद e न - - . . 

LA . 2 - 
. न 87 v :- K N L. 

- b [ 

- A [ i 

al b - B ' * . १ ) . - v 

13 . - * i - T 
- 3 H -
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है L i 68 - ) I £ 
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present and busingss transacted, in each meetifig, are givén below ' 

" - गया = - 
Nsro." 08 e एस gt ol इसकी g (_Buumness trapsacted , 

’ including के है ने व . 
3 र्प e Al न o Special * ना Ly न s . ’ 

है कप Y याद o dnvitees oo LTy ७4, 1 " % 

; हि o ले. उप .िस्व्ण कि पा डी पिल्ड८9 ग त्ति मम ¥ AR 45 e # हल” £ -“'.fl ' 

’ 2% 3l नग्न L £ “‘flj r{",]‘}l"_d‘ दा न 4 दे boe वर्क, Tt ‘or!d' N e 

“मय e S यापफ दाद पल पद कि लना पल बला जतरगा का पाला अदा बगल राममनन राज दो या मे व L दे ) 

L1 7649897 T "नाप  छाजिफिड ८०णठीं 96 fransacted for ऋ्फी डा घेर ) 
. N - rum ' _ . 
L LORACIY के + ¢ IR o PRSI जि ¥ eyt तू «५ 

उन §14:6:198% ., 2, The Rescarch Officer,yHaryapa Vidhan Sabha wel- o 
SN L e s, scomed:the members -of the Committeg "and " explai-- 
रा et o< red to”'thém the' Scope and functionsoff'the Lib- 

रह कल e ey rary Commiittes: « ही 1 है उन, को कि LS खो इन नि 
. . T रद. हॉनर दाग L g e . - 

Yo e . +« '+ The Committee alo reccmmended. किए. books for 
-—— - w - न s the Library जी e एल « e e >. कि 

. I : . s . o . 

3. 212061989 Y 2 . The Committes recommended? छिपा ' books forihe. 5 
. I Jfirl_.. el Library o, 

‘4. 2861989 _ 2 () The Cosiyvitice selected -three books: for ! the . 
. L o Libeary i, Le मी या B0 Al असर A ‘ 

K . Al A - 

T, e (ii) The: Committee, décided. ;{o, inviten quotations-- जि 
L . from. all. ‘the -booksellers piblishers’ for 

T, by दे purchasing the books on subsidised “25 vy 
v > . ‘ U A7 e b f 

~ I (ii) The Committee :also decided to continue the 
. N : - Newspapers/Magazines alreadyibeing purchased 2, 

. . for the Library ) 

LS 579y . No business could be transactéd for want. of quo- 
- पक, 5 . _ - - 

दि e . ’ LI PRI & सा... हल 1 4 
6. 11-7-1989- 4 (i} 'The: Committee. Selected two books for पीट 

) s s, - Library., तर AL AV IE N SR ¥ - . . 
T . M थक [ 

fa . ' . (i) The. Committec decidéd 10. undérigke a study” * =~ .3 
1 +. . "7 tour to the State of Sikkim and Dagjeeling = - = 

न...” ©, wef.16th August, 1989, ‘for a period of nine 
- ! ,,—i. कक विन T R T days Pk \ उ प्र R I 

2T 7 1971989 , कि न 06; Committee sclécted” (प्ट८' books' छिप Lib- - 
P e T T rary.” The. Committee' also *decided ito purchase: a 
ML vy T D= न + का लीं set o(15- Volumeés) of Manba) ,of ,Central Acts ., . 
. .. dind 'Important Rules-A Compilation of Bare " Acts s 

. के पर of .Rules for the use. of Library. o 
- B L 7, दि ही DY 3 मसल 8 O T » ये 
.8 . 26-7198%, w3 . The Committee) इटाध्टटए, iwd ‘bopks fupr'the Lib- ¢ 

SR पार रा करी A N या उन IO AT /T AN * 

9. ' 2-8-1989 पं दुक न जन 1) The *(एणापपधिटट, selected! two® boolls™forithe = - 
o esunrdid s e o Librarye ला पद Yoo T 2८. 

T १५८ « मा (ii), The.Gommitt मद decided, to. postpone पे proe i 
5 s L hepens ¢ o 1 S dkim! ‘State. and Darjecfing. 

L j_-* . commeneing from 16th August, 1989 due to. 
it पा 38 पर घर. फट" cunilsbad “weather हा. jthat farea., sThelis Committee 
P . further decided to Tundertake the 'sajd tour "~ 
S - - after the Monsoon Session-.of ‘the. Vidhap Y o 

. oo e . दीप 

[ o+ N की n



e R A टेट T e A उपर रस: 
2 . 

T e i आना S 

gD 1681989 4 L ) मु Committee selected a book “Priviléges 
E दि st - published by Lok Sabha .Secretarist.. 

w3 
. 

. [} 

o नसस्नय व न तल -- [ प+ न «ना 

. - (i) -The Committee recommended to plrchase a < 
. . complete set of ALR. from 1952. to 1967 

LT.-‘, दि थक . for the Library. . 

. . (ifi) The. Committee also _recommended to -pur-- 
o L chase .a ;Map of Workd, Indja छाप Haryana 

: - * Stase for, the Library, , 

(iv) The Committeé also approved rebate offered K 
i by the virious booksellers while purchasing ’ 

' L the -books* for the Library as under इन . 

" y " I. Euglish 10% 
. 2. Hindi{Urdu books 5% . 

- . 3. Lawbooks whatever . discount . 

’ e decided. after -ne- 
gotiations. | 

~ 

. ' o P 5 

1t 23-8-1989 3 The Committee ;gelectéd two' bocks for the Lib- gl . ’ [aTy. 

2} ~ 12 उ0-8-1889 : _I-.""‘ .- 1-1\]__.o_-',-hh_qsiness__m1—_c"_o’.._ul'd bo‘_ t.ran_s_a.cted for- कमा! aof ,qud- . 

. T -'20'-9__-19__89_5*-'-' =3 ली Committee jselected three books for the Lib- 
_ . M s कं P [N - , N . - 

‘ ‘" ys, 2694989 2 . The Committee sclcted three beoks for thé Lib- . ' 
" . . n“ BN * -Jaty. .u' कि v 

1"5“.-. 3'-10389" =3 7 {i)“The Committed selected a 900. ‘Govind 

- - कं BallabR “Parnit" *written by Subhash (. “Kash+ 
. . yap for Yhe Library - 4 . 

. N ' - - ग 7The +Committce also confirmed the precee- 
: - .dings -of -.the» meeting’ held on 26-7-1989 कर 
; - - i £ - . *2i8+1989:and-23-8-1989 . . 

16. © 11-10:1989%. 4"  Xhe -Committee selected a_-book “People Legislature 
' ' दान Making’ wiiftén' by Dr. K.N. Baisya for the 

' = Library. , . ., 

(o नह" 18:30-1989 - o4+ = The+CommittegseleSted a book. for thoy Library. 

: T गा ! ) 
e P84 +26.10:1989% ' 4  -Thér:Gommitiee'yselected a book:-‘Philosophy लि 
Sl P .. रस. sthecommon-man¥pTitten by Ram _Gopal. Gawr 

& o _ for the Library, 

197 ‘\'.'-_-2-.11'.-'1-98'-9;1‘ 3 The »Commiittes - fipalized its study: (0: ना 0 ट्राड घाहाट 
o . y To«the~States-of+Tripura, Mizoram- dnd-Sikkim w.e.f. 

s ल् 1 R *  -.18th3to 30th-December, 198 N 
Ly . ¥ 

P 20, . 27-1)1-19891 27 * Mo ‘business.could.rbe transacted for want of quo- ः 

- o, "एफ. ! " s 

- 21, 6-12-1989 5. (i) The .Commiltee selected two  beoks. for फिट 
~ LR * Library,” N . 

कि - ) त । ] ~ 2 B
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1... o203 «न एव न 4 _ L o [y T et i = ं = 

s e लव T V7 (i) The Committee decided to prececd’ on study 
R " tour~ts. the -States of Tripura, Mizoram and 

s . Sikkim w.e.f. 27th December, 1989 instead of 
* हैँ e * ¥ 181 December, 1989 as_"dccidcd earlier. 

22, 1312-1989 3 () The® Committee. selected /two Dooks, for the 
- . Library.- " . - 

-0 .(ii) The Committce changed “the -daics and Stalcs 
- of rstady; tour earkier. decided by it due 10 

. ’ v ‘discontinuation of Air service fr¢in' Agartala 

' कि - to Aizawal and Aizawal to Silchar बाएं 

.l N * change in Air- Timings -because of winter 

* "पक * season,: Now the committee decided to un- 

s थी dertake the study tour (0 the States of 
* L i ; Tripura, Meghalaya and Sikkim “w.ef. 29th 

- .« *+ December, 1989. १ ] 
" न 

. # ) oL ’ v R P . 

T 23, 19121989 2 (i) The' Commitiec selected a bock “Corstitu- 
e tional Law. of India Vol. 2nd™ -written by 

Editer-in-Chicf M. "Hidayatullah. - 
के 7 रद हद - s - 

’ (if) The Committee changed "dates and Statc of 

. study ‘'tour .catlier decided” by it and desired 

wim o  + थे के * ले पाता पल necessary permission of the Hon'ble: 

* - " Speaker-may ‘be obtained for change™in dates 

- and -State. _* -+ : . 
- "\ 

८ % जा, सर्द o, (i) The Committed, also decideds (0 * hold its next 
. meeting on.29th” December, 1989 at Haryana 

.o - ~ Bhawan, -New Dehi. - Y 
PR ‘r 4 . e ता N [ .‘-l..f{t_ . 

24, 29-12:198% 4  .The Committee.:framed the questionnafre to be 
discussed, with the Sister Committec of the  States: 

e ok . 

oret ढंग दर s, 4w of LTripura,,=Mgghalayd and Sikkim ,, Legislative . 

पद डे न अपन वि Asseniblies: + हू , , = . " 

25, उ। 1201 989, ° 3 ~  The Committee-changed its’ lour programme on * 
सके हे np o Buan 5 हे कर 3 account cof the schange of the flight .of the Indian 
P e .+ -Alrliges apd idecided 1o leave Agartala. on the 

. . = - . ! morning of 2nd January, 1990 and hold' its, meeting 
. v~ _  with फिट SisterCommiltee of the Tripura Legisla- 

पक रन है e, . ftive, Assembly on Ist instant, The, Committee also 
बे सह. टर्- थे Lt o, decided -to; डक: at'Guwahati for 4 तब] enroute 07: 

B Shillong. ‘_-';“_[-.u. i =1 - ' ’ 

N 2_’61..”_1-‘:_1-1_9‘9_0- N 3 _ .The Commiltee was welcomed by the.Secretary, 
IR 4 = ¥ (Circuit «+ = ‘Tripura “Legislative ¥ Assembly and -:discussed-’ the. 

i ' Houpse, | - matters of common interest. The Comumittese 2150 
"५ Agartala) =+ - . .studied. the- functioning of ‘Library:there~and +alsc 

. S S & जो; पु ,\tlhe-.prccc_du_'rc-.of; selection of books, . 
. . ... चंदा दम 

. 270 , ऊना 3 . The Chairman Meghalaya Legislative Assembly 
जन e (Meghalya - ; v.welcomed the, Members aof -the Lgibraryi प्र 

दर v+ n-Legislative « of Haryana Vidhan -Sabha' and disc.rius sed the maiters 
Assembly, | of - common_ interest with them. ¢ -Committee 

_ S_hl_llong) * also studied the functioning of the Library Com- 
सएके * है T :mittee डर and the . procedure: adopied दि "फिट 

i Se¢lection of , books. The Committee " then went 
Lo . 7 round the Library. की 

- .‘:28 Iy प्र Y जज जि 2 ८ ८. N WY थे =y Wi T कप b 
3. 1-1990 3 The Speaker, Legislative Assembly, Sikkim welcomed 

(Sikkim the Members of the Library Committce of -Har~ 

- नाना 1 

इक
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. Legist™ive + - 2wyana’,Vidhan Sabha and discussed the matters of 

Lo Assembly, . ‘common interest with them. b 
|,:' G . - की पी ) -. भर . N - 

i AP “-a-ngt'o'k)* हक f e i हो e X ) -~ 

दे R T S पल TR TN o Lo A SRR R 
. 29, 1011980 , 3, The, Committes reviewed” the 'proceedings of the 

o . (Haryana - , meetings of the. Co,mm___lttee_‘_d,_u_nng its' four to other 

- Bhawan, :- i States.’ A/ f कल पे सर ग गक 

B . ,!_NCW Dclhl)' YT T e i ot e पु « न ' दी 1, 

I "30,  24-1-1950 - 4., The (Ionuni.t'te-c selected a book. ‘Defhi® written by 

St 4 Khuswant Singh for the Library. -+ 7 % ! 5 

दि AT - हट न कि 1# वि है e v 

W Gy प्यार जिम 3 P लि : P P 

. R 621990 3% . The Committee selected- 2 “book’ ‘Politics of: infl- 
- [ p " uence, violence .and . pressuret ,groups™; writtén: by 

., u Shri Verinder Grover for the Library. - 

(é- 1 .- -\‘.'.'1!' P . T T " r . ’ +F - दी ¢ 3 ks. - ' . 

3.' "1537900° 4 " The, Committe¢" selecicd threé -books~for. the Lib-. 
L Crapy. ', ४ तल i P I S 

a - o - 

- < - व - i R कि 

- L33 ए.7-3-19907 "The. Committee selected. four.books for - the . Lib- 
. - rary. वि लि ) ol 
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+ « =z - -« Conimittee-om-Petitions . 
जौ. 

1. (i) The Commitiee consisting of five members of the Haryana |, 
Vidhan Sabha was nominated by the Hon'ble Speaker and notified on - 
the 2tst Fobruary, 1989 for the sixth-Se4sicii ‘of the  Scvénth, “Vidhafi . 
Sabha (February, 1989) under Rile 286 (7. 0f the Rules-of; Procedure 
and Conduct of Business in the Haryana Législative Assembly. J ’ 

“(ii) डील Atitid Rafa, Goddrd; “M.L:A}, on his appointsient मै 
Chairman Haryana Bureau of Publi¢ Enterprisés resigned from the Mem- 
bership of, the Committee, with:effect.from the 8th 'yAugust,_._,\B?g,l_SD vide , 
notification ‘No; ‘Pet:€-1-/88-89/29, dated the 11th August 1589, 

; _ (i), Ch, Kulbir Singh Malik, Depuity' Speaker was nominated 
as. the Bx-Officio Chairman of the Comimities. 

- (iv) Thé Cdfithittde held 6 meétingsin मै, 4 Meetings dt ‘Chandi-. 
garh and 2 meetings outside Chandigarh. The names of the Members of 
the Committee and the number of meetings attended by each .one of them 

प
ी
.
 

are given below :-- _ \ ही 

St. No. Name of the Member . No. of meetings 
O atte_nded‘ 

3 ——— e — >> [T 

1.~ Ch. Kulbir Singh Malik, Deputy Spéakei - 6° S 
2. Sh: Bhagwan Sahai Rawat, M.L.A. . 4 7 - 

- 3.  Sh. Atma Ram Goda,a, "M.L.A. . 2 4 ‘ 
4. Sh. Durga Dutt Attri, M.L.A., ~ s - 
5 Sh. Surinder Kumar Madan, -M.L.A. 6 * ) % 

(v) Meetings held and businesstransacted ! 
The details showing the dates of the meetings held, thé number of 

.members present and the business transacted ateach meeting घाट given 
below - =1 ) - - . 

Sr. Date of .  Numberof - “Numberof - Business Business Transacted o - No. meetinga Membersp . : . दी o 
. . . . Dresent o PPOSEOE . . .. . _ = 

“ (2. (कै e @ .- 

I, 11th April, 1989 5 The. Committes” informally discussed the agenda 
. . v for the 11th April, 1989 and scrutinised the 

- ecommendations/amiendments sponsored by the 
i * Commiitee on Petitions in the meeting held 

)  on-30-4s1984 for copsilération by. the Rules दर ‘Committee/incorporating in the Ruks of Pro- 
cedure ‘and Conduct of Business-in the Har- 
yana Legislative “Assembly. 

72 ‘
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2, 
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26th May, 1989 3 
r 

1st August, 1989 3 

o . = i 

Considefation of the guestion of enlargement 
=7 of the scope and functions, of the Committee 

17 THe Committee sttdied:the Rules; :pérfaining 
to the Commitfée on ' Petitions एप 7 Andhra 

LT L Pradesh Legislative “Assembly and examined 
; some of them. They alsé decided. that-the 

™ . _remaining . Rules. will ‘be _examined in one 
. o “of its next meetings 

" 

gu LT Y . .. " 2.5The; Committee decided to hold its ~next 
v - meeting on the -10th August, 1989 at Chandi- 

. rparh दर घोष * 111 cand 13tH--Angust, 71989 at 
T Mussoorie and Haridwar respectively 

4 '.:.._IO-th;A"ugu's't-‘,f‘1_9_8_9' 15, . + rInformal- discdssion im -reggpéet of-agenda-ifixed. 
. . + -for -méetings, at Mussoorie and Haridwar 

n 
. 

'S.I__.‘rlllh August, ,1__98_9" न * Consideration of the question . of enlargement 
3, of dHe $¢5pe and . furctions eof the Commiftee 

Ak oy 
ही) पड Committee held only 3 fneetings.in all-at:"Chandigarh 

. . The names of the Members of the Committee and the number of meetings 
. dttended by .each.one of them are given below :-- 

P 

[ 

~ A २० * t- " and- partly -went through the Rules relating to 
दर _ 5" i the Committee. on ‘Petitions of the Andhra 

Tt T T * ~ Pradesh Lepislative “Asserably at Bkani—Bhawan, - 
. दि . . Mussoorie 

i _' निज e - जल्द L ey - P ..-i..-..iri <. 

® -+ 6, 13th August, 1989 4 Consideration” of ‘the.question ‘of+ énlargement 
of the scope dand functions of the Committee 

. थे * and_partly went through -the Rules refating to 
. . the Committee on Petitions ,of the  Andhra 
B Pradesh Legislative Assembly at Circuit . House, 

कि Haridwar . e 

* (i) The Committee consisting of {ive - members.of the Vidhan 
. Sabha ‘was nominated- for the. Sixth .Séssion of-Eighth Vidhan Sabha 
A for the September Session. 1989 by the Hon. Speaker under Rule 286 

(1) of the Rules-of Procedure and.Conduct of Business in_the Haryana 
Legisiative Assembly and notified ~on फिट 11th September, ‘1989 

; 0 Ch, 'Kulbir Singh Malik, Deputy Speaker was nominated 85 
* . the Ex-Officio Chairman of the Committee i 

4 

(iv) Meetings held and business transacted 
L 

> Sr. Name of the Member =~ . No. एव meetings 
- No.. ; . ” . attended 

' "यु Ch. Kulbir Singh Malik, Deputy Speakér 3 
2 Sh, Bhagwan Sahai Rawat, M.L.A - 

3. - Sh. Durga Dutt'Axtri, " M.L: : 2 

' 4.  Sh. Surinder Kumar Madan, M.L.A, 2 

. 5.  Sh. Tek Chand, M.LA. - — 

b
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Thé details showing the dates of the nicetings ‘héld, the number of 
members present and दाद, business transacted. at ¢ach meeting- थाई given 
below =« . _ 

f) ' 4 g ह L i - 

3 = = —_— > पाए = I L ———T— 

० झा. " Dateof . Numberof °~ . Business Transacted 
-No.> mesting Members . SRR < 

« -. T, «Present - . ) _ 

1 2... 3 “4. रा 
= - 

lgsagth December, 2 < Considefation of (the queition of enlargement 
A of the scope. and- functions of फिट Committee. 

2. 2nd:Januvary, 1950 ‘2 Consideration of the question of enlargement 
o of the scope and functions: of the -Committee. 

3. 9th January, 1990 3 1.. Consideration. of the question of enlarge- 
- ] _ ment of the scope and functions of the Com- 

* - mittee 

' ः "2. Postponemént’ of ‘study to ur\shtoJ” the" States 
- of Gujarat, Madhya Pradesh ‘and Orissa. 

No Committee एप Petition was.nominated . for the January Session, 
1980 and March Session, 1990 : Poa L RIS . 

5 ¥ e 

(v) Proceedings . ] .ol 3 

A® record of the proceedings of the meeting of the’ Committee has 
. been kept®in the Haryana Vidhan-Sabha विन हे पर 

(vi) Meetings पहनते at places other than Chandigarh. *: Ty 

Sr. Place - oo T Date of meeting. 
No. - . * s . 

1. Mussoorie¢ , . 11th August, 1989 
LT "(566 Sr. No. 3) * L थे न v . 

* उ2.. Haridwar LA 13 पहफड; 1989 = 
- (3८४ Sr. No: थी _ - 

- " o है oA 

नि ला o * T - = - - - * = 

N [ - [ T . - . Y 3 ¥ _J. 

. - 2102—HV.5—H.G. P., Cnd; 1 
. था N P, S z . - . 
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